ILIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF DECEMBER 2024

S.NO

COURT

H. SANJEEV|

UMAR
IAGGARWAL,
IDISTRICT
(COMMERCIAL
ICOURT)-01

JUDGE

DISTRICT COURT ROOM

301, Extensio
Block, Tis Hazari
Courts, Delhi

CASE TYPE

[Misc. Petition

CASE NUMBER

Misc. DJ-694/2024

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

02-12-2024

IDIAMONDS PVT LTD

ISIDDHI JEWELS AND ORS Vs K PlAastik Dhingra

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

8889204900

ADVOCATE EMAILDATE OF E-
ID FILING

lawlinker76 @yahoo.c
jo.in

30.11.2024

301, Extension|Suit for Recovery ICS COMM-1343/2024 06-12-2024 IRISHABH KEDIA Vs LAKSHMIPRASHANT 8826785887 pr.malik@gmail.com [05.12.2024
Block, Tis Hazari IMALLISWARI IMALIK
Courts, Delhi IPALETI
301, Extension[Execution Petition [Ex (COMM) 557/2024 07-12-2024 SIEGENIA INDIA PVT LTD VsKanika 0811667456 [Dhuryati.verma@gm [06.12.2024
Block, Tis Hazari IBANGLORESADANANDA IMalhotra lail.com
Courts, Delhi ISHASHIKANTH
301, Extension[Misc. Petition Misc. DJ-704/2024 07-12-2024 JANIL KUMAR BANSAL Vs GANGAldheeraj 0971446999 IDheeraj.jangwani@g [06.12.2024
Block, Tis Hazari ISAGAR SINGH ljagwani Imail.com
Courts, Delhi
301, Extension[Execution Petition [Ex (COMM) 560/2024 09-12-2024 IGHANSHYAM [Shreyek Gupta [9711424345 [Shreyak.92@gmail.col07.12.2024
Block, Tis Hazari IKHANDELWAL Im
Courts, Delhi Vs

IHEM LATA JAIN
301, ExtensionfSuit for Recovery ICS COMM-1352/2024 09-12-2024 IM/S N S CHAUDHARY ISATYENDER 0811161525 ISKSINGH116 @GMAI|07.12.2024
Block, Tis Hazari Vs [KUMAR SINGH IL.COM
Courts, Delhi IMUNICIPAL

ICORPORATION OF

IDELHI
301, ExtensionfSuit for Recovery ICS COMM-1361/2024 10-12-2024 IBANK OF BARODA Vs SUNIL IGeetanjali 8447833470 Advocate.134@gmail. [09.12.2024
Block, Tis Hazaril [Sharma lcom
Courts, Delhi
301, ExtensionlArbitratiion Petition IOMP (I) COMM-1317/2024 [10-12-2024 JAXIS BANK JAnupam Singh [9654926809 lanupamjsingh@gmailjog.12.2024
Block, Tis Hazari Vs .com
Courts, Delhi ISANJAY KUMAR

IGAHLAWAT
301, Extension|Arbitratiion Petition JOMP (I) COMM-1318/2024 [10-12-2024 JAXTS BANK JAnupam Singh 0654926809 lanupamjsingh@gmailjog.12.2024
Block, Tis Hazari Vs .com
Courts, Delhi IAADIL KHAN




S.NO COURT

DISTRICT

COURT ROOM

301, Extension|

CASE TYPE

JArbitratiion Petition

CASE NUMBER

IOMP (I) COMM-1319/2024

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

10-12-2024

JAXIS BANK

VSADVOCATE

Anupam Singh

ADVOCATE
MOBILE
NUMBER

9654926809

ADVOCATE EMAILDATE OF E-
ID FILING

lanupamjsingh@gmaillog.12.2024

Block, Tis Hazari Vs .com
Courts, Delhi ISAMEER ARORA
301, ExtensionfArbitratiion Petition IOMP (I) COMM-1344/2024 [10-12-2024 IDCB BANK LTD. IANISH 0811452022 anish_ bhola17@yaho |09.12.2024
Block, Tis Hazaril Vs BHOLA o.com
Courts, Delhi AKIL KHAN
301, Extension|Arbitratiion Petition IOMP (I) COMM-1345/2024 [12-12-2024 IDCB BANK ANISH 0811452022 lanish_bhola17@yaho [11.12.2024
Block, Tis Hazari Vs BHOLA lo.com
Courts, Delhi ISHAHANAWAZ ISMAIL
301, ExtensionfSuit for Recovery ICS COMM-1373/2024 12-12-2024 ISHIVAKRITI AGRO LTD VsgSiddharthArora [9839211111 siddhaiiharora@live.cfi1.12.2024
Block, Tis Hazari JAMROOMAL GOPALDAS lom
Courts, Delhi
301, ExtensionfArbitratiion Petition IOMP (I) COMM-1362/2024 [17-12-2024 IDCB BANK LTD IANISH 0811452022 lanish_bhola17@yaho [16.12.2024
Block, Tis Hazaril Vs BHOLA o.com
ICourts, Delhi RUSTAM M
301, Extension|Arbitratiion Petition IOMP (I) COMM-1374/2024 [18-12-2024 IDCB BANK ANISH 0811452022 lanish_bhola17@yaho [17.12.2024
Block, Tis Hazari Vs BHOLA lo.com
Courts, Delhi ISHAMIM ALAM
301, Extension[Execution Petition [Ex (COMM) 575/2024 18-12-2024 IGAURAV RATHI [Satya Bhushan [9810631754 ISTBHUSHAN72@gm|17.12.2024
Block, Tis Hazari Vs lail.com
ICourts, Delhi ILAKSHAY GUPTA
301, ExtensionfArbitratiion Petition JIOMP (I) COMM-1378/2024 [20-12-2024 JADITYA BIRLA FINANCE Ajay Uppal 0811740125 IVIRTUOUS.PEOPLE [19.12.2024
Block, Tis Hazaril ILTD (@GMAIL.COM
ICourts, Delhi Vs

IANUJ SAINI
301, Extension|Execution Petition [EX. COMM-583/2024 21-12-2024 INIKE INNOVATE CV [Shravan 6201970125 unitedmark@uniteda [20.12.2024
Block, Tis Hazari Vs Bansal ndunited.com
Courts, Delhi [TRACKING SHOES

ICOMPANY
301, Extension[Misc. Petition Misc. DJ742/2024 21-12-2024 IM/S AMARPREET SHUTTERINGSLAKHMI 0350538109 lakhmichand @gmail. [20.12.2024

Block, Tis Hazari
Courts, Delhi

Vs M/S RJS METAL PRIVATECHAND

ILIMITED
THROUGH ITS
IDIRECTOR

icom




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

301, Extension|Arbitratiion Petition IOMP COMM-109/2024 23-12-2024 Municipal Corporation of Akash 9999347660 lakash®achatterjeela [21.12.2024
Block, Tis Hazari IDelhi IChatterjee in
Courts, Delhi Vs
ICity Sweep Services LLP
301, Extension|Suit for Recovery ICS COMM-1424/2024 24-12-2024 STATE BANK OF INDIA VSTIRATH LAL [90643228307 ladvtirath@gmail.comf23.12.2024
Block, Tis Hazaril ISANASAM JAYENTA IYADAV
ICourts, Delhi ISINGH
2 ISH. RAJESH KUMARICENTRAL (306 ICS (COMM)/ 1329/2024 03-12-2024 ISANJAY KUMAR JAIN Vs [satyendra 0811161525 sksinghI16@gmail.co [30.11.2024
IGOEL, DISTRICT]| [Municipal Corporation of Delhi kumar singh(P), Im
JUDGE
(COMMERCIAL
ICOURT)-02
306 IOMP (I) (COMM)/ 1208/2024 03-12-2024 ITATA CAPITAL LTD Vs PANKAJ [ANISH 0811452022 Anish_bhola@yahoo. [29.11.2024
BHOLA(P), lcom
306 ICS (COMM)/ 1338/2024 04-12-2024 SACHIN SHARMA Vs SAGHIRPRAVEEN 0878679003 aggarwal86praveen@|30.11.2024
IAHMAD IAGGARWAL(P), lgmail.com
306 [Execution (Comm)/ 552/2024 06-12-2024 IM/S PRAKASH DISTRIBUTORS Vs |Suresh  Chandj9810061558 scsinghal @rediffmail.[o1.12.2024
IGUDDU [Singhal(P), lcom
306 IOMP (I) (COMM)/ 1308/2024 07-12-2024 TATA CAPITAL LTD Vs NISHAANISH 0811452022 Anish_bhola@yahoo.[06.12.2024
UVHANWAR BHOLA(P), lcom
306 [Execution (Comm)/ 555/2024 07-12-2024 [Kanchan Fashion Private Limited VsSubhash 0810459344 chandraadv3i@gmail{o4.12.2024

NITISHA BULCHANDANI

IChandra(P),

L.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

306 Execution (Comm)/ 556/2024 07-12-2024 anchan Fashion Private Limited VsfSubhash 0810459344 chandraadv3i@gmail|o4.12.2024
Sudhir Kumar Tuteja IChandra(P), .com
306 IOMP (I) (COMM)/ 1330/2024 11-12-2024 JAXIS BANK LTD Vs NUSRAT JAnupam 0654926809 lanupamjsingh@gmaill08.12.2024
[Singh(P), .com
306 IOMP (I) (COMM)/ 1329/2024 11-12-2024 AXIS BANK LTD Vs JASPREETJAnupam 90654926809 lanupamjsingh@gmailjo8.12.2024
ISINGH KOHLI [Singh(P), .com
306 IOMP (I) (COMM)/ 1331/2024 11-12-2024 AXIS BANKLTD Vs CHANDER  [Anupam 9654926809 lanupamjsingh@gmaillo8.12.2024
[Singh(P), .com
1306 IOMP (I) (COMM)/ 1350/2024 12-12-2024 IDCB BANK LTD Vs VIPIN VEDPALANISH 0811452022 Anish_bhola@yahoo.[07.12.2024
BHOLA(P), lcom
306 ICS (COMM)/ 1375/2024 12-12-2024 IPARAGON SALES PVT LTD Vs JAKASH 9599862350 ladvocatemishra1102 [10.12.2024
IM/S JALAN TRADING|GUPTA(P), (@gmail.com
ICORPORATION
306 [Execution (Comm)/ 572/2024 17-12-2024 ISTAR BIOMED PVT LTD Vs DR[Amit Chawla(P),l0818689708 lamitchawlaad @gmail [07.12.2024
IDANISH JINDAL .com
306 ICS (COMM)/ 1387/2024 17-12-2024 IM/S NAHAR TRADING COMPANY [RAJ  KUMAR}9212084750 rajsharma_ del@yaho[16.12.2024
Vs MODA COCKTAIL ISHARMA(P), lo.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

306 ICS (COMM)/ 1388/2024 17-12-2024 [RAKESH KUMAR MITTALNipun Gupta(P),|8130189121 legal.nkpartners@gm [19.11.2024
IPROPRIETOR OF M/S KN MITTAL lail.com
AND SONS Vs M/S TODARPUR|
JAGRO PRODUCTS PVT LTD

306 IOMP (I) (COMM) 1361/2024 17-12-2024 TATA CAPITAL LTD Vs MSANISH 0811452022 Anish_bhola@yahoo. [14.12.2024
ICALCLAY INDIA PVT LTD BHOLA(P), lcom

306 IOMP (COMM)/ 108/2024 17-12-2024 IManish Arora Vs Sunil Kumar[KAMAL 0811210502 kamalgarg.adv@gmaif29.11.2024
IGupta IGARG(P), l.com

306 IOMP (I) (COMM)/ 1371/2024 18-12-2024 IDCB BANK LTD Vs MRANISH 0811452022 Anish_bhola@yahoo. [16.12.2024
IMUSTKEEM BHOLA(P), lcom

1306 IOMP (I) (COMM)/ 1372/2024 18-12-2024 IDCB BANK LTD Vs MOHDANISH 0811452022 Anish_bhola@yahoo. [16.12.2024
IHARUN IBHOLA(P), lcom

306 IOMP (I) (COMM)/ 1370/2024 18-12-2024 IDCB BANK LTD Vs PALSINGH |ANISH 0811452022 Anish_bhola@yahoo. [16.12.2024

BHOLA(P), lcom

306 IM Ex/ 1067/2024 21-12-2024 IGLOBAL CARRYING INDIA Vs fsumeher 0811156505 sumeher@gmail.com [20.12.2024
[UNION OF INDIA bajaj(P),

306 ICS (COMM)/ 1420/2024 21-12-2024 IM/S DEEPAK STEEL Vs MunicipallNAINA 8527287243 nainawaliazo1@gmai[20.12.2024
ICorporation of Delhi WALIA(P), l.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

306 OMP (I) (COMM)/ 1385/2024 24-12-2024 0811452022 Anish_bhola@yahoo. [23.12.2024




S.NO COURT

IMS. ILLA RAWAT,
JUDGE,

IDISTRICT
ICOMMERCIAL
ICOURT-03

DISTRICT

COURT ROOM  CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

303, Extension|Suit for Recovery ICS COMM 1326/2024 02.12.2021 IBANK OF BARODA VS RAVINDER |[CHITRA 0212888057 ICHITRAMALHOTRA|30.11.2024
Block, Tis Hazaril ISOLANKI IMALHOTRA ILEGAL@GMAIL.CO

Courts, Delhi IM

303, Extension|Suit for Recovery ICSCOMM 1349/2024 00.12.2024 ICLEAR MEDIA (INDIA)P.LTD.VSABHAY SAHAI 9971067110 IBCD1969 @GMAIL.C |06.12.2024
Block, Tis Hazaril ISHABDOARTH OM

ICourts, Delhi

303, ExtensionfSuit for Recovery ICSCOMM 1391/2024 17.12.2024 IM/S INVITY VS SRI LAKASHMIDEEPAK 0811217875 IVASHISHTASSOCIA [13.12.2024
Block, Tis Hazari IGENREAL STORE IVASHISHT TES99 @GMAIL.CO

ICourts, Delhi IM

303, Extension|Suit for Recovery ICS COMM 1400/2024 10.12.2024 ISTATE BANK OF INDIA VS VISHALJVIJAY 0810210832 IVIJAYPARKASHQ68 [17.12.2024

Block, Tis Hazaril IPROP M/S PARI ENTP IPRAKASH 2@GMAIL.COM

Courts, Delhi

303, Extension|U/Sg OMP(I)COMM 1260/2024 [05.12.2024 IDMI HOUSING  FIN.PLTD.VSANISH BHOLA 9811452022 IANISHBHOLA17@G [03.12.2024
Block, Tis Hazaril IMORSHAN&ANR IMAIL .COM

Courts, Delhi

303, Extension|U/S9 IOMP(I)COMM 1307/2024  [|07.12.2024 TATA CAPITAL LTD VS SOHANWANISH BHOLA 9811452022 ANISHBHOLA17@G [06.12.2024
Block, Tis Hazari ILAL IMAIL .COM

Courts, Delhi

303, Extension|U/Sg OMP(I)COMM 1316/2024  [10.12.2024 JAXIS BANK LTD VS SWATI PRIYA JANUPAM 90654926809 IANUPAMJSINGH@ [08.12.2024
Block, Tis Hazaril ISINGH IGMAIL.COM

Courts, Delhi

303, Extension|U/S9 OMP(I)COMM 1332/2024  [11.12.2024 ID.C.B BANK LTD VS OMPRAKASH |ANISH BHOLA [9811452022 IANISHBHOLA17@G [07.12.2024
Block, Tis Hazari IMAIL .COM

Courts, Delhi

303, Extension|U/Sg OMP(I)COMM 1347/2024  [12.12.2024 ID.C.B BANK LTD VS RAM PHAL  [ANISH BHOLA [90811452022 ANISHBHOLA17@G |07.12.2024
Block, Tis Hazari IMAIL .COM

Courts, Delhi

303, Extension|U/S9 IOMPCOMM 106/2024 13.12.2024 INITIN VERMA VS M/SIGANESH 0810771535 INISHANTGANESH@|12.12.2024
Block, Tis Hazari IS.G.FABRICS PVT.LTD & ORS KR.SHARMA IYAHOO.COM

Courts, Delhi

303, Extension|U/S9 IOMP(I)COMM 1369/2024  [18.12.2024 ID.C.B BANK LTD VS JOGINDERIANISH BHOLA 90811452022 IANISHBHOLA17@G [16.12.2024
Block, Tis Hazaril ISINGH IMAIL .COM

ICourts, Delhi

303, ExtensionEXECUTION [EX542/2024 03.12.2024 ICANRA BANK VS M/S SEENTERUAMIT GUPTA [9810224624 IAMITGUPTA366@G [13.11.2024

Block, Tis Hazari ISEESION IMAIL .COM

Courts, Delhi

303, ExtensionEXECUTION [EX558/2024 09.12.2024 [HANDLOOM FABRIC VS MAYURSHREYEK 9711424345 ISHREYEKGUPTA@G|06.12.2024
Block, Tis Hazaril IOM PRAKESH IGUPTA IMAIL.COM

Courts, Delhi




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

303, ExtensionfEXECUTION [EX559/2024 07.12.2024 IVIKASH ENTERPRIESES VSSHREYEK 0711424345 ISHREYEKGUPTA@GJ06.12.2024
Block, Tis Hazaril IMAYUR ONM PARKASH IGUPTA IMAIL.COM
Courts, Delhi
303, ExtensionEXECUTION [EX567/2024 13.12.2024 ICHIRAGE ALLUDDIN VS MCD ISATYENDER 0811161525 ISKSINGH116 @GMAIJ11.12.2024
Block, Tis Hazaril IKUMAR IL..COM
Courts, Delhi
4 IMS ANIL KUMARICENTRAL (304 JARBITRATION IOMP COMM/103/2024 02.12.2024 BHARAT PAL V/S CAPRIGLOBALKALYAN 0811905334 IBHATI270 @GMAIL. [02.12.2024
ISISODIA, DISTRICT] ICAPITAL LTD ISINGH ICOM
UUDGE,
ICOMMERCIAL
ICOURT-04 304 JARBITRATION JOMP COMM/1302/2024 04.12.2024 [TATA CAPITAL LTD VS. PAWANJANISH BHOLA 9811452022 IANISH_BHOLA17@ [04.12.2024
IKUMAR IGMAIL.COM
304 JARBITRATION IOMP COMM/1303/2024 04.12.2024 ITATA CAPITAL LTD VSJANISH BHOLA 9811452022 JANISH_BHOLA17@ (04.12.2024
JASWINDER SINGH IGMAIL.COM
304 [EXECUTION Execution (Comm)/548/2024 05-12-2024 IBLACK DIAMOND PULSESANKIT 9953030485 lankit.gupta@gravitasljo3.12.2024
IPRIVATE LIMITED Vs SHAURYAGUPTA(P), legal.co.in
IMPEX
304 RECOVERY ICS (COMM)1330/2024 04.12.2024 SHRI MUKESH SHAH  VS|YOGRAJ 0811132049 IADVOCATE.YOGRAJ[30.11.2024
INATIONAL INSURANCH | GULLLAIYA@GMAI
ICOMPANY LTD THROUGH ITS IL.COPM
IDIRECTOR
304 RECOVERY ICS (COMM)-1340/2024 06.12.2024 INEPTUNE SYSTEMS PVT.. LTD. VS{SH. ANKUR[9811126091 lankursinghaladvocatef30.11.2024
IMURLI ELECTRIC STORE ISINGHAL (@gmail.com
304 RECOVERY ICS (COMM)-1339/2024 06.12.2024 REVPRO HOTELS VS. MSXSH. KAMAILj9650099833 kgconsorsllp@gmail.cj28.11.2024
IBUILDCON PVT. LTD. KUMAR jom
304 [U/S 9 OF ARBITRATION ACT JOMP (I) (COMM)/1311/2024 09-12-2024 ITATA CAPITAL LTD Vs PRIYANKAANISH 0811452022 ANISH_BHOLA17@ [08.12.2024
IKANODIA BHOLA(P), IGMAIL.COM
304 RECOVERY ICS (COMM)-1374/2024 10.12.2024 IBANK OF BARODA V/S GEETA IGEETANJALI (8447833470 IADVOCATE.134@G [28.11.2024
ISHARMA IMAIL.COM
304 RECOVERY ICS(COMM)-1378/2024 13.12.2024 IM/S VIJAY BEARING AGENCY VS|SH. MAJEET9555178859 chandelo8 @gmail.co [09.12.2024
IGODAVARI AGENCY ISINGH Im
304 [U/S 9 OF ARBITRATION ACT IOMP (I) (COMM)-1353/2024 [13.12.2024 JAXIS BANK LTD. VS. UDAY SINGH [SH. ANUPAM|9654926809 anupamjsingh@gmaillo8.12.2024
ISINGH .com



http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

304 [U/S 9 OF ARBITRATION ACT IOMP (I) (COMM)-1354/2024 [13.12.2024 JAXIS BANK LTD. VS. PAULINA ISH. ANUPAM[9654926809 lanupamjsingh@gmaillo8.12.2024
ISINGH .com
304 [U/S 9 OF ARBITRATION ACT IOMP (I) (COMM)-1355/2024 [13.12.2024 JAXIS BANK LTD. VS. EXTA GOEL [SH. ANUPAM[9654926809 lanupamjsingh@gmailjo8.12.2024
ISINGH L.com
304 JARBITRATION IOMP I COMM-1357/2024 16.12.2024 IDCB BANK LTD VS. RAN SINGH [ANISH BHOLA [9811452022 JANISH_BHOLA17@ [07.12.2024
IGMAIL.COM

304 JARBITRATION IOMP I COMM-1358/2024 16.12.2024 IDCB BANK LTD VS. SHRIKANTANISH BHOLA [9811452022 JANISH_BHOLA17@ (07.12.2024
ISHARMA IGMAIL.COM

304 RECOVERY ICS (COMM)/1378/2024 13-12-2024 IM/s VIJAY BEARING AGENCY VsManjeet 9555178859 IChandelO8 @email.col10.12.2024
IGODAVARI ENTERPRISE [Singh(P), Im

304 RECOVERY ICS (COMM)1383/2024 17.12.2024 AJWAL CREATIONS V/S UJJWALGURMIT 0810209575 ILEGALASK@GMAIL.[07.12.2024
IMARKETING ISINGH ICOM

304 RECOVERY ICS(COMM)135/2024 16.12.2024 IM/S RA SPICES LLP V/S MAAANUBHAV 9971090069 IANUBHAVBHASINS [07.12.2024
IBARAHI TRADING COMPANY IBHASIN 8@GMAIL.COM

304 RECOVERY ICS(COMM)1386/2024 17.12.2024 IM/S NAFEES IRON AND TINMOHD FAHAD 9999969211 IMOHD_FARAZ2002 [12.12.2024
ISTORE V/S MOHD IRFAN (@YAHOO.COM

304 [U/S 9 OF ARBITRATION ACT JOMP I COMM-1368/2024 18.12.2024 INDO AUTO TECH LTD VS. HDFCANJANEYA 0910169360 INA 07.12.2024
IBANK LTD AND ANR IMISHRA

304 RECOVERY ICS (COMM)1405/2024 20.12.2024 IM/S MITTAL TIMBER TRADERSSANDEEP 0810394594 ISANDEEPVISHNU2 |07.12.2024
IV/S NOIDA BUILDWELL IVISHNU 001@YAHOO.COM

304 RECOVERY ICS(COMM)1406/2024 20.12.2024 IMEENAKSHI TRADERS V/SIMANOJ GARG 9267935344 INA 10.12.2024
IRUKMANI ENTERPRISES

304 RECOVERY ICS (COMM)1407/2024 20.12.2024 [PARAGON INDUSTRIES LTD V/SANUJ GOYAL [0811038966 INA 10.12.2024
I[EASYFIT CLOSURES

304 [EXECUTION [EX (COMM)579/2024 20.12.2024 TARA CHAND WAAITI RAM V/SASHU RALHAN/9582628330 ARLEGAL266@GMA|[10.12.2024
IK.P ENTERPRISES IL.COM



http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

304 RECOVERY ICS (COMM)1408/2024 20.12.2024 IGAURAV GARG V/ AVON AGRORA 9711771000 IRAKESH.ADVOCAT [16.12.2024
INDUSTRIES PVT LTD UMAR [E18 @GMAIL.COM
304 RECOVERY ICS (cOMM)1410/2024 20.12.2024 ANANT SHREE GUPTA V/SICHAVI 8527587553 ICHAVIMALHOTRAS8 [16.12.2024
ASHUTOSH SHARMA IMALHOTRA (@OUTLOOK.COM
5 ISH. MANOJ KUMARICENTRAL (305 RECOVERY ICS (COMM)/1333/2024 04-12-2024 [PANKAJ KHANDELWALYOGESH 9211020083, ladvoyogeshgugta@g [30.11.2024
IDISTRICT JUDGE IPROPRIETOR OF KHANDELWALGUPTA(P), 0958056687 Imail.com
(COMMERCIAL INDUSTRIES Vs HINA POPL]
ICOURT)-05 IPROPRIETRESS OF SHRI DURGA
INDUSTRIES
305 IMISC. Misc DJ/706/2024 07-12-2024 ICICI BANK LTD Vs ROHIT GUPTA JALOK 911000126 INA 03-12-2024
[KUMAR(P),
305 [EXECUTION [Execution (Comm)/564/2024/09-12-2024 IM/S JAI DURGA TRADERS PVT|SH. A.R.JAIN [8383953644 jain.adityaraj@yahoo.fo7-12-2024
ILTD Vs M/S OM EMBROIDERY lcom
305 IMISC. Misc DJ/708/2024 09-12-2024 Abhishek Jain Vs Ms Iyikatech PvtiSachin 9975492578/ divva.singh@recensle|05-12-2024
ILtd [Bajpai(P), lgal.com I
305 JARBITRATION U/S 9 IOMP (I) (COMM)/1325/2024[10-12-2024 JAXIS BANK LTD Vs ABHISHEK |Anupam 9654926809 lammamisinsi:h@mn [08-12-2024
[RAJ Singh(P), lail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

305 RECOVERY ICS (COMM)/1366/2024 10-12-2024 IBANK OF BARODA Vs KULDIP Geetanjali 8447833470 ladvvocate.134@gmailfo7-12-2024
ISharma(P), .com

305 [EXECUTION [Execution (Comm)/563/202410-12-2024 ANSHUL GUPTA Vs MANOJManoj Kumarj98100 36438 INA 07-12-2024
KUMAR Duggal(P),

305 JARBITRATION U/S 9 IOMP (I) (COMM)/1323/2024[10-12-2024 TATA CAPITAL LTD Vs SANJAYANISH 0811452022 Anish__ 06-12-2024
ISINGH IBHOLA(P), bhola17(igyahoo.com

305 JARBITRATION U/S 9 JIOMP (I) (COMM)/1324/2024[10-12-2024 TATA CAPITAL LTD Vs BHARTANISH 0811452022 Anish_ 06-12-2024
ISINGH BHOLA(P), bhola17(igyahoo.com

305 JARBITRATION U/S 9 IOMP (I) (COMM)/1326/2024[10-12-2024 AXIS BANK LTD Vs KAVITA |JAnupam 9654926809 lammamisinsi:h@mn [08-12-2024
IMANCHANDA [Singh(P), lail.com
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305 JARBITRATION U/S 9 IOMP (I) (COMM)/1327/2024[10-12-2024 AXIS BANK LTD Vs YATENDER[Anupam 0654926809 lammamisinsi:h@mn [08-12-2024
ISHARMA Singh(P), lail.com

305 JARBITRATION U/S 9 IOMP (I) (COMM)/1328/2024[10-12-2024 AXIS BANK LTD Vs SUNIL [Anupam 9654926809 lammamisinsi:h@mn [08-12-2024
IKUMAR Singh(P), lail.com

305 IMISC. Misc DJ/715/2024 10-12-2024 INORTH DELHI MUNICIPALJNAZIA 0810021846 saearandsagar(s)| 09-12-2024
ICORPORATION Vs MAHESHWARI[PARVEEN(P), live.com
[TEXTILE MILLS

305 IMISC. Misc DJ/730/2024 12-12-2024 ANIL KUMAR BANSAL Vs KIRAN|dheeraj 0971446999 ldheeraj.jagwani@gm [06-12-2024
IYADAV jagwani(P), lail.com

305 JARBITRATION U/S 9 IOMP (I) (COMM)/1365/2024[17-12-2024 TATA CAPITAL FINANCIALANISH 0811452022 Anish_ 14-12-2024
ISERVICES LTD Vs JANESHWARBHOLA(P), bhola17(igyahoo.com
ISINGH
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305 JARBITRATION U/S 9 IOMP (I) (COMM)/1366/2024[17-12-2024 IDCB BANK LTD Vs DIVESHANISH 0811452022 Anish__ 07-12-2024
ICHOUDHARY BHOLA(P), bhola17(igyahoo.com
305 JARBITRATION U/S 9 IOMP (I) (COMM)/1367/2024[17-12-2024 IDCB BANK LTD Vs AMIT KUMAR [ANISH 0811452022 Anish_ 07-12-2024
BHOLA(P), bhola17(igyahoo.com
305 RECOVERY ICS (COMM)/1395/2024 18-12-2024 IMEENAKSHI TRADERS Vs OMMANOJ 0267935344 INA 10-12-2024
ISAT AGENCY IGARG(P),
305 [EXECUTION [Execution (Comm)/577/2024 [19-12-2024 IPrachi India Pvt Ltd Vs VidyaSH.D.R.JAIN [0871059347 [djain5857@gmail.co [17-12-2024
Vatika Talent School Im
305 JARBITRATION U/S 9 IOMP (I) (COMM)/1380/2024{20-12-2024 IDCB BANK LTD Vs TITU 3312 JANISH 0811452022 Anish_ 16-12-2024
BHOLA(P), bhola17(igyahoo.com
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305 JARBITRATION U/S 9 IOMP (I) (COMM)/1381/2024 [20-12-2024 IDCB BANK LTD Vs TITU IANISH 0811452022 Anish__

BHOLA(P), bhola17(igyahoo.com

16-12-2024
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k10 ICS (COMM) 1332/2024 04-12-2024 IGK MEHTA Vs KISHAN KUMARManvi 7011370562 jeetlalkhuranaandson28.11.2024
JAND ANR urana(P), s@gmail.com

K410 [Execution (Comm) 546/2024 04-12-2024 TIMES INTERNET LIMITED Vs [Rajeev 0810028877 lawyersinc@rediffmaife7.11.2024
[TRIANGLE INFOTECH PRIVATEAgarwal(P), l.com
ILIMITED

K10 ICS (COMM) 1327/2024 03-12-2024 IM/S CHAND BIDI COMPANY Vs [Shravan 6201970125 unitedmark@uniteda [29.11.2024
IMOHD GALIB TRADING AS M/S[Bansal(P), ndunited.com
I[EK CHAND BIDI COMPANY

410 ICS (COMM) 1334/2024 05-12-2024 RAVINDER SINGH KOHLI Vs [Nimish Chib(P), 9810823566 nimishchib@gmai.co [29.11.2024
IVINAY KUMAR SHAW m

K10 [Execution (Comm) 551/2024 06-12-2024 IM/S SAFARI DIGITAL EDUCATI(leIITIizAJ ESH 0811389028 kumarrajeshadv@yahf3o.11.2024
[INITIATIVES PVT LTD Vs GY. UMAR(P), loo.com
IBHARTI HIGH SCHOOL

K10 ICS (COMM) 1357/2024 10-12-2024 TRIVENI IMPEX PVT LTD Vs [Neeraj 0811267045 linfo@juslawoffices.colo4.12.2024
IMAHIMA INTERNATIONAL ANDGupta(P), m
IORS

K10 IOMP (I) (COMM) 1312/2024 09-12-2024 ITATA CAPITAL LTD Vs SANJEEVANISH 0811452022 lanish_bhola17@yaho [06.12.2024
[KUMAR SINGH IBHOLA(P), lo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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k10 ICS (COMM) 1355/2024 10-12-2024 IDABUR INDIA LIMITED Vs [Manish Kumar9899092229 Imanish@inttladvocar|os.12.2024
ICHETAN GULATI AND ORS Mishra le.com
K410 ICS (COMM) 1368/2024 11-12-2024 IBANK OF BARODA Vs PREETIGeetanjali 8447833470 ladvocate.134@gmail. |07.12.2024
ISINGHAL ISharma(P), lcom
K10 IOMP (I) (COMM) 1359/2024 16-12-2024 AXIS BANK LTD Vs BINOD [Anupam 0654926809 lanupamjsingh@gmaillo8.12.2024
[KUMAR [Singh(P), .com
410 ICS (COMM) 1381/2024 16-12-2024 IPUMA SE Vs Ashok Kumar [Prachi 0811703098 prachigupta@pamsle [11.12.2024
iGupta(P), lgal.com
K10 ICS (COMM) 1382/2024 16-12-2024 IPUMA SE Vs Ashok Kumar [Prachi 0811703098 prachigupta@pamsle [11.12.2024
IGupta(P), lgal.com
K410 IOMP (I) (COMM) 1360/2024 16-12-2024 AXIS BANK LTD Vs SUNIL Anupam 9654926809 lanupamjsingh@gmaillo8.12.2024
[Singh(P), .com
K10 ICS (COMM) 1394/2024 18-12-2024 SUPREME  MARKETING  ANDHITENDRA 9910290400 nahata.company@gm|06.12.2024
JALLIED SERVICES PVT LTD Vs [KUMAR lail.com
[HARVINDER SINGH INAHATA(P),
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K10 Execution (Comm) 582/2024 21-12-2024 IPREM CHAND SHARMA 0870269259 ladvocatepks6689@g [17.12.2024
IHARSH ELECTRICALS Imail.com
K410 [Execution (Comm) 581/2024 21-12-2024 IMANOJ GUPTA Vs ANKITIAZHAR ALI(P), 9899888076 salman@hashmiandc|19.12.2024
IPOLYMERS o.com.
K10 ICS (COMM) 1417/2024 21-12-2024 IKIMTI LAL CHOUDHARY Vs [ANMOL 9953040048 chadha.anmoladv@g [19.12.2024
IVIKAS ARORA ICHADHA(P), Imail.com
410 IOMP (I) (COMM) 1386/2024 24-12-2024 IPNB HOUSING FINANCE LTD Vs |ANISH 0811452022 Anish_bhola17@yahof23.12.2024
IPRIYA GUPTA AND ANR BHOLA(P), lo.com
7 ISH. MUKESHICENTRAL (COURT ROOMICIVIL SUIT IOMP (I)(COMM) 1300/2024 [03.12.2024 TATA CAPITAL LTD. VS SUNILANISH BHOLA [9811452022 Anish_bhola1y@yaholo2.12.2024
[KUMAR GUPTA, 302 ISEHRAWAT lo.com
DISTRICT JUDGE,|
ICOMMERCIAL
ICOURT-07
COURT ROOM[CIVIL SUIT IOMP (I)(COMM) 1301/2024 [03.12.2024 TATA CAPITAL LTD. VS VISHALANISH BHOLA 9811452022 JAnish_bhola17@yahol02.12.2024
302 INARESH CHANDRA GUPTA lo.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 1335/2024 05.12.2024 [HINDUJA HOUSING FINANCEVEERU PAL 7210384500 Ipatinelawoffices@gm |04.12.2024
302 ILTD. VS HARMINDER SINGH lail.com




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ICIVIL SUIT IOMP (I)(COMM) 1333/2024 [11.12.2024 JAXIS BANK LTD. VS AMIT 0654926809 lanupamjsingh@gmailjo9.12.2024

302 ISINGH .com
COURT ROOM[CIVIL SUIT IOMP (I)(COMM) 1334/2024 [11.12.2024 JAXIS BANK LTD. VS SHADAB JANUPAM 9654926809 lanupamjsingh@gmailjog.12.2024
302 ISINGH .com
ICOURT ROOMICIVIL SUIT IOMP(COMM) 105/2024 11.12.2024 JANITA KHOKHARJROHIT KUMAR|9212338846 rohitkumaradvg2s5@go3.12.2024
302 ICONSTRUCTION AND| Imail.com

IEARTHMOVERS
ICOURT ROOMICIVIL SUIT IOMP(I)COMM 1346/2024  [12.12.2024 IDCB BANK LTD. VS FIROZ YAMIN [ANISH BHOLA 9811452022 Anish_bhola1y@yahofi0.12.2024
302 o.com
COURT ROOM[CIVIL SUIT IARB.A (COMM) 3/2024 12.12.2024 IM/S LIPI EXPORTS PVT. LTD. VS|VIPIN 0899299404 INA 11.12.2024
302 IM/S NEO GROWTH CREDIT PVT/[NANDWANI

ILTD.
COURT ROOM[CIVIL SUIT ICS(COMM) 1384/2024 16.12.2024 IMADHVI SHARMA VS NIKHILAJAY SEJWAL 9711179207 gak.cop@gmail.com [11.12.2024
302 IKAMRA
ICOURT ROOMICIVIL SUIT IOMP (I)(COMM) 1379/2024 [20.12.2024 JADITYA BIRLA FINANCE LTD. VSJAJAY UPPAL [9811740125 IVIRTUOUS.PEOPLE [19.12.2024
302 IM/S SHRI KRISHNA MOBILE AND| (@GMAIL.COM

IORS.
COURT ROOM[CIVIL SUIT ICS(COMM) 1401/2024 10.12.2024 VIJAY ABROL VS MAHAVIRP.K. JAIN 0899666958 laypetrademark@gma f12.12.2024
302 IENTERPEISES fil.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1403/2024 19.12.2024 IHERO MOTO CORP LTD. VSKUNAL 9999757185 [P.KUNALKHANA@ [18.12.2024
302 ISHYAM ENTERPRISES KHANNA IGMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

ICOURT ROOMICIVIL SUIT ICS(COMM) 1404/2024 19.12.2024 RAJKAMAL PRAKASHAN PVTJAMREESH 0582539593 IBAKEELSAB@GMAI [18.12.2024
302 ILTD. VS LUXMI PUBLISHINGANAND [L.COM
[HOUSE
COURT ROOM[CIVIL SUIT ICS(COMM) 1412/2024 20.12.2024 IM/S PAULCO MOTORS VS M/SMURARI LAILjg350871245 INA 18.12.2024
302 IYFC PROJECTS PVT. LTD. ISHARMA
ICOURT ROOMICIVIL SUIT ICS(COMM) 1413/2024 20.12.2024 RAJKAMAL PRAKASHAN PVTJ/RVIND JAIN 9582539593 IBAKEELSAB@GMAI [19.12.2024
302 ILTD. VS JYOTI BOOK DEPOT PVT, [L.COM
ILTD.
ICOURT ROOMICIVIL SUIT ICS(COMM) 1414/2024 20.12.2024 RAJKAMAL PRAKASHAN PVTJAMREESH 0582539593 IBAKEELSAB@GMALI [19.12.2024
302 [LTD.VS SATYA BHAWANANAND IL.COM
IPUBLICATION BOOK DEPOT
COURT ROOM[CIVIL SUIT ICS(COMM) 1416/2024 21.12.2024 ISTATE BANK OF INDIA VS SUNILVIJAY 0810210832 IVIJAYPRAKASHOQG68 [19.12.2024
302 IPATEL IPRAKASH 2@GMAIL.COM
COURT ROOM[CIVIL SUIT ICS(COMM) 1419/2024 23.12.2024 ISTATE BANK OF INDIA VS SUNIIf M. TARIQo811037869 Imtf2474@gmail.com [20.12.2024
302 IPATEL [FAROOQI
8 ISH. GORAKH NATHI|CENTRAL [308EXTENSION |ARBITRATION ANDI|OMP (I) COMM/1313/24 09.12.2024 ITATA CAPITAL LTD VS SOHANJANISH BHOLA [9811452022 IANISH_BHOLA117@[06.12.2024
PANDEY, DISTRICT]| IBLOCK THC ICONCILIATION ACT ILAL MEHGHWAL IYAHOO.COM
JUDGE,
ICOMMERCIAL
ICOURT
308EXTENSION |[RECOVERY OF MONEY ICS COMM- 1354/24 09.12.2024 ICLEAR MEDIA PVT LTD LVSABHAY SAHAI (9971067110 IBCD1969@GMAIL.C [06.12.2024
IBLOCK THC JAIRCON SYSTEM INDIA LTD OM
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1350/24 09.12.2024 AJAY KUMAR GUPTAJUJJWAL 0810031823 ISA9870 @GMAIIL.C |04.12.2024
IBLOCK THC IVSKAUSHALYA DEVI IGUPTA OM
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308EXTENSION |ARBITRATION IOMP (I) COMM/1314/24 09.12.2024 TATA CAPITAL LTD VS VINODANISH BHOLA 9811452022 JANISH_BHOLA117@06.12.2024
IBLOCK THC ICONCILIATION ACT IKUMAR AHUJA IYAHOO.COM

308EXTENSION [RECOVERY OF MONEY ICS COMM- 1358/24 10.12.2024 ISP KANUGO VS ABS AIR TECH PVIIMAHESH 0810133604 [TRIDENTLAW@HO [29.11.2024
IBLOCK THC ILTD KATYAYEN [TMAIL.COM

308EXTENSION |ARBITRATION AND|OMP (I) COMM/1343/24 11.12.2024 JAXIS BANK LTD VS SEEMA DEVI [ANUPAM 0654926809 IANUPAMSINGH@G [08.12.2024
BLOCK THC ICONCILIATION ACT ISINGH IMAIL.COM

308EXTENSION |ARBITRATION ANDIOMP (I) COMM/1340/2024 [11.12.2024 IDCB BANK LTD VS HARMESHANISH BHOLA [9811452022 ANISH_BHOLA117@(07.12.2024
BLOCK THC ICONCILIATION ACT ISINGH IYAHOO.COM

308EXTENSION [ARBITRATION ANDIOMP (I) COMM/1341/24 11.12.2024 AXIS BANK LTD VS VIMALJANUPAM 0654926809 ANUPAMSINGH@G

IBLOCK THC ICONCILIATION ACT ISHARMA ISINGH IMAIL.COM

308EXTENSION [ARBITRATION ANDIOMP (I) COMM/1342/24 11.12.2024 JAXIS BANK LTD VS SHIVA BHARTIANUPAM 0654926809 ANUPAMSINGH@G

IBLOCK THC ICONCILIATION ACT ISINGH IMAIL.COM

308EXTENSION |RECOVERY OF MONEY ICS COMM- 1372/24 12.12.2024 IMS RA SPICES VS GURUDEVIANUBHAV 0971090069 INA 07.12.2024
IBLOCK THC IOVERSEAS LTD BHASIN

308EXTENSION [EXECUTION PETITION [EX COMM-565/24 12.12.2024 IKRISHAN KUMAR GUPTA VS MCD [SATYENDER 9811161525 sksingh116@gmail.co [10.12.2024
IBLOCK THC [KUMAR SINGH Im

308EXTENSION [RECOVERY OF MONEY ICS COMM- 1379/24 13.12.2024 IHERO MOTOCORP LTD AND ORSKUNAL 9999757185 fip.kunal 10.12.2024
IBLOCK THC IVAISHNAVI PLASTIC INDUSTRIES [KHANNA khanna@gmail.com
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308EXTENSION [EXECUTION PETITION [EX COMM-570/24 16.12.2024 AILASH INTERNATIONAL VSHARMESH 0871019871 ladvharmeshkr@gmai [26.11.2024
IBLOCK THC [HAZRAT VISION UMAR l.com
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1423/24 24.12.2024 IMS RK GOELABHEY KUMAR JAINJAVINASH 0871441764 aktrivedilawoffice@g [19.12.2024
IBLOCK THC VS MCD KUMAR Imail.com
[TRIVEDI
308EXTENSION |MISC DJ IMISC DJ/700/24 05.12.2024 AJAY KUMAR GUPTA VS RAJAMITABH 0868068675 lakris.n.associate@gm|02.12.2024
BLOCK THC IKUMAR GILL IKRISHAN lail.com
308EXTENSION [EXECUTION PETITION [EX COMM-543/24 03.12.2024 TOP MOTOCOPCOMPONENTS| 0811072845 vkawkegak@Gmal.colo4.11.2024
IBLOCK THC PVT LTD VS SANJAY] Im
IMOHAPATRA
9 ISH. DEEPAK GARG,CENTRAL (309 THIRD|CS (COMM.) ICS (COMM)/1328/2024 03-12-2024 ICanara Bank Vs Bakul Sharma [Pratap Chandra [9990366723 lprarana25000@gmai [02-12-2024
IDISTRICT JUDGE,| FLOOR [Rana(P), l.com
ICOMMERCIAL [EXTENTION
ICOURT-09 IBLOCK
309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1296/2024(03-12-2024 TATA CAPITAL LTD Vs |ANISH 0811452022 Anish_bhola@gmail. [02-12-2024
IFLOOR IDHARAMRAJ CONSTRACTS INDIABHOLA(P), lcom
EXTENTION IPVT LTD
IBLOCK
309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1295/2024(03-12-2024 TATA CAPITAL LTD Vs |ANISH 0811452022 Anish_bhola@gmail. [02-12-2024
[FLOOR IBHAGWAN SINGH BHOLA(P), com
[EXTENTION
IBLOCK
309 THIRD|CS (COMM.) ICS (COMM)/1348/2024 06-12-2024 IRAJESH GUPTA Vs AMIT MEHTA [Paritosh 9540521935, rajk16516@gmail.co [05-12-2024
IFLOOR Garg(P), 8700363257 Im
EXTENTION
IBLOCK
309 THIRD|CS (COMM.) ICS (COMM)/1342/2024 06-12-2024 ISh Rajender Kumar Gupta Vs |Avinash Kumarn9871441764 laktrivedilawoffices [05-12-2024
IFLOOR [Municipal Corporation of Delhi [Trivedi(P),
[EXTENTION
IBLOCK
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309 THIRDIEXECUTION (COMM.) [Execution (Comm)/554/2024(06-12-2024 [RAJTV AGGARWAL Vs UNION OFSANJAY 9810959432, Imail2sanjaybansal @ylo5-12-2024
IFLOOR INDIA THROUGH CAOBANSAL(P), 70602742 lahoo.com

EXTENTION ICONSTRUCTION

IBLOCK

309 THIRDIEXECUTION (COMM.) [Execution (Comm)/561/2024|09-12-2024 IKAMAL GUPTA Vs MUNICIPALDEVENDER  [0811070396 lpankajkotra@yahoo.clo7-12-2024
IFLOOR ICORPORATION OF DELHI KUMAR o.in

[EXTENTION JAIN(P),

IBLOCK

309 THIRDIOMP (I) (COMM.) JIOMP (I) (COMM)/1322/2024[10-12-2024 AXIS BANK LTD Vs DHIRAJAnupam 90654926809 lanupamjsingh@gmaillog-12-2024
IFLOOR IKUMAR [Singh(P), L.com

[EXTENTION

IBLOCK

309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1320/2024[10-12-2024 AXIS BANK LTD Vs KAPIJAnupam 0654926809 lanupamjsingh@gmaillog-12-2024
IFLOOR IKUMAR [Singh(P), .com

[EXTENTION

IBLOCK

309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1321/2024 [10-12-2024 JAXIS BANKLTD Vs SEHRUDDIN |Anupam 0654926809 lanupamjsingh@gmaillog-12-2024
FLOOR [Singh(P), .com

[EXTENTION

IBLOCK

309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1348/2024[12-12-2024 IDCB BANK LTD Vs SANDEEPANISH 0811452022 Anish_bhola@gmail. [11-12-2024
IFLOOR INDER BHOLA(P), lcom

EXTENTION

IBLOCK

309 THIRDIEXECUTION (COMM.) [Execution (Comm)/568/2024[16-12-2024 [Punjab National Bank Vs ZaniffSarvjeet 9711785812 INA 13-12-2024
FLOOR lahmed IYadav(P),

[EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/1393/2024 17-12-2024 ICanara Bank Vs Sachin Ahuja [Pratap Chandra [9990366723 prarana25000(Zligm [16-12-2024
IFLOOR [Rana(P), lail.com

EXTENTION

IBLOCK

309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1382/2024[24-12-2024 IPNB HOUSING FINANCE LTD Vs [ANISH 0811452022 Anish_bhola@gmail. [13-12-2024
IFLOOR IMR KAVIYARSAN BHOLA(P), lcom

[EXTENTION

IBLOCK
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309 THIRDIEXECUTION (COMM.) [Execution (Comm)/547/2024(04-12-2024 ISHIVA INDUSTRIES VsMohd  Mohsinlg-1-9560275913  [mohsinrajal47@gmailo3-12-2024
IFLOOR IMAHESHWARY BROTHERS [Raja l.com
EXTENTION
IBLOCK
309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1356/2024[13-12-2024 IDCB BANK LTD Vs RUSTAM M ANISH 0811452022 Anish_bhola@gmail. [12-12-2024
FLOOR BHOLA(P), lcom
[EXTENTION
IBLOCK
10 ISH. AJAY PANDEY,CENTRAL [307 ICivil IOMP (I) (COMM)/1299/2024(03-12-2024 ITATA CAPITAL LTD Vs PRAVEENANISH BHOLA (9811452022 lanish_bhola17@yaho [29.11.2024
IDISTRICT JUDGE, IKUMAR SINGH lo.com
ICOMMERCIAL
ICOURT
307 ICivil JIOMP (1) (COMM)/1305/2024/|05-12-2024 [TATA CAPITAL LTD Vs HIMMATANISH BHOLA [9811452022 lanish_bhola17@yaho [04.12.2024
ISINGH SOLANKI lo.com
307 ICivil ICS (COMM)/1341/2024 06-12-2024 [Rajender Kumar Gupta Vs |AK Trivedi 0871441764 laktrivedilawoffices @go4.12.2024
[Municipal Corporation of Delhi mail.com
307 ICivil IOMP (I) (COMM)/1309/2024(07-12-2024 ITATA CAPITAL LTD Vs SARVESHIANISH BHOLA 9811452022 lanish_bhola17@yaho [06.12.2024
IKUMAR PRAJAPATI lo.com
307 ICivil Misc DJ/ 705/ 2024 07-12-2024 Anil Kumar Bansal Vs J KDheerajJagwani9971446999 idheeraj.jagwani@gm [06.12.2024
IConstruction lail.com
307 ICivil ICS (COMM)/1362/2024 10-12-2024 IM/s LMC Enterprises Pvt Ltd Vs [Mukesh Ranjan 9811756351 imukeshranjanadvoca [02.12.2024
IM/s Sagar Associates And Ors te@gmail.com
307 ICivil ICS (COMM)/1363/2024 10-12-2024 IM/s RA SPICES LLP Vs M/s AtlasANUBHAV 9971090069 lanubhavbhasin88@g [07.12.2024
lOverseas IBHASIN Imail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

307 ICivil ICS (COMM)/1365/2024 10-12-2024 IM/s UTTAM KUMAR RAJEEVANUBHAV 9971090069 lanubhavbhasin88@g [07.12.2024
[IKUMAR Vs VISHNU TRADERS IBHASIN Imail.com
307 ICivil ICS (COMM)/1359/2024 10-12-2024 [Kiran Shorewala Vs Meenakshi JASHWINI 0811514844 lashwani.mishrai@ya [07.12.2024
IMISHRA hoo.co.in
307 ICivil ICS (COMM)/1369/2024 11-12-2024 JARADHYA  STEELS Vs  |Arvind Kumar [9810680082 kumar_arvindkaku@ [10.12.2024
ICHANDRABHAN lyahoo.co.in
307 ICivil IOMP (I) (COMM)/1335/2024[11-12-2024 IDCB BANK LTD Vs MOHD YUSUF [ANISH BHOLA 9811452022 lanish_bhola17@yaho [07.12.2024
lo.com
307 ICivil IOMP (I) (COMM)/1337/2024[11-12-2024 IDCB BANK LTD Vs NISAR AHMADIANISH BHOLA 9811452022 lanish_bhola17@yaho [07.12.2024
o.com
307 ICivil IOMP (I) (COMM)/1349/2024[12-12-2024 IDCB BANK LTD Vs SHUBHAMIANISH BHOLA 9811452022 lanish_bhola17@yaho [07.12.2024
ISINGHAL lo.com
307 ICivil ICS (COMM)/1390/2024 17-12-2024 IM/s Thapar Engineering Works Vs |JAvinash Kumarn9871441764 aktrivedilawoffices@g12.12.2024
[Municipal Corporation of Delhi [Trivedi Imail.com
307 ICivil ICS (COMM)/1396/2024 18-12-2024 [HPL Electric and Power Ltd through|Sunil Kumarjg810210832 vijayprakashg682@g [12.12.2024
its Authorised Representaive Vs PJaswal Imail.com
Subhash Chandra Proprietor of S §
[Electricals
307 ICivil ICS (COMM)/1397/2024 18-12-2024 Vijay Abrol Vs Himanshu Rastogi |[PARMOD 089966658 laypetrademark@gma [12.12.2024
IKUMAR JAIN fil.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

307 ICS (COMM)/1411/2024 20-12-2024 IVIJAY ABROL Vs LAKSHAY 089966658 laypetrademark@gma [11.12.2024
UMAR JAIN fil.com
307 ICivil IOMP (I) (COMM)/1363/2024[17-12-2024 TATA CAPITAL LTD Vs DEEPAKIANISH BHOLA 9811452022 lanish_bhola17@yaho [14.12.2024
IKUMAR SAHOO lo.com
307 ICivil IOMP (I) (COMM)/1377/2024 [18-12-2024 IKDH Foods (OPC) Private Limited [Shravan K116201970125 unitedmark@uniteda [13.12.2024
Vs Amir Khan [Bansal Indunited.com
307 ICivil IOMP (I) (COMM)/1375/2024 [18-12-2024 IDCB BANK LTD Vs NAJIM JANISH BHOLA [9811452022 lanish_bhola17@yaho [16.12.2024
lo.com
307 ICivil IOMP (I) (COMM)/1376/202418-12-2024 IDCB BANK LTD Vs VIRENDRAANISH BHOLA 9811452022 lanish_bhola17@yaho [16.12.2024
ISINGH lo.com
307 ICivil ICS (COMM)/1409/2024 20-12-2024 Vishal Khanna Vs M/s ShrimadKuber Giri 0810354101 ladvocate.arvindbhatt [30.11.2024
[ndia Private Limited (@gmail.com
307 ICivil ICS (COMM)/1418/2024 21-12-2024 IM/S HORIZON ITI CO Vs M/S HIMOHD UWAIZ 0810732524 jko254886@gmail.co [19.12.2024
TECH INFRA Im
307 ICivil ICS (COMM)/1421/2024 23-12-2024 [PUNJAB NATIONAL BANK Vs [MOHIT RAJ 8800792205 Imohitrajadvocate@g [19.12.2024
IPRACHI SHARMA Imail.com
307 ICivil IOMP (I) (COMM)/1383/2024[24-12-2024 IPNB HOUSING FINANCE LTD Vs [ANISH BHOLA 9811452022 lanish_bhola17@yaho [23.12.2024
TANNU MISHRA lo.com
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REGISTRATION RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE

MOBILE
NUMBER
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ICOURT ROOM 3100MP (I)(COMM) JOMP (I) (COMM.)/1294/2024 03-12-2024 [TATA CAPITAL LTD Vs SUBHASH|Anish Bhola 0811452022 Anish_bhola17@yahof29.11.2024
IKUMAR lo.com

ICOURT ROOM 310(CS (COMM) ICS (COMM)/1331/2024 04-12-2024 ISONU BHATIA Vs MUNICIPAUSATYENDRA [9811161525 sksingh116 @gmail.co [29.11.2024
ICOPORATION OF DELHI [KUMAR SINGH Im

ICOURT ROOM 310|CS (COMM) °S (COMM)/1347/2024 06-12-2024 IRAMAN KUMAR ARORA Vs SUN[Hari Kishan 0818038911 hka.delhi@gmail.comf-
UYOTI PRIVATE LTD

ICOURT ROOM 310(CS (COMM) ICS (COMM)/1351/2024 09-12-2024 IM/S VASTRAM INDIA PVT LTD VgVikrant Jain 0811377679 ladvocatewidu@gmail {29.11.2024
IM/s R-86 lcom

ICOURT ROOM 310[Ex (Comm) [Execution (Comm.)/562/2024 10-12-2024 ASHOK GUPTA Vs TRAP THEVivek Gupta 8708484777 ladvvivekguptad19@g [13.11.2024
IDEAL INTERNET PRIVATH| Imail.com
ILIMITED

ICOURT ROOM 310[OMP (I)(COMM) JOMP (I) (COMM.)/1315/2024 10-12-2024 ITATA CAPITAL LTD Vs ABHISHEKAnish Bhola 0811452022 Anish_bhola17@yaho|06.12.2024
IKUMAR lo.com

ICOURT ROOM 310|CS (COMM) °S (COMM)/1367/2024 11-12-2024 IM/s N S CHAUDHARY VSSATYENDRA [0811161525 sksingh116 @gmail.co |03.12.2024
IMUNICIPAL CORPORATION OHKUMAR SINGH m
IDELHI

ICOURT ROOM 310(CS (COMM) ICS (COMM)/1377/2024 12-12-2024 IVIKAS AGGARWAL Vs MUNICIPAISATYENDRA 9811161525 sksingh116 @gmail.co [05.12.2024
ICORPORATION OF DELHI IKUMAR SINGH Im

ICOURT ROOM 310(CS (COMM) ICS (COMM)/1389/2024 17-12-2024 ISHRI ISHWAR DASS KHETWANI[Praveen Suri 9810928188 praveensuriy3@gmailfi4.12.2024
Vs SHRI PRAMOD KUMAR BED] .com
JAND ORS



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ICOURT ROOM 310[OMP (I)(COMM) JOMP (I) (COMM.)/1364/2024 17-12-2024 ITATA CAPITAL LTD Vs HARISH|Anish Bhola 0811452022 Anish_bhola17@yahofi4.12.2024
ISINGH lo.com
ICOURT ROOM 310(CS (COMM) ICS (COMM)/1402/2024 10-12-2024 [HERO MOTOCORP LIMITED VsKunal Khanna (9999757185 fip.kunalkhanna@gm [17.12.2024
IMAA JWALA ENTERPRISES lail.com
through its proprietor Sandeep
IMordhiya
ICOURT ROOM 310|Ex (Comm) [Execution (Comm.)/586/2024 23-12-2024 JAI PRAKASH SHARMA Vs M/sRajeev Kokcha [9136238823 kokcharajeev@gmail. [21.12.2024
INATIONAL MARWARI| lcom
IFOUNDATION
ICOURT ROOM 3100MP (COMM) JOMP (COMM.)/110/2024 24-12-2024 IMUNICIPAL CORPORATION OFAkash 9999347660 lakash@achatterjeela [21.12.2024
IDELHI Vs CITY SWEEP SERVICESChatterjee in
ILLP
ICOURT ROOM 310[OMP (I)(COMM) JOMP (I) (COMM.)/1384/2024 24-12-2024 IPNB HOUSING FINANCE LTD VsAnish Bhola 0811452022 Anish_bhola1y@yahof23.12.2024
IM/s AMAR MARKETING| o.com
AGENCIES PVT LTD
12 ISH. RAVINDERICENTRAL |4o1 ICS COMM 1337/2024 05.12.2024 IM/S PIONEER PUBLICITYRAMESH 0810159436 IRAMESH_KUMAR _ |04.12.2024
IBEDI, DISTRICT] ICORPORATION PVT LTD V/SKUMAR ICOMPANY@YAHOO
JUDGE, [UNION BUILDMART PVT LTD .CO.IN
ICOMMERCIAL
ICOURT
401 ICS COMM 1336/2024 05.12.2024 IM/S K.C KHANDELWAL & CO. V/S 28.11.2024
IM/S SAWARIYA COLLECTION
401 ICS COMM 1345/2024 06.12.2024 IM/S FROMAL JUNCTION V/S M/SDIXIT MEHTA [NA INA 28.11.2024
ILAKHDATAR TEXTILES & ORS
401 ICS COMM 1346/2024 06.12.2024 IM/S RUDRA TEXTILE COMPANYDIXIT MEHTA INA 28.11.2024
V/S M/S WZ FASHION & ORS



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

101 ICS COMM 1344/2024 06.12.2024 IM/S HIGH FIELD DISTILLERS 8686047570 IPRITESH 01.12.2024
IBOTTLERS PVT LTD V/S RAMDIYAKUMAR 2092@GMAIL.COM

401 ICS COMM 1353/2024 07.12.2024 IPAWAN CHOTIA V/S M/S BABAVARUN JAIN [9871340160 07.12.2024
ITEA & CO. & ORS

401 ICS COMM 1356/2024 10.12.2024 IM/S TRIVENI IMPEX PVT LTD V/S[INEERAJ 0811267045 INFO@JUSLAWOFTF |04.12.2024
IM/S ASSAM SUPARI TRADERS &GUPTA ICES.COM
IORS

401 ICS COMM 1364/2024 10.12.2024 IM/S HARLAL GUPTA V/S M/SM.U.REHMAN [90811022221 IMUREHMAN123@G |07.12.2024
ISAMPAX INDIA & ORS IMAIL.COM

401 IOMP COMM 104/2024 10.12.2024 IM/S NIRMALA CABLE & ORS V/SREVATHY 0311103099 06.12.2024
IVIKAS CABLE & ORS RAGHAVAN

401 ICS COMM 1370/2024 11.12.2024 [UNION BANK OF INDIA V/SKAMALJEET [9890410729 IKAMALJEETSINGH [06.12.2024
SATYAPAL SINGH THROUGHSINGH RANOT [RANOT@GMAIL.CO
ILEGAL HEIRS IM

401 IOMP I COMM 1336/2024 11.12.2024 IAXIS BANK V/S CEENA ATTREE [ANUPAM 0654926809 IANUPAISINGH@GM|08.12.2024

ISINGH AIL.COM

401 IMISC DJ [703/2024 06.12.2024 [HARLAL GUPTA V/S M/S SAMPEXM.U.REHMAN [90811022221 IMUREHMAN123@G [04.12.2024
[INDIA IMAIL.COM

401 IOMP I COMM 1339/2024 11.12.2024 IDCB BANK V/S LEELU RAM JANISH BHOLA [9811452022 ANISHBHOLA17@Y [07.12.2024

AHOO.COM
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101 IOMP I COMM 1351/2024 12.12.2024 IDCB BANK V/S RAJEEV KUMAR [ANISH BHOLA [90811452022 JANISHBHOLA17@Y [07.12.2024
AHOO.COM
401 [EXECUTION COMM 566/2024 12.12.2024 IM/S DURGA AGRO SEEDS FARMMANISH 0871914080 IOFFICEDEVASA@G [27.11.2024
V/S M/S NATIONAL SEEDSTIWARI IMAIL.COM
ICORPORATION
401 ICS COMM 1376/2024 12.12.2024 IM/S CELESTIAL KNITS & FAB PVIJAWAHAR 0873292200 IGOELJAWAHARLALf10.12.2024
ILTD V/S MS. VIDUSHI TYAGI IGOYAL (@ GMAIL.COM
1401 IMISC DJ [727/2024 16.12.2024 [CICI BANK LTD V/S CHANDRA|
[PRAKASH
401 IMISC DJ 737/2024 19.12.2024 IM/S KIRAN ROADWAYS P LTD V/SBRIJPAL 0811702566 IBRIJPALSINGHO0167 [17.12.2024
IM/S GOVIND CABLE INDUSTRIES [SINGH (@ GMAIL.COM
401 ICS COMM 1415/2024 20.12.2024 AMAR KUMAR V/S OPERANIKESH JAIN [9213516713 INIKESH JAIN[18.12.2024
IGLOBAL PVT LTD ADVOCATE@GMAIL|
.COM
401 [EXECUTION COMM 584/2024 21.12.2024 ISAHIL GUPTA V/S M/SISANJAY 0811112087 ISPJAINLAWFIRM@ [19.12.2024
IMARKETING KING ONLINE P LTD [PADAM JAIN IGMAIL.COM
401 ICS COMM 1380/2024 13.12.2024 JAVED QURESHI V/S GULZAR[RAJAN 0582218588 ILEGALSHIELDINDI
QURESHI & ORS A.COM
13 ISH. M.K NAGPAL,CENTRAL [CENTRAL ICOURT ROOM 402 [EX.(COMM) 544/2024 03.12.2024 IKRISHAN KUMAR GUPTA VS MCD patyendra 0811161525 sksingh116 @gmail.co [02.12.2024
IDISTRICT JUDGE)| kumar singh Im
ICOMMERCIAL
ICOURT
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ICOURT ROOM 402 [EX.(COMM) 545/2024 03.12.2024 IM/S S CHAND AND CO. LTD. VSIANJU BAGAI 0811389028 02.12.2024

IGOPALA KRISHNAN|
IVENKATRAMAN

CENTRAL ICOURT ROOM 402 IOMP(I) COMM 1297/2024 [03.12.2024 ITATA CAPITAL LTD. VSANISH BHOLA 9811452022 Anish_bhola1y@yahol02.12.2024
IMANVENDRA SINGH lo.com

ICENTRAL ICOURT ROOM 402 ICS(COMM) 1360/2024 10.12.2024 [HERO MOTOCORP. LTD. VS JAIKUNAL 9999757185 [P.KUNALKHANNA [09.12.2024
IBHARAT PLASTIC INDUSTRIES IKHANNA (@GMAIL.COM

CENTRAL ICOURT ROOM 402 ICS(COMM)1371/2024 11.12.2024 IROHIT MITTAL VS M/S MORYASANDEEP 0810474101 sandeepjindals@redif]!0-12.2024
IFACILITY MANAGEMENTYINDAL fmail.com
ISERVICES PVT. LTD.

CENTRAL ICOURT ROOM 402 IOMP(I) COMM 1338/2024  [11.12.2024 IDCB BANK LTD. VS NARESHIANISH BHOLA 9811452022 lanish_bhola17@yaho |10-12.2024
IKUMAR lo.com

CENTRAL ICOURT ROOM 402 IOMP (I) (COMM)/1352/2024[12.12.2024 IDCB BANK LTD. VS VISHVJEETIANISH BHOLA 9811452022 lanish_bhola17@yaho
ISINGH jo.com

CENTRAL ICOURT ROOM 402 ICS(COMM)1392/2024 17.12.2024 ICANARA BANK Vs PIYUSH GOYAL [PRANAY 0873101002 IPRANAY7ADVO@G [16.12.2024

ISHARMA IMAIL.COM

CENTRAL ICOURT ROOM 402 IOMP(I) COMM 107/2024  [16.12.2024 VED PRAKASH MITTAL VS|0. P PAHUJAP810589235 OPPAHUJA@YAHO |[16.12:2024
INIRMAL BANG SECURITUES PVTADV 0.CO.IN
ILTD

CENTRAL ICOURT ROOM 402 [EX.(COMM) 574/2024 17.12.2024 IMCD VS. MANOJ COMPUTER[SAHIL AERON 9910007125 [INDIAAERSON @GM|!¢-12.2024
WORLD PVT.LTD AIL,COM
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ICOURT ROOM 402 IOMP (I) (COMM)/1373/2024[18.12.2024 IDCB BANK LTD. VS REKHAANISH BHOLA [90811452022 lanish_bhola17@yaho |!7-12.2024
IPURANCHAND lo.com
CENTRAL ICOURT ROOM 402 ICS(COMM) 1422/2024 21.12.2024 IM/S R K GOEL ABHAY KUMARA.K. TRIVEDI (9871441766 aktrivedilawoffices @gf0-12.2024
JAIN VS MCD Imail.com
14 ISH. ASHUTOSHWEST 201 ICS ICS (COMM)/5845/2024 05-12-2024 IMOHINDER YADAV AND SONSChirag Alagh(P),9911444100 lalaghsqo9@gmail.co [04-12-2024
[IKUMAR, DISTRICT] [Extn Block HUF) Vs AMIT KUMAR GOEL m
JUDGE AND ANR
(COMMERCIAL
ICOURT) ICS ICS (COMM)/5850/2024 06-12-2024 ICANARA BANK Vs  PARKHISANJAY 9811179171 legalyukti63@gmail.clo5-12-2024
PROPRIETOR OF M/S K DAGGARWAL(P), lom
IENTERPRISES
ICS ICS (COMM)/5859/2024 10-12-2024 TRINITY FINLEASE PVT LTD Vs [GAGAN 0871365547 ladv.gagan jindal@gm|o7-12-2024
JAVTAR TALWAR UINDAL(P), lail.com
Misc DJ Misc DJ/783/2024 10-12-2024 IGALXY AUTOMOBILES PRIVATEmohit verma(P),l9717313618 INot Mentioned 07-12-2024
ILTD Vs ECO SOLUTION INC
ICS ICS (COMM)/5860/2024 11-12-2024 RAM PAL SINGH -- Vs [Manish 0810005591 Imanishadvo@gmail.c[09-12-2024
[TAKESHWAR GUPTA AND ANR [Tanwar(P), jom
IOMP JOMP (1) (COMM)/323/2024 [12-12-2024 IYES BANK LTD Vs MOHAM TIK 0811250543 legal @katyalassociatefi0-12-2024
ISAJAL UMAR(P), s.com
IOMP IOMP (I) (COMM)/324/2024 [12-12-2024 IYES BANK LTD Vs BHAGWATKARTIK 0811250543 legal @katyalassociateft0-12-2024
ISINGH KUMAR(P), s.com
IOMP JOMP (I) (COMM)/325/2024 [12-12-2024 IYES BANK LTD Vs MAYANKJKARTIK 0811250543 legal @katyalassociatefi0-12-2024
ISHARMA [KUMAR(P), s.com
OMP JIOMP (I) (COMM)/326/2024 [12-12-2024 IYES BANKLTD Vs NUR HASAN [KARTIK 0811250543 legal @katyalassociateft0-12-2024
KUMAR(P), s.com
Misc DJ Misc DJ/793/2024 13-12-2024 INEERU ARNEJA THROUGH LR [SHIVANI 8057399884 [LAWAFFAIR@GMAI [12-12-2024
Vs THAKUR ENGINEERINGTOMAR(P), IL.COM
WORKS
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IOMP (I) (COMM)/331/2024 [16-12-2024 SMFG India Credit Co Ltd Vs [Karan 0560099232 INot Mentioned 12-12-2024
ISUNITA SHARMA IChhibber(P),
OMP IOMP (I) (COMM)/332/2024 [16-12-2024 IYES BANK LTD Vs GAURAVKARTIK 0811250543 [LEGAL@Xkatyalassoci [13-12-2024
ICHAUHAN [KUMAR(P), lates.com
lOMP JOMP (1) (COMM)/335/2024 [17-12-2024 IYES BANK LTD Vs RADHA DEVI EEARTIK 0811250543 ILEGAL@Xkatyalassoci [13-12-2024
UMAR(P), lates.com
ICS ICS (COMM)/5872/2024 17-12-2024 oM BUILDING MATERIAlikrant 0810069880 IKRANTSHARMA73 [14-12-2024
SUPPLIER AND ANR Vs M/SSharma(P), 8@GMAIL.COM
IDILIP SOLANKI AND ASSOCIATES
OMP IOMP (I) (COMM)/345/2024 [18-12-2024 SHRIRAM TRANSPORT FIN CO[Manoj 0811133644 IMANOJK.ADV@GM [16-12-2024
ILTD Vs SAKEEL KHAN [Kumar(P), ATIL.COM
IOMP IOMP (I) (COMM)/346/2024 [19-12-2024 [Shriram Finance Ltd Vs ARTI [Sunny Arora(P), 90910574027 ALBUSLAWFIRMS@[17-12-2024
IGMAIL.COM
les ICS (COMM)/5883/2024 21-12-2024 [KUNAL AGARWAL Vs M/S MARKINAVNEET 0811224831 navneetgoyal.adv@g [19-12-2024
TECH POLYMERS PRIVATE LTDGOYAL(P), Imail.com
JAND ORS
les ICS (COMM)/5884/2024 21-12-2024 IM/S OSWAL WOOD CRAFTS VsRahul Kumarj9313321174 ladv.rkpaliwal @gmail.[19-12-2024
IM/S ANIKET ENTERPRISES [Pandit(P), com
15 IMS. HEMANIWEST 209 ICS COMM 1024/2024 03.12.2024 IBANK OF BARODA VS. AADIAMIT 8275092500 rkumar.advig54@gm|03.12.2024
IMALHOTRA, [Extn Block IMEDICARE SOLUTIONS IMAHALIYAN lail.com
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02 IMISC DJ. COMM I775/2024 04.12.2024 [M/S RAO SAHAB TRADING CO.VINEET 9210092100 ladvocatebahl@hotmalo4.12.2024
IVS. M/S ARROWBAHL fil.com
INFORMATION PVT LTD
ICS COMM 5847/2024 06.12.2024 IMETAFIX INDUSTRIES PVTSATISH 9953538322 06.12.2024
ILTD VS. SHWETA SINGHAL ICHANDER
BAJAJ
ICS COMM 5848/2024 06.12.2024 STATE BANK OF INDIA VS.,SUNIL 9999330725 [delhi.lawyers76@yah [06.12.2024
SUBHASH CHANDER BHOLA |SEHRAWAT joo.com
IRP |2/2024 10.12.2024 IDEEPAK KUMAR SINGHAL VS.VINEET 17838661141 10.12.2024
IATUL GUPTA TANEJA
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ICS COMM 586/2024 11.12.2024 IVINOD KAPOOR 9810541013 gurmukhsinghadv@g [11.12.2024
JIRENDER SONI SINGH Imail.com
IOMP(I)/COMM 208/2024 11.12.2024 IYES BANK VS. SADDAM TIK 1126211488 legal @katyalassociatef11.12.2024
UMAR s.com
IOMP(I)/COMM 316/2024 12.12.2024 IYES BANK VS. VIJESH PS ACHIN legal @katyalassociatef12.12.2024
TYAL s.com
IOMP(I)/COMM I317/2024 12.12.2024 YES BANK VS. ANURAGSACHIN legal @katyalassociatef12.12.2024
IBIRENDRA SINGH TYAL s.com
ICS COMM 5865/2024 13.12.2024 [PUNJAB NATIONAL BANK VS.ANUJ 8700141454 lanujk4882@gmail.co [13.12.2024
[POOJA NARANG [KUMAR Im
IOMP(I)/COMM 1334/2024 17.12.2024 IYES BANK VS. RAJ GUPTA SACHIN legal @katyalassociatef17.12.2024
I[KATYAL s.com
ICS COMM 5870/2024 17.12.2024 SHREE KRISHNA POLYMERSS.K. GARG 90810693124 skgarg1074@gmail.cof17.12.2024
IVS. ANSHU CHAWLA Im
ICS COMM 5871/2024 17.12.2024 IAMARJEET SINGH KHANNASONAL 9811101222 sanand @aa- 17.12.2024
IVS. SPECTRUM E TECH PVTANAND [partnersca
ILTD
IOMP(I)/COMM 343/2024 18.12.2024 SHRI RAM FINANCE LTD VS.I¥IANOJ 0811133644 manojk.adv@gmail.c [18.12.2024
IDINESH KUMAR THAKUR UMAR jom
IMISC DJ. COMM 809/2024 21.12.2024 IM/S ELESCO TRADERS LTDPRADEEP 8826346286 ladvocatepradeepsing [21.12.2024
IVS. M/S FIRE IMMUNESINGH h@gmail.com
SYSTEM
16 ISH. DIG VIJAY|WEST 203 [Execution (Comm)/352/2024 03-12-2024 IYashu Kalra Vs Nikitasha Home[HEMANT INot Mentioned  [Not Mentioned 02-12-2024
ISINGH, DISTRICT] [Extn Block Appliances Pvt Ltd BWS KUMAR
JUDGE ICHATURVEDI(
(COMMERCIAL P),
ICOURT)-03 [Execution (Comm)/358/2024 04-12-2024 IAUTOVIKAS SALES AND SERVICE[YOMESH INot Mentioned  [Not Mentioned 03-12-2024
IPVT LTD THROUGH ITS AR SHISHARMA(P),
IDHARAMVIR SINGH Vs AVINASH
[RAT
[Execution (Comm)/355/2024 04-12-2024 JAUTOVIKAS SALES AND SERVICEYOMESH INot Mentioned  [Not Mentioned 03-12-2024
IPVT LTD Vs AVINASH RAI ISHARMA(P),
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[KUMAR

KUMAR(P),

[Execution (Comm)/360/2024 05-12-2024 JAUTOVIKAS SALES AND SERVICEYOMESH INot Mentioned  [Not Mentioned 04-12-2024
IPVT LTD THROUGH ITS AR SH|SHARMA(P),
IDHARAMVIR SINGH Vs AVINASH]
IRAI
Misc DJ/776/2024 05-12-2024 [Sandeep Murada Vs Max Publicityyviren 0311405040 ladv.viren@lexlaama.qo4-12-2024
land Communication Pvt Ltd IChaudhary(P),
ICS (COMM)/5844/2024 05-12-2024 IM/s APEX STATUTORY|Sanjeev 0311405040 ladv.viren@lexlaama.do4-12-2024
ICOMPLIANCE ADVISORS PVT LTDlAdvocate(P),
Vs M/s SARA ABODE PRIVATE
ILIMITED
ICS (COMM)/5841/2024 05-12-2024 IM/S GLOBEX BATHINGSurinder 0212226354 ladvsurindersingh@gno4-12-2024
ISOLUTIONS Vs SMT SULEKHA  [Singh(P),
[Execution (Comm)/369/2024 07-12-2024 IM/S SRI BANKEY BIHARI DAIRY[RATTAN INot Mentioned INot Mentioned 06-12-2024
JAND PANEER BHANDAR Vs M/SMISHRA(P),
[HOTEL WORLD SQUARE
[Execution (Comm)/366/2024 06-12-2024 IM/S SIR BANKEY BIHARI DAIRY[RATTAN INot Mentioned  [Not Mentioned 05-12-2024
JAND PANEER BHANDAR Vs M/SMISHRA(P),
JAZBAA BAR AND LOUNGE
[Execution (Comm)/368/2024 07-12-2024 [Sanjay Mongia Vs Sukhvinder Singh[Varun INot Mentioned INot Mentioned 06-12-2024
Ahuja(P),
ICS (COMM)/5857/2024 10-12-2024 ICanara Bank Vs PAWAN NAGPAL [SANJAY 9811179171 ILEGALYUKT@GMAI|09-12-2024
IAGGARWAL(P),
ICS (COMM)/5856/2024 10-12-2024 BANK OF BARODA Vs ANKITTARUNESH 0718354614 ladv.tarun8 @gmail.cojo9-12-2024
IKUMAR [KUMAR(P),
IOMP (I) (COMM)/304/2024 11-12-2024 IYES BANK LTD Vs PARASSACHIN 0811015339 katyalsachin2008@gif10-12-2024
IMALHOTRA KATYAL(P)
IOMP (I) (COMM)/305/2024 11-12-2024 IYES BANK LTD Vs SANJU DEVI  [KARTIK 0811015339 katyalsachin2008@gif10-12-2024
KUMAR(P),
IOMP (I) (COMM)/303/2024 11-12-2024 YES BANK LTD Vs  ASHOKKARTIK 0811015339 katyalsachin2008@gif10-12-2024
SHARMA IKUMAR(P),
IOMP (1) (COMM)/322/2024 12-12-2024 IYES BANK LTD Vs PRADEEPKARTIK 0811015339 katyalsachin2008@gif11-12-2024




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IOMP (I) (COMM)/321/2024 12-12-2024 IYES BANK LTD Vs VIRENDRAKARTIK 0811015339

THAKUR UMAR(P),

katyalsachinzoo8@gi11-12-2024

IOMP (I) (COMM)/320/2024 12-12-2024 IYES BANK LTD Vs RAHULKARTIK 0811015339 katyalsachin2008@gif11-12-2024
INAWAB SINGH IKUMAR(P),

IOMP (I) (COMM)/319/2024 12-12-2024 IYES BANK LTD Vs DIVYAMEEARTIK 0811015339 katyalsachin2008@gif11-12-2024
IGUPTA UMAR(P),

IOMP (I) (COMM)/318/2024 12-12-2024 JORIX LEASING AND FINANCIALSunita Singh(P),j9871040589 INDOLEXLAW@GM4{11-12-2024
ISERVICES INDIA LTD Vs PAISA|
IBAZAAR MARKETING AND|
ICONSULTING PRIVATE LIMITED
ICS (COMM)/5864/2024 13-12-2024 IMogli Labs India Private Limited Vs |Harsh 0467194651 info@zlc.co.in 12-12-2024
IAPS Hydro Private Limited Vardhan(P),

ICS (COMM)/5869/2024 17-12-2024 [Union Bank Of India Vs M/SRAKHI 0871158578 budhirajagrp@gmail.(16-12-2024
TTIWARI STORE THROUGH ITSBUDHIRAJA(P)
IPROPRIETOR SH MANOJ KUMAR{
TTWARI
ICS (COMM)/5868/2024 17-12-2024 Sudhir Gupta proprietorship of M/SAkrati Gupta(P),/0013748553 lattu857@gmail.com [16-12-2024
ISOFTNET IT SOLUTIONS Vs
IMohit Wadhwa Manu Proprietorship
of M/S WADHWA HOUSE

ICS (COMM)/5878/2024 19-12-2024 IDEOGUN INDUSTRIES PRIVATEJASPREET 0810222212 linfojaspreet89@gmail18-12-2024
ILIMITED Vs Vewtron IndiafSOKHI(P),
[Electronics Private Limited

ICS (COMM)/5877/2024 19-12-2024 IM/S Varun Builders Through itsRobin 95609005884 robinbhardwaj529@g[18-12-2024
proprietor Varun Khurana Vs [Bhardwaj(P),
Municipal Corporation of Delhil
[Through its commissioner
[Execution (Comm)/385/2024 19-12-2024 [Romsons Medsource Vs Medezone |[Vishal Garg(P), [Not Mentioned  [Not Mentioned 18-12-2024

IOMP (I) (COMM)/347/2024 20-12-2024 Orix Leasing financial service indiaABID 9213142242 labidahmadadvocate@19-12-2024
ltd Vs Gamepind entertainment PviAHMAD(P),
ILtd

ICS (COMM)/5882/2024 21-12-2024 IFABCARE INDIA PRIVATEHIMANSHU (9910037222 lhimanshubuttan@gmf20-12-2024
ILIMITED Vs JABALPURBUTTAN(P),
IGARMENT AND FASHION DESIGN|
ICLUSTER ASSOCIATION

IOMP (I) (COMM)/350/2024 21-12-2024 AXIS BANK LIMITED Vs [Sunita Singh(P),[0871040589 INDOLEXLAW @GM420-12-2024
INIRANTAN
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[Execution (Comm)/392/2024 24-12-2024 [Eltecks India Private LimitedAADESH INot Mentioned  [Not Mentioned 23-12-2024
[Through Ar Ankit Jain Vs RAJNISARASWAT(P),
IBALA
[Execution (Comm)/391/2024 24-12-2024 Airens Marketing Private Ltd Vs |[Yogesh INot Mentioned  [Not Mentioned 23-12-2024
IRAJAT GUPTA Vidyakar(P),
[Execution (Comm.)/357/2024 45630 JAUTOVIKAS SALES AND SERVICE INot Mentioned INot Mentioned 03-12-2024
IPVT LTD THROUGH ITS AR SH]
IDHARAMVIR SINGH Vs AVINASH]
IRAI
ICS (COMM)/979/2022 k4912 IDENTSPLY INDIA PVT LTD VsRobin 9560905884 robinbhardwaj529@g[16-12-2024
ICERA TECH DENTALBhardwaj(P),
ILABORATORY
ICS (COMM)/5862/2024 45639 IM/S INTECH ENGINEERS Vs M/SAshima  Guptalg717173272 ladv.ashimagupta@gnf12-12-2024
IRADHA KRISHNA ENTERPRISES ((P)
ICS (COMM)/5851/2024 06/12/24 [Ravi Kapoor Vs MOHIT CHUGH [Neeraj Kumar (9811835294 IMALHOTRAADV@GJ05-12-2024
[Execution (Comm.)/367/2024 06/12/24 IM/S SRI BANKEY BIHARI DAIRY| INot Mentioned INot Mentioned 05-12-2024
AND PANEER BHANDAR Vs M/S
USM  CORPORATION PRIVATE
ILIMITED
17 ISH. SANJAY|WEST 202 ICS (COMM) ICS (COMM)/5838/2024 04-12-2024 IM/S PARVATI OIL AND[PRIYA 0810910312 rglaw@gmail.com  [03-12-2024
JINDAL, DISTRICT] [Extn Block ICHEMICALS VS ARVIND YADAV
WUDGE
(COMMERCIAL
ICOURT) ICS (COMM) ICS (COMM)/5842/2024 04-12-2024 INAVEEN  JAIN VS  LAXMISTUTU WASAN |9811227765 wason&wason@gmaillo4-12-2024
IENTERPRISES .com
ICS (COMM) ICS (COMM)/5843/2024 05-12-2024 IM/S OMSONS MARKETING PVTJ[JIRSHAD 0811962836 ladv.irshad12gmail.co [04-12-2024
ILTD. VS M/S LOVI ADVERTISINGAHMAD m
JAND PUBLICITY PVT. LTD.
ICS (COMM) ICS (COMM)/5852/2024 07-12-2024 JANIL BANSAL VS M/S HIGH GYPBHAVYA 0971281573 victoremlawchamber [06-12-2024
INDUSTRIES AND ORS. INTHALINT lp19@gmail.com
ICS (COMM) ICS (COMM)/5855/2024 10-12-2024 IM/S NAYASA SUPERPLAST VSSURINDER 0311325398 surender1@gmail.co [09-12-2024
TRIVENI GLASS INTERNATIONALI|SINGH Im
JOMP (I) (COMM.) IOMP (1) (COMM.)/299/2024 [11-12-2024 IYES BANK LTD VS MANJU DEVI  [SACHIN 011-26211488 legal @katyalassociatefi0-12-2-24
KATYAL .com
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ILIMITED

IOMP (I) (COMM.) JOMP (1) (COMM.)/300/2024[11-12-2024 IYES BANK LTD VS OM PARKASH [SACHIN 011-26211488 legal @katyalassociatefi0-12-2-24
ATYAL .com
JOMP (I) (COMM.) JOMP (I) (COMM.)/301/2024 [11-12-2024 IYES BANK LTD VS ADITI MEHTA [SACHIN 011-26211488 legal @katyalassociatefi0-12-2-24
IKATYAL .com
IOMP (I) (COMM.) JOMP (1) (COMM.)/302/2024 [11-12-2024 YES BANK LTD VS MOHDSACHIN 011-26211488 legal @katyalassociatefi0-12-2-24
[TANVIRUDDIN IKATYAL .com
JOMP (I) (COMM.) IOMP (I) (COMM.)/307/2024 12-12-2024 YES BANK LTD VS MONIKASACHIN 011-26211488 legal @katyalassociatefi0-12-2-24
ICHAUHAN KATYAL .com
IOMP (I) (COMM.) JOMP (1) (COMM.)/308/2024 [12-12-2024 IYES BANK LTD VS SANDEEPSACHIN 011-26211488 legal @katyalassociatefi0-12-2-24
IKUMAR SAHARAN IKATYAL .com
ICS (COMM) ICS (COMM)/5863/2024 13-12-2024 IM/S INTECH ENGINEERS VS M/SASHIMA 9717173272 lashimagupta@gmail. [12-12-2024
IPVS GRAB LIFT IGUPTA lcom
ICS (COMM) ICS (COMM)/5867/2024 16-12-2024 [PUNJAB NATIONAL BANK VS MSSSUDESH 9312520717 sharmasudesh590@g[13-12-2024
IMONA SIBAL IKUMAR Imail.com
ISHARMA
IOMP (I) (COMM.) JOMP (I) (COMM.)/348/2024 [21-12-2024 SHRIRAM FINANCE LTD VSMANOJ 0811133644 Imanoj.adv@gmail.co [20-12-2024
IDASRATH SINGH KUMAR Im
IJARB.A ARB. A. (COMM.)/9/2024 |09-12-2024 ISHAKTI ENTERPRISES AND ANR[SANJAY 0810155090 sanjayverma@yahoo. [07-12-2024
VS NEO GROWTH CREDIT PVI[VERMA lcom
ILTD AND ANR
ICS (COMM) ICS (COMM)/5875/2024 18-12-2024 IMR AMARJEET SINGH KHANNASSONAL ANANDp811101222 sanand @asa- 17-12-2024
AND ANR VS MS SPECTRUM lpartner.com
INFRA VENTURES PVT LTD
18 SH. AJAY GUPTA|WEST 210 ICS (COMM)/1019/2024 1019/2024 02-12-2024 [IPUNJAB NATIONAL BANK Vs SoniSAYAK BANDY|9818307300 sayak.law@gmail.co [02-12-2024
DISTRICT JUDGE [Extn Block IGupta IOPADHYAY m
(COMMERCIAL
ICOURT)
ICS (COMM)/1020/2024 1020/2024 02-12-2024 JAshwyn Gupta Proprietor of SadbhavlR.K. SHARMA (9810379033 rk.sharma.advi@gmalo2-12-2024
[Enterprises Vs R K Patel and Co| fil.com
through its partners and others
Misc DJ/768/2024 768/2024 03-12-2024 ARCHANA VERHWANI Vs M/SAJAY FATYAL [9212193958 ladv.fatyal.ajay@gmai [03-12.2024
ISAISHA HOSPITALITY PRIVATE| l.com
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ICS (COMM)/5840/2024 5840/2024 05-12-2024 ISHRI AKSHAY JAIN Vs GUFRAN [MOHD. BABAR [90891146454 imohdbabaradv@gma [05-12-2024
fil.com
[Execution (Comm.)/365/2024 1365/2024 06-12-2024 ISANT RAM NIKKA MAL Vs MR/ARUN MEHTA|p811019124 Jjadvmehta@gmail.co [06-12-2024
IRAJ KUMAR MALHOTRA & VIKRAM[8851196914 m
VEET SINGH
ICS (COMM)/5849/2024 5849/2024 06-12-2024 IMS LAADRO GC PVT LTD Vs MSABHISHEK 90910291290 ladvocate@lai- 06-12-2024
[RIMS INDIA PVT LTD ISINGH law.com
IOMP (I) (COMM.)/296/2024 206/2024 07-12-2024 IYES BANK LTD Vs NITIN HANDA [SACHIN 0811015339 katyalsachin2008@g [12-11-2024
KATYAL 0811250543 Imail.com
[Execution (Comm.)/371/2024 371/2024 10-12-2024 Indospirit Marketing Private Ltd VsAnand Shankarjo899617989 lanand.jha@asjlegal.i [10-12-2024
ISRP Breweries Private Limited Uha In
IOMP (I) (COMM.)/297/2024 297/2024 11-12-2024 IYES BANK LTD Vs MOHD YAMIN [SACHIN 0811015339 katyalsachin2008@g [11-12-2024
KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/309/2024 309/2024 12-12-2024 IYES BANK LTD Vs GURPREET|SACHIN 0811015339 katyalsachin2008@g [12-12-2024
SINGH [KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/310/2024 310/2024 12-12-2024 IYES BANK LTD Vs YUSUF YUNUS [SACHIN 0811015339 katyalsachin2008@g [12-12-2024
KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/311/2024 I311/2024 12-12-2024 IYES BANK LTD Vs ARUN KAMALSACHIN 0811015339 katyalsachin2008@g [12-12-2024
ISINGH [KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/312/2024 312/2024 12-12-2024 IYES BANK LTD Vs AJRUDDINSACHIN 0811015339 katyalsachin2008@g [12-12-2024
ISAHABUDIN KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/313/2024 313/2024 12-12-2024 IYES BANK LTD Vs SURENDERSACHIN 0811015339 katyalsachin2008@g [12-12-2024
ISURENDER KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/314/2024 1314/2024 12-12-2024 IYES BANK LTD Vs RAJIV KUMARSSACHIN 0811015339 katyalsachin2008@g [12-12-2024
IMISHRA [KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/315/2024 315/2024 12-12-2024 IYES BANK LTD Vs PUSHPENDERSACHIN 0811015339 katyalsachin2008@g [12-12-2024
ISINGH KATYAL 0811250543 Imail.com
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IOMP (1) (COMM.)/330/2024 330/2024 16-12-2024 IYES BANK LTD Vs RAJESHSACHIN 9811015339 katyalsachin2008@g [16-12-2024
IKUMAR ATYAL 0811250543 Imail.com

ICS (COMM)/5866/2024 5866/2024 16-12-2024 ICANARA BANK Vs SHARVAN[Chitra Malhotra |9212888057 IChitramalhotralegal [16-12-2024
IKUMAR PROP SK ENTERPRISES (@gmail.com

IOMP (I) (COMM.)/336/2024 336/2024 17-12-2024 IYES BANK LTD Vs ABHEY TYAGI [SACHIN 0811015339 legal @Katyalassociat [17-12-2024

IKATYAL 0811250543 les.com

IOMP (I) (COMM.)/337/2024 1337/2024 17-12-2024 IYES BANK LTD Vs JITENDERSACHIN 0811015339 legal @Katyalassociat [17-12-2024
ISHOKEEN KATYAL 0811250543 les.com

IOMP (I) (COMM.)/338/2024 1338/2024 17-12-2024 IYES BANK LTD Vs SEEMASSACHIN 0811015339 legal @Katyalassociat [17-12-2024
ICHAWLA IKATYAL 0811250543 les.com

IOMP (I) (COMM.)/339/2024 339/2024 17-12-2024 IYES BANK LTD Vs JAGAT SHER[SACHIN 0811015339 legal @Katyalassociat [17-12-2024
ISINGH KATYAL 0811250543 les.com

IOMP (I) (COMM.)/344/2024 1344/2024 18-12-2024 Shriram Finance Ltd Vs SHADAB  |manoj kumar 9811133644 Inot provided 18-12-2024

[Execution (Comm.)/384/2024 1384/2024 19-12-2024 IMS MADURA COATS P LTD Vs MS Inot provided 19-12-2024
[IKNITCRAFT APPARELS]
INTERNATIONAL PVT LTD

ICS (COMM)/5876/2024 5876/2024 19-12-2024 ISARAOGI SUPER SALES PVT LTDVarun Bedi 8285672608 ladvocatevarunbedi@ [19-12-2024
Vs SHAMIM AHMAD lgmail.com

ICS (COMM)/5879/2024 5879/2024 20-12-2024 [Parvati Oil and chemicals Vs ArvindR G Laws 8448370312 Inot provided 20-12-2024
lYadav

[Execution (Comm.)/386/2024 1386/2024 21-12-2024 [[nderjeet Singh Vs NANKU PANDEY| Inot provided 21-12-2024

ICS (COMM)/5881/2024 5881/2024 21-12-2024 IM/S SWASTIK PIPE LTD Vs Ms| Inot provided 21-12-2024
[HILTON PRECISION LTD

[Execution (Comm.)/388/2024 1388/2024 23-12-2024 [Punjab National Bank Vs PUJA| Inot provided 23-12-2024
IENTERPRJSES
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[Execution (Comm.)/389/2024 389/2024 23-12-2024 [Punjab National Bank Vs REKHA| not provided 23-12-2024
JAIN
ICS (COMM)/5885/2024 5885/2024 23-12-2024 IM/S DEEP ELECTRICAL NOW BDS 23-12-2024
IGLOBAL ENTERPRISES|
THROUGH HIS AUTHORISED|
PERSON NAMELY SHAMSHER
[Execution (Comm.)/393/2024 303/2024 24-12-2024 Airens Marketing Private Ltd VsYogesh Vidyakari8447592082 lvogeshko88 @gmail.c [23.12.2024
IRAJAT GUPTA lom
IOMP (COMM.)/22/2024 22/2024 11-12-2024 [Thermoking Through Mr PrdeepSAF &17835927230 lwww.chandenPaswanfi1-12-2024
[Khanna Proprietor Vs Paras CablesAssociates (@gmail.com
[Industries through Mr Paras Doomr:
[Proprietor
[Execution (Comm.)/377/2024 377/2024 16-12-2024 Siddha Promotors Pvt Ltd VsSudhir Kuman8750602223 sudhir_sukhija@yah [16-12-2024
Autolite Manufacturing Ltd Sukhija oo.com
[Execution (Comm.)/379/2024 1379/2024 16-12-2024 Siddha Promotors Pvt Ltd Vs Inot provided 16-12-2024
JAutolite INDIA Ltd
[Execution (Comm.)/374/2024 1374/2024 13-12-2024 RAKESH KUMAR Vs VIJAY Inot provided 13-12-2024
IFABRICS
[Execution (Comm.)/375/2024 375/2024 13-12-2024 IM/S GANPATI GARTEX PVT LTD| Inot provided 13-12-2024
THROUGH AR MUNEESH JAIN
Vs
[M/S NARESH ENTERPRISES
[Execution (Comm.)/376/2024 1376/2024 13-12-2024 IM/s Sun Commodity Vs M/S Inot provided 13-12-2024
Mirzapur Electrical Industries 1td
[Execution (Comm.)/364/2024 1364/2024 06-12-2024 IM/s NASAKA ENERGY SYSTEMSLALIT PANDEY 8130383143 lalitpandeyassociates [06-12-2024
Vs M/s DEV POLYPLAST PVT. LTD. (@gmail.com
[Execution (Comm.)/363/2024 363/2024 06-12-2024 IM/s OKAYA FUJIKAWA POWER|LALIT PANDEY 8130383143 lalitpandeyassociates [06-12-2024
IPVT. LTD. Vs M/s DEV POLYPLAST] (@gmail.com
IPVT. LTD.
[Execution (Comm.)/368/2024 1368/2024 09-12-2024 [Sanjay Mongia V. Sukhwinder Singh [T. S. Ahuja 0811586723 lalo@ahujalawoffices. [07-12-2024
com
19 ISH. NARESHWEST 403 Misc DJ/764/2024 Misc DJ/764/2024 02-12-2024 IDENTSPLY INDIA PVT LTD VgVishal Chauhan j9212172077 contact@universalleg [29/11/24
KUMAR [Extn Block IGHANSHYAM GUPTA lalarena.com
IMALHOTRA, ISWATIMITTAL
IDISTRICT JUDGE
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ICS (COMM)/1021/2024 ICS (COMM)/1021/2024 02-12-2024 ICHEMELYNE POLYSTABS LLP VsOjasvi Khaneja 9990503001 khanejalaw@gmail.co[29/11/24
IPS POLYMERS Im
[Execution (Comm.)/363/2024 [Execution 06-12-2024 JOKAYA FUJIKAWA POWER PVT]
(Comm.)/363/2024 LTD Vs M/S DEV POLYPLAST PVT]
ILTD
[Execution (Comm.)/364/2024 [Execution 06-12-2024 IM/S NASAKA ENERGY SYSTEMS
(Comm.)/364/2024 Vs M/S DEV POLYPLAST PVT LTD
ICS (COMM)/5858/2024 ICS (COMM)/5858/2024 10-12-2024 IVinod Kumar Goswami and anr Vs[Ravi Kumarjg711377067 ldvocatesachinsharmaloy/12/24
[Promila Verma (@gmail.com
IOMP (I) (COMM.)/306/2024 JOMP (1) (COMM.)/306/2024[11-12-2024 IYES BANK LTD Vs SURINDER[Kartik Kumar [8800256318 legal @katyalassociatefto/12/24
ISINGH BHATIA s.com
IOMP (I) (COMM.)/327/2024 IOMP (I) (COMM.)/327/2024 12-12-2024 IYES BANK LTD Vs SAJID CHAND[Kartik Kumar [8800256318 legal @katyalassociateft0/12/24
IMOHAMMAD s.com
IOMP (I) (COMM.)/328/2024 JOMP (I) (COMM.)/328/2024 [12-12-2024 IYES BANK LTD Vs AMIT KUMAR[Kartik Kumar [8800256318 legal @katyalassociatefto/12/24
VHA s.com
IOMP (I) (COMM.)/329/2024 JIOMP (1) (COMM.)/329/2024 [12-12-2024 IYES BANK LTD Vs BAL RAM [Kartik Kumar 8800256318 legal @katyalassociateft0/12/24
s.com
[Execution (Comm.)/373/2024 [Execution 13-12-2024 IProzo Integrated Logistics Services
(Comm.)/373/2024 [Private Limited Vs Fenda Audiol
India Private Limited
ICS(COMM)5873/2024 ICS(COMM)5873/2024 18-12-2024 IVIJAY DHINGRA VS KARTIK DASS|Himali Gandhi 9810439444 sureshgandhi2g@gm [13/12/24
lail.com
IOMP (I) (COMM.)/340/2024 IOMP (I) (COMM.)/340/2024 18-12-2024 IYES BANK LTD Vs RIYAJUDDIN[Kartik Kumar [8800256318 legal @katyalassociatefro/12/24
IMOHD SHAFIT s.com
IOMP (I) (COMM.)/341/2024 IOMP (I) (COMM.)/341/2024 [18-12-2024 IYES BANK LTD Vs KSHITIJ[Kartik Kumar [8800256318 legal @katyalassociateft0/12/24
SHARMA s.com
IOMP (I) (COMM.)/342/2024 IOMP (1) (COMM.)/342/2024 18-12-2024 YES BANK LTD Vs SANJAY[Kartik Kumar [8800256318 legal @katyalassociatefr0/12/24
IMAURYA s.com
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[Execution (Comm.)/381/2024 [Execution 18-12-2024 [Sanjeev Kumar Goel Vs Mothers
(Comm.)/381/2024 IPride Dwarka ( A Unit of The Sant]
INamdev Educational Society)
ICS (COMM)/5874/2024 ICS (COMM)/5874/2024 18-12-2024 IM/S NAYASA SUPERPLAST VsSurinder Singh (9311325398 surindersgi@gmail.c [17/12/24
IDREAM HOME PLASTO WARE] jom
IND
ICS (COMM)/5880/2024 ICS (COMM)/5880/2024 20-12-2024 [KAIZEN SHIPPING PVT LTD VsAnand singhig810883372 lanand.rawats@gmail.[18/12/24
[FENDA AUDIO INDIA PVT LTD [Rawat lcom
IOMP (I) (COMM.)/349/2024 IOMP (I) (COMM.)/349/2024 [21-12-2024 IF 1 INFO SOLUTIONS ANDVarun Bedi 8285672608 ladvocatevarunbedi@ [18/12/24
ISERVICES PRIVATE LIMITED Vg gmail.com
IM/S SYSKA LED LIGHTS PRIVATE|
ILIMITED
ICS (COMM)/5886/2024 ICS (COMM)/5886/2024 23-12-2024 IKUNAL Vs GAURAV SONI 23/12/24
20 ISH. ANURAG SAIN,/NEW DELHI: [EX(COMM) 216/2024 03.12.2024 IM/S KIWI FOODS (INDIA) PVT|A Kl9999448797, IKUSHAGRABANSAL|28.11.2024
DISTRICT JUDGEDISTRICT ILTD. VS. M/S CRAZY FUN FOODSASSOCIATES 9999468603 (@ADASSOCIATES.O
(COMMERCIAL IPVT. LTD. & ORS. IRG.IN,
ICOURT)-01 IASHISHCHAUHAN
1 [EX(COMM) 213/2024 02.12.2024 IMR. SANTOSH SARDANA VSJAGJEET 0810034684 liagiitsing:hadvocate [20.11.2024
INORTHERN RAILWAY AND ORS. [SINGH AND| (@yahoo.co.in
IPREET SINGH
1 [EX(COMM) 215/2024 03.12.2024 ISTATE BANK OF INDIA VS. SNEH[RUCHI 0811170646 IRUCHIKHURANAA [27.11.2024
ILATA KHURANA DVOCATE@GMAIL.
ICOM
1 ICS(COMM) 5751/20024 03.12.2024 IDEUTSCHE BANK AG VS. M/SSUSRI &10971357074 ILITIGATION@SURI [27.11.2024
JASVIT CONSTRUCTIONS PVT/COMPANY, ICO.IN
ILTD. THROUG ITS DIRECTORS &LAW FIRM
IORS.
1 IOMP(I) COMM 1308/2024 03.12.2024 JADITYA BIRLA FINANCIAL LTD|AJAY UPPAL (811740125 IVIRTOUS.PEOPLE@ [27.11.2024
IVS. M/S RAO TRADERS & sons. IGMAIL.COM
1 ICS(COMM) 5750/2024 03.12.2024 IDEUTSCHE BANK AG VS. M/SAJAY UPPAL [9811740125 IVIRTOUS.PEOPLE@ [27.11.2024
TECHNO CRAFT ENGINEERS & IGMAIL.COM
IORS.
1 ICS(COMM) 5757/2024 04.12.2024 CHANCHAL PANCHAL VS. ATRGIRISH 9268003406 IGIRISHKATYAL88@129.11.2024
[FOODS LLP AND ORS. IKUMAR IGMAIL.COM
1 IOMP(COMM) 256/2024 05.12.2024 IMS. RITU DUA VS. TATA1 MG ISAHIL PURI 0711584302, IADV.SAHIBRAJPUT [20.11.2024
8860193322, (@GMAIL.COM,
0811888733, ISAHILPURI391@GM
8076540861, AIL.COM,
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ICS(COMM) 5758/2024 05.12.2024 IM/S JAISWAL BEARING STORES,SAURAV GOEL (9810382865, IGUPTAADVOCATES [29.11.2024
IVS. M/S SHIVA ENGINEERINI (@GMAIL.COM
WORKS
1 IMISC. DJ 13920/2024 05.12.2024 ICANARA BANK VS. M/SMR. SUMIT[;042039746 ISUMITSAURAV@H [20.11.2024
INITYANAND SING THROUGH ITS[SAURAV IOTMAIL.COM
IPROPRIETOR MR. ABHAY KUM
ISINGH
1 IMISC. DJ 13919/2024 05.12.2024 ICANARA BANK VS. GOLDENMR. SUMIT[7042039746 ISUMITSAURAV@H [20.11.2024
AROW THROUGH ITS[SAURAV JOTMAIL.COM
[PROPRIETOR MS. NIBHA
1 [EX(COMM) 218/2024 05.12.2024 IM/S TIRUPATI ELECTRICALS VSNOT NOTNOT MENTIONED |05.12.2024
IM/S ABHILASHA ENTERPRISES |[MENTIONED [MENTIONED
1 ICS(COMM) 5760/2024 06.12.2024 IBACO METALLIC INDSUTRIES VSJUDIT GUPTA (9654449369 ILAWYER.UDIT@GM|03.12.2024
AMANPREET KAUR PROPRIETOR| AIL.COM
IVIRK OVERSEAS AND ANR
1 IOMP(I)COMM 1309/2024 06.12.2024 IM/S UNITY AURUMPRANAV 9958123005 [PRANAV@PGLAWO [02.12.2024
ICONSTRUCTION PVT. LTD. V.SGUPTA [FFICE.CO.IN
IM/S CHRISHMATIC DEVELOPERS|
IPVT. LTD. AND ANR.
1 IMISC. DJ 3934/2024 09.12.2024 SMT. MADHU GUPTA VSJ/KAMAL 0810911743 kba@kbaa.in 05.12.2024
SPACEWOOD FURNISHERS PVT/BANSAL &
ILD. JASSOCIATES
1 IOMP(COMM) l257/2024 09.12.2024 IAADHAR STUMBH TOWNSHIPVIVEKANAND (09810149231 IVIVEKANANDLAW |[05.12.2024
IPVT. LTD. VS. DELHI METRO RAIL} (@ GMAIL.COM
ICORPORATION LTD.
1 ICS(COMM) 5766/2024 00.12.2024 [HARVEER SINGH & ORS. VS. M/SVIJAY PALj9872521626 IVIJAY2004ADV@G [06.12.2024
IGTL INFRASTRUCTURE LTD. ISINGH & IMAIL.COM
IYOGESH
[KUMAR
1 ICS(COMM) 5767/2024 09.12.2024 ISMT. KAMLESH RATHI & ANR. VSSATISH 0810570167 JADVSATISHSUNIA |05.12.2024
IMR. DEEPAK KUMAR KUMAR & (@GMAIL.COM
JASSOCIATES
1 IOMP(COMM) 258/2024 00.12.2024 BHARAT SANCHAR NIGAMKRISHAN 9910577700 [KRISHANKUMARA [05.12.2024
ILIMITED VS. QUICK SERVICES® [KUMAR @ INDASSOCIATES @G
JASSOCIATES IMAIL.COM
1 IOMP(COMM) 259/2024 09.12.20214 [UNIN OF INDIA VS. M/S SANMATIOM PRAKASH (9818199103 JOPLAWASSOCIATES|05.12.2024
IBUILDERS (@GMAIL.COM
1 IOMP(I)COMM 310/2024 11.12.2024 IPROFECTUS CAPITALF PVT. LTDTRULEGAL 9971283481 ISANDHYA@TRUSTL|06.12.2024
IVS.  VISHWAKARMA  METALSOLUTIONS [EGAL.CO.IN

WORKS
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1 IOMP(COMM) 262/2024 11.12.2024 IASGAR MOHD. VS. THEBINISA 0999176557 BINISA.MOHANTY |07.12.2024
REGISTRAR, CO-OPERATIVE IMOHANTY (@GMAIL.CM

1 ICS(COMM) 5773/2024 11.12.2024 IM/S NIAM HOLDINGS PVT. LTD.,NARESH 0811014029 INARESHTHANAI@Y|09.12.2024
IVS. MS RETAIL GGN LLP THANAI & AHOO.COM

[KHUSHBOO
ISINGH

1 IOMP(COMM) 261/2024 11.12.2024 IM/S DELHI M SW SOLUTIONSHARSH JAIN 9999010718 [HARSH@RITAMLE [06.12.2024
ILIMITED VS. SWIFT SECURITAS] IGAL.COM
P) LTD.

1 IOMP(COMM) 263/2024 12.12.2024 IST CRISPIN SENIOR SECONDARY|SACHIN SINGH9871813183 ISACHIND722@GMA [06.12.2024
ISCHOOL VS. MICRO COMPUTERDDALAL [L.COM
ISERVICES

1 ICS(COMM) 5775/2024 12.12.2024 IM/S ALTECH EQUIPMENTS PVT{JASPREET 0899641617 UASPREET.LAW@g [27.11.2024
ILTD. VS. M/S AKASVASSINGH Imail.com
INFRASTRUCTURE PVT. LTD.

1 ICS(COMM) 5781/2024 16.12.2024 SUMIT RAJ PRAJAPATI VS[PRITHU GARG 96543026309, prithu.garg@pgoffice.ft2.12.2024
UITENDRA KUMAR MEHTA AND| 7838872805 lin|admin@pgoffice.in|
IORS.

1 ICS(COMM) 5783/2024 16.12.2024 IPRAVEEN RALHAN VS. MCCRAHUL 0899218215 rahulssmalhotra@gm|o7.12.2024
IDEVELOPERS PVT. LTD. ANDMALHOTRA lail.com
JANR.

1 [EX(COMM) 224/2024 16.12.2024 BWL LIMITED VS. BHARATMONISHA 9899707345/9911 |mohitdram@gmail.co[o7.12.2024
ISANCHAR NIGAM LIMITED HANDA 051769 Im

1 ICS(COMM) 5786/2024 17.12.2024 ZYDUS WELLNESS VS. PURECAIGURUSWAMIN |0811808373 litigation@gnataFaj J16.12.2024
ILABORATORIES P. LTD. IATARAJ lcom

1 ICS(COMM) 5787/2024 17.12.2024 ZYDUS WELLNES VS. AGARWALIGURUSWAMIN (9811808373 litigation@gnataFaj f16.12.2024
IDRUGS PVT. LTD. AND ORS. IATARAJ lcom

1 [EX(COMM) 225/2024 17.12.2024 IM/S AMAN DRUKGS AND§Siddhant Buxy [9650409751, siddhant@vnbchamb [11.12.2024
IHARMACEIUTIFALS VS| lers.com
IMNINISTRY OF HEALTH AND|
[FAMILY

1 [EX(COMM) 221/2024 12.12.2024 IM/S GREATECH TELECOM|NAVDEEP 9560523320 IMAIL.ATTRIANDAT |05.12.2024
TECHNOLOGY VS. M/S BASANT|SINGH TRI@GMAIL.COM
[LAL ARTS

1 IMISC. DJ 13069/2024 18.12.2024 IC AND C ENERGY PVT. LTD. VS[TANNAVI 9212221807 ITANNAVI@ARSHDE|12.12.2024
WAPCOS LD. ISHARMA [EPSKHURANA.COM
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1 IMISC. DJ 13970/2024 18.12.2024 IC AND C ENERGY PVT. LTD. VS|TANNAVI 9212221807 TANNAVI@ARSHDE[12.12.2024
WAPCOS LD. ISHARMA I[EPSKHURANA.COM
1 ICS(COMM) 5792/2024 18.12.2024 SH. DINESH KUMAR VS. SMT.,SUMESH 0810439447 sumeshgandhi2g@e [13.12.2024
ICHANDA DEVI IGANMDHI Imail.com
1 ICS(COMM) 5793/2024 18.12.2024 SHASHI BHUSHAN VS. SONIAMMANAK 909990014274 budhirajaassociates@f12.12.2024
JAND ORS. IBUDHIRAJA lgmail.com
1 ICS(COMM) 5794/2024 18.12.2024 ISH. NAIPAL SINGH VS/B. K. PANDEY [9811576230 IBASHISHTHAPAND [10.12.2024
IGURBAKHSH SINGH B Al IEY@GMAIL.CM
IBUILDERS
1 IOMP(COMM) 264/2024 19.12.2024 RAJESH GUPTA VS. KARANSACHIN 0810186530 INSIGHTLEGAL99@ [12.12.2024
ICHAUDHARY IBANSAL IGMAIL.COM
1 ICS(COMM) 5798/2024 19.12.2024 THE SUPREME INDUSTRIES VS/SHRIHAR 9548888420 ILEGAL@BOOSTIP.I [16.12.2024
[TARAKANT SANGWANI [TRIPATHI IN,
IADVOCATE.SHRIHA
R@GMAIL.COM
1 ICS(COMM) 5797/2024 19.12.2024 IM/S COMMITTED CARGO CARENAINA WALIA [8527287243 INAINAWALIA301@ [06.12.2024
ILIMITED VS. EXCEL WORLDWIDE] IGMAIL.COM
IPVT LTD.
1 ICS(COMM) 5796/2024 19.12.2024 IM/S COMMITTED CARGO CARENAINA WALIA [8527287243 INAINAWALIA301@ [06.12.2024
ILIMITED VS. SPACEDGE EXPRESS IGMAIL.COM
1 ICS(COMM) 5804/2024 20.12.2024 [HERO MOTOCORP LIMITED VS[PROMOD 0810481016 mail @thelegist.com [17.12.2024
ASHOK KUMAR IKUMAR SINGH
1 IOMP(COMM) 265/2024 20.12.2024 IMS TRISHUL ELECTRICALS VS/SUNIL KUMAR[311603927 IBHARDWAJSUNI26 [10.12.2024
IMS INDRAPRASTHA GAS LIMITEDBHARDWAJ (@YAHOO.CO.IN
1 IOMP(COMM) 266/2024 20.12.2024 IMs Thermoking Through PardeepS M[8595718371 INOT AVAILABLE  [16.12.2024
[Khanna Proprietor [HIMANSHI,
Vs ICHANDAN
[Paras Cable Industries through ParasPASWAN
1 ICS(COMM) 5810/2024 21.12.2024 MS P S COMMODITIES VSA Kl9999448797, lashishchauhan@akas [07.12.2024
IDEVENDRA KUMAR JASSOCIATES (9999468603 sociates.org. in|
kushagrabansal@aka
ssociates.org. in
1 ICS(COMM) 5811/2024 21.12.2024 IGUJRAL ESTATES PVT. LTD. VS,BIMLENDU 0871424063, birnlendushekhar77 [17.12.2024
ITHE CHINAR AND OTHERS ISHEKHAR 0810008481 (@gl1l(111~comashoke

hhabragq@gmail.com-

b
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1 IOMP(T)COMM 1/2024 21.12.2024 IFITJEE LTD. VS. MS MADHULIKAR G LAWZ 8448370312,0810 OFFICEOFRGLAWZ [20.12.2024
ISINGH 910312 (@GMAIL.COM

1 [EX(COMM) 232/2024 21.12.2024 IDEEPAK  AND COMPANY VS/AMIT SINGH|8860109331 ladvamit.singh65@gmf17.12.2024
INDIAN RAILWAY CATERING ANDIAND lail.com
JOURISM CORPORATION JASSOCIATES

1 [EX(COMM) 233/2024 21.12.2024 IDEEPAK  AND COMPANY VSJAMIT SINGH[8860109331 ladvamit.singh65@gmf17.12.2024
INDIAN RAILWAY CATERING ANDIAND lail.com
JOURISM CORPORATION IASSOCIATES

1 [EX(COMM) 234/2024 21.12.2024 IDEEPAK  AND COMPANY VS/AMIT SINGH|8860109331 ladvamit.singh65@gmf17.12.2024
INDIAN RAILWAY CATERING ANDAND lail.com
JOURISM CORPORATION JASSOCIATES

1 [EX(COMM) 235/2024 21.12.2024 IDEEPAK AND COMPANY VSJAMIT SINGH[8860109331 ladvamit.singh65@gmf17.12.2024
INDIAN RAILWAY CATERING ANDIAND lail.com
JOURISM CORPORATION IASSOCIATES

1 ICS(COMM) 5813/2024 23.12.2024 ICHACHA SHREE BAZAR PVT. LTD[SHRAVANKUM 9990605966 JUNITEDMARK@UN [21.12.2024
IVS. CHACHA CLOTH HOUSE JARBANSAL ITEDANDUNITED.C

oM
1 ICS(COMM) 5814/2024 23.12.2024 ICANARA BANK VS. VIJAY SAHNI [PRATAP 9990366723 INOT AVAILABLE 19.12.2024
ICHANDRA
RANA

1 ICS(COMM) 5815/2024 23.12.2024 IPAHARPUR COOLING TOWERSATANU SAIKIA [9810463278 lawyer.saikia@gmail. [11.11.2024
ILTD. VS. VERSUSEOC PLOYMERS com
INDIA PVT. LTD.

1 IOMP(COMM) 267/2024 23.12.2024 IPRIME INTERGLOBE PVT. LTDJ/DSNR LEGAL [011-40107190 info@dsnrlegal.com [11.12.2024
IVS. MS SMFG INDIA CREDIT CO|
ILTD.

1 [EX(COMM) 236/2024 23.12.2024 IPUBJAB NATIONAL BANK VSINITISH 90971990344 INOT AVAILABLE 07.12.2024
IVIKRAM BAWA KUMAR

1 ICS(COMM) 5817/2024 24.12.2024 JAUDEMARS PIGUET HOLDING SAISHRAVANKUM j9990605966 [UNITEDMARK@UN [23.12.2024
IVS. KUNAL OBEROI TRADING ASARBANSAL ITEDANDUNITED.C
IAADHYA WATCHES OM

1 ICS(COMM) 5818/2024 24.12.2024 ISARENS HEAVY LIFT INDIA PABHISHEK Kl99994 88772 linfo.aktlawoffice@gmf19.12.20241
ILTD. VS. INTESIV ~ FILTER[THAKUR lail.com
[HIMENVIRO P LTD.

1 IOMP(I)COMM 316/2024 24.12.2024 IMILLENIUM EDUCATIONDHRUV 8810310103 IDHRUVVERMA.LA [19.12.2024
IMANAGEMENT PVT. LTD V.S SRIVERMA W@GMAIL.COM
UNANAGIRI EDUCATIONAL

[TRUST
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INEW DELHI25 ICS (COMM) 5795/2024 19-12-2024 IAMITA GUPTA Vs AMITA CNGSANJAY 0810767494 ssaniavksharma@red [13.12.2024
IDISTRICT ISTATION AND UMAR(P), liffinail.com
JORS THROUGH ITS PARTNER SH]
IDEEPAK JAIN
25 IOMP (I) (COMM) 315/2024 24-12-2024 JANU TRADERS Vs Mohit Rubber [Sthavi 9711116034 ISTHAVIASTHANAG [18.12.2024
Home Private Limited |Asthana(P), IMAIL.COM
25 [Execution (Comm) 211/2024 02-12-2024 IM/S HARISH CHANDRA INDIAIANURAG 0818209192 lanuragscaor@yahoo.c13.11.2024
ILTD IPANDEY(P), lom
Vs GENERAL MANAGER]
INORTHER RAILWAY
25 JARB A (COMM) 15/2024 20-12-2024 IYFC Projects Pvt Ltd through RahulTARUN 0810759281 tarunmathuradvocatef12.12.2024
[Kumar IMATHUR(P), (@gmail.com
Vs Aktion Safety Solutions Pvt Ltd
Thrugh Neeraj Bhardwaj
25 [Execution (Comm) 237/2024 24-12-2024 [UNION BANK OF INDIAICHITRA 0212888057 INOT PROVIDED 05.12.2024
I[ERSTWHILE IMALHOTRA
ICORPORATION BANK Vs
UNIQUE CAPITAL and ANR
25 [Execution (Comm) 238/2024 24-12-2024 Bedi and Bedi Associates Proprietor [Bharat 1564085 legistauxiliary@gmailf17.12.2024
IMr Amardeep Singh Bedi Vs Gupta(P), .com
IDelhi Metro Rail Corporation Ltd
25 ICS (COMM) 5803/2024 20-12-2024 Syngenta India Private Limited Vs [Balasubramania NOT PROVIDED [NOT PROVIDED 15-12-2024
IndiaMART InterMESH Limited In Ramesh(P),
25 [Execution (Comm) 219/2024 06-12-2024 [Hariom Steel Traders Vs M/S [Mamta 9650941688 sumitsama@gmail.co [29-11-2024
ICUPIDO TOWNSHIP PVT LTD sarna(P), Im
25 [Execution (Comm) 217/2024 04-12-2024 SHREE PAPER CO PVT LTD Vs fhakim khan(P), jo560800427 lhakimkhan82@gmail |28-10-2024
IKRF LTD .com
25 ICS (COMM) 5774/2024 12-12-2024 ISAVLEEN KAUR PROPRIETOR OFDHEERAJ 0310466556 ladvocate.sanjeev4u@ [30-11-2024
IPROFESSIONAL KUMAR(P), lgmail.com
MANAGEMENT FACILITY|
ISERVICES
25 IOMP (I) (COMM) 307/2024 02-12-2024 [Bharat Petroleum Corporation Ltd [Kunal Kalra(P),0871028645 INOT PROVIDED 22-11-2024
Vs
Pandaria Bharatgas Gramin Vitrak
25 [Execution (Comm) 223/2024 16-12-2024 BWL LIMITED Vs BHARAT|Sthavi 0899707345 mohitdram@gmaii.c [10-12-2024
ISANCHAR |Asthana(P), lom
NIGAM LIMITED
25 [Execution (Comm) 224/2024 16-12-2024 BWL LIMITED Vs BHARAT|Sthavi 9899707345 mohitdram @gmail.colo3-12-2024
ISANCHAR |Asthana(P), Im
INIGAM LIMITED
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25 Misc DJ 13092/2024 23-12-2024 [Punjab National Bank Vs Ram Nath[Mercy 0873082898 Imercyhussain@gmail [12-12-2024
Singh [Hussain(P), .com

25 ICS (COMM) 5700/2024 18-12-2024 JACM Chemicals Vs Shree GraphicsSiddharth 8587809030 siddharthwork24@g [12-12-2024
Solution [Sachar(P), Imail.com

25 IOMP (I) (COMM) 312/2024 17-12-2024 IVADIM INFRASTRUCTURE PVTV.M. 7042248484 lvmk.aor@gmail.com [10-12-2024
ILTD [KANNAN(P),

Vs Bharat Heavy Electricals|

[Lirnited

25 ICS (COMM) 5777/2024 13-12-2024 IDR ER RAJAINDERR JAINA Vs [KANISHK 0999457850 kanishk.kharbanda2o[19-12-2024
ISATYA PRAKASH RAJPAL [KHARBANDA(P| (@gmail.com

25 ICS (COMM) 5749/2024 03-12-2024 ISACHIN KUMAR Vs RAGHAV 8860662882 profixlegal @gmail.co [20-12-2024
IGOBIND KUMAR JHA INARAYAN(P), Im

25 IOMP (COMM) 252/2024 02-12-2024 Value Line Interiors Pvt Ltd Vs INamit Suri(P), [0582410211 listing@lexindis.com [11-12-2024
[Rattan India Power Limited

25 ICS (COMM) 5769/2024 10-12-2024 IPATANJALI FOODS LIMITED ISUDARSHAN 9810132015 legal @unitedworld.colo9-12-2024
Vs CHANDRABHAN [BANSAL(P), Lin
SINGWANI AND ANR

25 ICS (COMM) 5778/2024 13-12-2024 [Hero InvestCorp Private Limited Vs jaastha 0810481016 Imail @thelegist.com [07-12-2024
ASHOK KUMAR sharma(P),

25 ICS (COMM) 5770/2024 10-12-2024 IPATANJALI FOOD LIMITED Vs  [SUDARSHAN [90810132015 legal@unitedworld.co|26-12-2024
ISHAILESH NAYAK AND ANR [BANSAL(P), Lin

25 ICS (COMM) 5776/2024 13-12-2024 [PATANJALI FOODS LIMITED Vs [SUDARSHAN [9810132015 legal @unitedworld.col31-12-2024
IMAHAVIRFINEPRINTER BANSAL(P), Lin
IPRIVATELIMITED AND ORS

25 IOMP (COMM) 260/2024 11-12-2024 [ndian Academy of HighwaySarthak 0871760500 Im ai l@raizadacham|28-11-2024
[Engineers [Raizada(P), bers. in
Vs Ms Vanya Marketing Pvt Ltd

25 ICS (COMM) 5747/2024 02-12-2024 [Times Internet Ltd Vs Quikr India [Rajeev 0810028877 lawyersinc@rediffmaif20-11-2024
Pvt Ltd Agarwal(P), l.com

25 IOMP (COMM) 251/2024 02-12-2024 ILISRAJ OVERSEAS PVT LTD Vinod Kumarg811603482 Vinod.kumar.rai@gm|22-11-2024
Vs MAA SHEETLA VENTURE LTD [Rai(P), lail.com
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25 ICS (COMM) 5762/2024 07-12-2024 ISHARP CORP LTD Vs Annapurna [Kartik 812639994S JAdvocatebhagat24@gf27-11-2024
[Bhagat(P), Imail.com
25 ICS (COMM) 5768/2024 10-12-2024 [Laxmi Kant Gupta Vs Sunil KumarMohinder Singhlg999530540 Imohinderskaushik@gf18-11-2024
Pain [Kaushik(P), Imail.com
25 ICS (COMM) 5761/2024 07-12-2024 IM/S MOVIN EXPRESS PRIVATEJeevesh 0811617186 jeevesh@mavenle 19-12-2024
ILIMITED Mehta(P), lal.net
Vs LAXMI BHONSLE
IPROPRIETOR
25 ICS (COMM) 5807/2024 21-12-2024 JARORA TIMBER AND PLYWOODJKAILASH 810675135 kailashadv@gmail.co [07-12-2024
ICO Vs HANDRA(P), Im
THE AMOUR FACTORY
25 [Execution (Comm) 12/2024 02-12-2024 [Union Of India Through Office of the ASHISH 0313471929 lashishsharma379@g [25-11-2024
[Registrar UMAR Imail.com
IGeneral India Vs EHI International]SHARMA(P),
IPvt Ltd
25 [Execution (Comm) 210/2024 02-12-2024 IM/s Aurigain Consultants Pvt Ltd VSANUJA 82849 31062 Inoor. 16-11-2024
Akash Vijay Kabra IPETHIA(P), shergill@swarnimleg
lal.com
25 [Execution (Comm) 214/2024 03-12-2024 ICanara Bank Vs RAJESH KUMAR [MAMATA 0873-270-564 Imamta.palo1(a 26-11-2024
[PAL(P), gmail.com
25 [Execution (Comm) 215/2024 03-12-2024 ISTATE BANK OF INDIA Vs SNEH[RUCHI 0811170646 ruchikhuranaadvoc [26-11-2024
ILATA KHURANA(P), late @gmai l. com
25 [Execution (Comm) 216/2024 03-12-2024 IM/s KIWI FOODS (INDIA) PVT LTDKUSHAGRA (9999468603 lashishchauhan@akas [23-11-2024
Vs [BANSAL(P), sociates.org.in
IM S CRAZY FUN FOODS PVT LTD|
IORS
25 IOMP (I) (COMM) 313/2024 17-12-2024 Axis Finance Ltd Vs DATTATRAY [raveesh 0810166390 IMMATASSOCIATES [21-11-2024
ILAHANU BHALKE AND OTHER [thukral(P), (@GMAIL.COM
25 ICS (COMM) 5812/2024 23-12-2024 INeuro Kinetic Therapy SeminarsRASHIKA 0671616179 sagarpangao9@gmail[17-12-2024
ILLC Vs IVED(P), .com
Dr Deepshikha Thakur Gera
22 S. VINEETAINEW DELHI]24 ISUIT FOR RECOVERY ICS (COMM)/5748/2024 02-12-2024 RUNWELL INDIA PVT LTD VS [Akul 0873730409 Inot available 27-11-2024
OYAL, DISTRICTDISTRICT ICICI LOMBARD GENERALmehandru(p),
UDGE INSURANCE COMPANY LIMITED
(COMMERCIAL
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24 JOBJECTION PETITION U/S 34 |OMP (COMM)/254/2024 02-12-2024 V-TECH (INDIA) PVT LTD VS [Deepak not available Inot available 26-11-2024
JABCI INFRASTRUCTURE PRIVATEphatt(p),
ILIMITED

24 ISUIT FOR RECOVERY ICS (COMM)/5755/2024 03-12-2024 IM/S PETROCHEM ASIA PVT LTD [Tremba kesh (9350227991 tkdadhich@gmail.co [16-11-2024
VS M/S AUTOLITEdadhich(p), m
IMANUFACTURING LTD

24 ISUIT FOR RECOVERY ICS (COMM)/5753/2024 03-12-2024 IDEUTSCHE BANK VS MTRM|Gurvinder 0871692197 litigation@surico.in [22-11-2024
IGLOBAL PVT LTD THROUGH ITSfsuri(p),
IDIRECTOR

24 ISUIT FOR RECOVERY ICS (COMM)/5752/2024 03-12-2024 IDEUTSCHE BANK AG VS [Gurvinder 0871692197 litigation@surico.in [22-11-2024
ABHISHEK SHARMA suri(p),

24 JAPPLICATION U/S 151 CPC Misc DJ/3907/2024 03-12-2024 IMS ODWEN TECHNOLOGIESManoj kumar9711330536 Imanojtomar.adv@gm28-11-2024
IPRIVATE LIMITED VS MS FORTEtomar(p), lail.com
[FURNITURE PRODUCTS INDIA
IPVT LTD

24 ISUIT FOR RECOVERY ICS (COMM)/5754/2024 03-12-2024 ITEMPERANCE CONSULTING PVTJAman not available Inot available 20-11-2024
ILTD VS VEATIVE LABS PVT LTD |pathak(p),

24 ISUIT FOR RECOVERY ICS (COMM)/5756/2024 04-12-2024 ICANARA BANK VS ANKUR[Kumar Inot available Inot available 27-11-2024
ISHARMA vishwjeet(p),

24 ISUIT FOR RECOVERY ICS (COMM)/5759/2024 06-12-2024 TDG INFRAENGINEERING PVTRajeev 9873560776 rajeevguptalawyer@g[03-12-2024
ILTD VS PARNIKA COMMERCIALigupta(p), Imail.com
IESTATE PVT LTD
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24 [EXECUTIION PETITION [Execution (Comm)/220/2024/|07-12-2024 ICANARA BANK VS AMIT KUMARSuresh 0811143714 lad.sctiwari@gmail.co [18-11-2024
SINHA chander(p), m

24 ISUIT FOR RECOVERY ICS (COMM)/5764/2024 07-12-2024 IMOVIN EXPRESS PRIVATEJeevesh 0811617186 jeevesh@mavenlegal. [30-11-2024
ILIMITED VS ZIP WHEELSmehta(p), net
[EXPRESS PVT LTD

24 ISUIT FOR RECOVERY ICS (COMM)/5763/2024 07-12-2024 IM/S MOVIN EXPRESS PRIVATEJeevesh 0811617186 jeevesh@mavenlegal. |30-11-2024
ILIMITED VS MS VAMSI KRISHNAmehta(p), net
[PROPRIETOR OF M S RAO WHOLE]
ISPICES

24 ISUIT FOR TRADEMARKS ICS (COMM)/5765/2024 07-12-2024 ZYDUS WELLNESS PRODUCTSRahul Inot available Inot available 06-12-2024
ILTD VS GOLECHHA BIOSCIENCEphujbal(p),
IPVT LTD

24 ISUIT FOR RECOVERY ICS (COMM)/5771/2024 10-12-2024 ISTATE BANK OF INDIA VS [Shiv tyagi(p), [notavailable Inot available 04-12-2024
IKUSUM (DECEASED) THROUGH
ILRS

24 PETITION u/s 9 OHOMP (I)(COMM.)/311/2024 [11-12-2024 VELOCITY ENTERPRISES VSJAakash nandoliajnot available Inot available 08-12-2024

JARBITRATION & CONCILIATION| JAIPRAKASH ASSOCIATES LTD.
ACT

24 ISUIT FOR RECOVERY ICS (COMM)/5779/2024 16-12-2024 IPANKAJ METALS THROUGH SHRIDeepika 0811055298 ldeepikags11@gmail.c [p2-12-2024
AMAR NATH PANDEY VS |gupta(p), om
ITHERMOKING THROUGH
IPROPRIETOR SHRI PRADEEP|
[KHANNA

24 ISUIT FOR RECOVERY ICS (COMM)/5780/2024 16-12-2024 ICANARA BANK VS NAVEEN NEGI|Rishi chawla(p), 9871457890 kchawlaassociates1977 [02-12-2024

(@gmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

24 ISUIT FOR RECOVERY ICS (COMM)/5782/2024 16-12-2024 [ENERGY VISHESH VS MS DADHIBhopal singh(p),l0818164037 bsinghk162@gmail.colo4-12-2024
IVALA MANUFACTURES Im
ICONSULTANTS PVT LTD

24 ISUIT FOR RECOVERY ICS (COMM)/5785/2024 16-12-2024 IPUNJAB NATIONAL BANK VS |Vikram gola(p), [9811244209 vikramgola2010@gm |05-12-2024
ISHARAD KUMAR lail.com

24 ISUIT FOR RECOVERY ICS (COMM)/5784/2024 16-12-2024 IM/S MS STEEL VS ANEXA HOMEMahip dattajg911481624 Imahipdatta@gmail.c [06-12-2024
IAPPLIANCES INDIA PVT LTD ANDparashar(p), jom
IORS

24 ISUIT FOR TRADEMARKS ICS (COMM)/5788/2024 17-12-2024 [HERO INVESTCORP LTD ANDAastha 9718209970 lhastha89sharma@gmlo7-12-2024
JANR VS ASHOK KUMAR sharma(p), lail.com

24 ISUIT FOR RECOVERY ICS (COMM)/5789/2024 17-12-2024 IPANKAJ BANSAL VS MS|Amit tomar(p), 8800442587 amit@tomarnassociatji1-12-2024
ISHGUFTA les.com

24 [EXECUTIION PETITION [Execution (Comm)/226/2024[17-12-2024 [BBR INDIA PVT. LTD. VS. CAPITAL{Anuj ranjan not available Inot available 20-11-2024
INFRASTRUCTURE INDIA

24 ISUIT FOR TRADEMARKS ICS (COMM)/5791/2024 18-12-2024 IM/S DEV PHARMACY PVT LTD VS [Shravan 0810017859 skbansalipr@gmail.c [16-12-2024
ISHUBHAM JAIN PROPRIETOR OFpansal(p), lom
IMATA PADMAWATI TRADERS

24 ISUIT FOR RECOVERY ICS (COMM)/5801/2024 19-12-2024 IM/S COMMITTED CARGO CARENaina walia(p), [8527287243 Inot available 30-11-2024
ILTD VS ALANKAR|
INTERNATIONAL CORP
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24 ISUIT FOR TRADEMARKS ICS (COMM)/5800/2024 19-12-2024 IBATA INDIA LIMITED VS ASHOKRanjan 0810089304 rnarula@rnaip.com [07-12-2024
IKUMAR narula(p), [Wwww.rnip.com

24 ISUIT FOR RECOVERY ICS (COMM)/5802/2024 19-12-2024 IM/S HTL LOTIGISTIC INDIA PVT|Sovi bipneetio811218405 Inot available 10-12-2024
LTD VS M/S DALMIAkingh(p),
IHEALTHCARE LTD

24 ISUIT FOR TRADEMARKS ICS (COMM)/5799/2024 19-12-2024 ZYDUS WELLNESS PRODUCTS[Rahul Inot available Inot available 18-12-2024
ILTD VS SHITAL NILESHpphujbal(p),
ICHITALIA TADING AS M/S ACTIVE
[HEALTHCARE

24 [EXECUTIION PETITION [Execution (Comm)/227/2024[19-12-2024 IKULDEEP VS. M/S FUTUREMonica 0810333097 Inot available 07-12-2024
INETWINGS SOLUTION PVT. LTD. [lakhanpal

24 ICOUNTER CLAIM ICC/29/2024 19-12-2024 JARAVALI DRUGS VS. HAMDARD [S.k. Pal not available Inot available 20-11-2024

24 ISUIT FOR RECOVERY ICS (COMM)/5805/2024 20-12-2024 ISTATE BANK OF INDIA VS MRAdaita kumar 9999132159 Inot available 05-12-2024
JASHOK KUMAR rout(p),

24 ISUIT FOR TRADEMARKS ICS (COMM)/5806/2024 20-12-2024 HARSH JAIN VS BHAGWATISwapnil gaur(p),9971339121 legal@ralegal.co.in  |05-12-2024
IGRAM UDYOG MANDAL

24 ISUIT FOR RECOVERY ICS (COMM)/5809/2024 21-12-2024 IM S PS COMMODITIES VS M S AD|Kushagra 9999448797 Inot available 03-12-2024
[FARMS bansal(p),
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24 ISUIT FOR RECOVERY ICS (COMM)/5808/2024 21-12-2024 M S PS COMMODITIES VS [Kushagra 0999448797 Inot available 04-12-2024
ISANJAY KUMAR bansal(p),
24 [EXECUTIION PETITION [Execution (Comm)/231/2024 [21-12-2024 IDEEPAK  AND COMPANY VS|Himanshu 0643121390 lhpathak1951@gmail.cli4-12-2024
IRCTC pathak om
24 IPETITION U/S 9 OFOMP (I) (COMM)/314/2024 [23-12-2024 SHREE MANNI LAL SHIKSHAN|Shravan 0810017859 skbansalipr@gmail.c [13-12-2024
JARBITRATION & CONCILIATION| SAMITI VS SHREE MANNI LAlpbansal(p), jom
ACT ISHIKSHAN SAMITI
24 ISUIT FOR TRADEMARKS ICS (COMM)/5816/2024 23-12-2024 [HERO INVESTCORP PVT LTD VS |Aastha 9718209970 lastha8gsharma@gm|18-12-2024
JASHOK KUMAR sharma(p), lail.com
24 [EXECUTIION PETITION [Execution (Comm)/239/2024[24-12-2024 IDR VIPIN BUCKSHEY VS M/SHemant not available Inot available 13-12-2024
ICHENTANYA BUILDCON PVT LTD jmanjani(p),
24 ISUIT FOR RECOVERY ICS (COMM)/5819/2024 24-12-2024 ISARENS HEAVY LIFT INDIA P LTD[Yoginder singhl9999735003 ladv.yogindersingh@g18-12-2024
VS APTECH ENGINEERING choudhary(p), Imail.com
24 ISUIT FOR RECOVERY ICS (COMM)/5820/2024 24-12-2024 ICLARITUS MANAGEMENTRahul 0899218215 rahulssmalhotra@gm|17-12-2024
ICONSULTING PVT LTD VS malhotra(p), lail.com
IKISANWALA TECHNOLOGIES PVT]
ILTD
23 IMS. SAVITA RAO,SOUTH 12, New CourtiCivil Suit ICS (COMM)/543/2024 02-12-2024 IMAGINE MARKETING LIMITEDKHAYALI 0891829172 INot provided 30.11.2024
DISTRICT Block-I Vs LALANI INNOVATIONSSINGH
WJUDGE(COMMERCI IPRIVATE LIMITED
AL COURT)
12, New CourtCivil Suit ICS (COMM)/544/2024 02-12-2024 Paspal Singh Vs Am Beauty Salon  [UDIT SETH 0899495968 office@sethlawchambj|30.11.2024
Block-I lers.com
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12, New CourflU/s 9 of the Arbitration &OMP (Djo2-12-2024 Axis Bank Ltd Vs ANAND SHARMAMAYANK 0873347330 Imayank_mahajanos [30.11.2024
Block-I IConciliation Act (COMM.)/3349/2024 5782 IMAHAJAN(P), (@yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP 1 Axis Bank Ltd Vs SOMBIR SAINIMAYANK Imayank_mahajanos [30.11.2024

Block-I IConciliation Act

(COMM.)/3350/2024

1939

IMAHAJAN(P),

(@yahoo.com

12, New CourtlU/s 9 of the

Arbitration

OMP

—

Axis Bank Ltd Vs PANKAJ SINGHMAYANK

Imayank_mahajanos [30.11.2024

Block-I IConciliation Act (COMM.)/3351/2024 6722 IMAHAJAN(P), (@yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP 1 TARC Vs MUKUT AMBARAMASHIM lashim.bhatt17@gmail|o2.12.2024
Block-I IConciliation Act (COMM.)/3367/2024 IPATEL IBHATT(P), .com
12, New CourtlU/s 9 of the Arbitration &OMP 1 [KOTAK MAHINDRA PRIMERAJESH jangraadvocate@gma |06.12.2024
Block-I IConciliation Act (COMM.)/3376/2024 ILIMITED Vs SUMIT MAURYA JANGRA(P), fil.com
12, New CourtlExecution Petition [Execution IM/S HIMALAYAN ALES PRIVATEkaran Singh(P), sanand@asa- 09.12.2024
Block-I (Comm.)/126/2024 ILIMITED Vs MS ADDAB HOTELS partners.com

ILTD
12, New CourtlExecution Petition [Execution (Comm.)/127/2024[10-12-2024 IMS  Maccaferri  EnvironmentalVARUN 0810402535 varun.kumar@karanj[09.12.2024
Block-I Solutions Pvt Ltd Vs MS KLDKUMAR(P), lawala.in

ICreation Infrastructure Pvt Ltd
12, New CourflU/s 9 of the Arbitration &OMP (Djto-12-2024 Axis Bank Ltd Vs ASGAR ALI 8781 |[MAYANK 0873347330 Imayank_mahajanos [09.12.2024
Block-1 IConciliation Act (COMM.)/3381/2024 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the
Block-I IConciliation Act

Arbitration

OMP
(COMM.)/3382/2024

—

hi25

Axis Bank Ltd Vs KOMAL KAPOORMAYANK

IMAHAJAN(P),

Imayank_mahajanos |09.12.2024
(@yahoo.com

12, New CourtlU/s 9 of the
Block-I IConciliation Act

Arbitration

OMP
(COMM.)/3383/2024

—

Axis Bank Ltd Vs MEENAKSHI 5652[MAYANK

IMAHAJAN(P),

Imayank_mahajanos [09.12.2024
(@yahoo.com

12, New CourtlU/s 9 of the
Block-I IConciliation Act

Arbitration

OMP
(COMM.)/3384/2024

—

IKOTAK MAHINDRA PRIME LTD Vs
IRISHISH PANDEY

ISINHA(P),

AMIT KUMAR|

kmpspartner@gmail. |09.12.2024
com

12, New CourtlU/s 9 of the
Block-I IConciliation Act

Arbitration

OMP
(COMM.)/3394/2024

—

IKUMARI

AXIS BANK LIMITED Vs SUMIavinash

kumar(P),

lavinash.adv@gmail.c [11.12.2024
om

12, New CourtlU/s 9 of the
Block-1 IConciliation Act

Arbitration

OMP
(COMM.)/3395/2024

—

IAXIS BANK LIMITED Vs VISHNU |avinash

kumar(P),

lavinash.adv@gmail.c [11.12.2024
om
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12, New CourflU/s 9 of the Arbitration &OMP (Dh2-12-2024 IAXIS BANK LIMITED Vs SANJAYfavinash 0811182985 lavinash.adv@gmail.c [11.12.2024
Block-I IConciliation Act (COMM.)/3396/2024 IKUMAR kumar(P), lom
12, New CourtilU/s 9 of the Arbitration &OMP (Dp2-12-2024 IKOTAK MAHINDRA PRIMERAJESH 0958726491 jangraadvocate@gma [11.12.2024
Block-I IConciliation Act (COMM.)/3397/2024 [LIMITED Vs NITIN S JANGRA(P), fil.com
12, New CourtCivil Suit ICS (COMM)/552/2024 13-12-2024 IM/s Perfect Finsec Pvt Ltd VSDIGVIJAY 8510084534 Ims266911@gmail.co [12.12.2024
Block-I IMuzammil INGH Im
A(P),

12, New CourtCivil Suit ICS (COMM)/553/2024 13-12-2024 M/s Ankur Trade Links Pvt Ltd VSDIGVIJAY 8510084534 Ims266911@gmail.co [12.12.2024
Block-I [Rajesh Deewan ISINGH Im

[RANA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (Dp3-12-2024 Axis Bank Ltd Vs HIMANSHU [MAYANK 0873347330 Imayank_mahajanos [12.12.2024
Block-I IConciliation Act (COMM.)/3414/2024 [KASANA IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (Dj13-12-2024 Axis Bank Ltd Vs HARPREET KAURMAYANK 0873347330 Imayank_mahajanos [12.12.2024
Block-1 IConciliation Act (COMM.)/3415/2024 6145 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (Dp3-12-2024 |Axis Bank Ltd Vs TOFIK ATTA IMAYANK 0873347330 Imayank_mahajanos [12.12.2024
Block-I IConciliation Act (COMM.)/3416/2024 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (Dp3-12-2024 Axis Bank Ltd Vs TARUN KUMARMAYANK 0873347330 Imayank_mahajanos [12.12.2024
Block-1 IConciliation Act (COMM.)/3417/2024 1103 IMAHAJAN(P), (@yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (Dp3-12-2024 Axis Bank Ltd Vs NAVEEN KUMARMAYANK 0873347330 Imayank_mahajanos [12.12.2024
Block-I IConciliation Act (COMM.)/3418/2024 k975 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (Di13-12-2024 Axis Bank Ltd Vs ANURAG IVONMAYANK 0873347330 Imayank_mahajanos [12.12.2024
Block-I IConciliation Act (COMM.)/3419/2024 [ELLIS IMAHAJAN(P), (@yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (Dp3-12-2024 Axis Bank Ltd Vs VARUN DUTIMAYANK 0873347330 Imayank_mahajanos [12.12.2024
Block-I IConciliation Act (COMM.)/3420/2024 TYAGI IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (Dj16-12-2024 IAXIS BANK LIMITED Vsfavinash 0811182985 lavinash.adv@gmail.c [13.12.2024
Block-I IConciliation Act (COMM.)/3440/2024 IMANDEEP SINGH kumar(P), lom
12, New CourfiU/s 9 of the Arbitration &OMP (Dj16-12-2024 JAXIS BANK LIMITED Vs MANISHAjavinash 0811182985 lavinash.adv@gmail.c [13.12.2024
Block-I IConciliation Act (COMM.)/3441/2024 INAYYER kumar(P), om
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12, New CourflU/s 9 of the Arbitration &OMP (Dp6-12-2024 YES BANK LTD Vs RAHULSANJEEV 8285002845 Imanjul.sood@srcsleg [13.12.2024
Block-I IConciliation Act (COMM.)/3442/2024 UVENAWAL IPATHAK(P), lal.com

12, New CourtilU/s 9 of the Arbitration &OMP (D6-12-2024 IAXIS BANK LIMITED Vs SUBODHfavinash 0811182985 lavinash.adv@gmail.c [13.12.2024
Block-I IConciliation Act (COMM.)/3443/2024 [KUMAR TIWARI kumar(P), om

12, New CourflU/s 9 of the Arbitration &OMP (Dj16-12-2024 IYES BANK LTD Vs SUSHEEUSANJEEV 8285002845 Imanjul.sood@srcsleg [13.12.2024
Block-I IConciliation Act (COMM.)/3444/2024 [KUMAR IPATHAK(P), lal.com

12, New CourflU/s 9 of the Arbitration &OMP (Dj16-12-2024 IAXIS BANK LIMITED Vsfavinash 0811182985 lavinash.adv@gmail.c [13.12.2024
Block-I IConciliation Act (COMM.)/3445/2024 IPARAMPAL SINGH kumar(P), om

12, New CourtMisc Civil Case Misc DJ/2779/2024 17-12-2024 Ajit Kumar Bokolia Vs Globalvinod khera(P), 9811130268 vkheraadv@yahoo.co [16.12.2024
Block-I production Im

12, New CourflU/s 9 of the Arbitration &OMP (Djr7-12-2024 JAXIS BANK LTD Vs RAGHU NATH]|Sunita Singh(P),/9871040589 indolexlaw@gmail.co [16.12.2024
Block-1 IConciliation Act (COMM.)/3461/2024 IRAM Im

12, New CourtlU/s 9 of the Arbitration &OMP (Dh7-12-2024 IAxis Bank Ltd Vs VINAY PAL 3006 [MAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-I IConciliation Act (COMM.)/3462/2024 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (D7-12-2024 Axis Bank Ltd Vs TASLEEM 7816  [MAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-1 IConciliation Act (COMM.)/3463/2024 IMAHAJAN(P), (@yahoo.com

12, New CourtilU/s 9 of the Arbitration &OMP (Dh7-12-2024 Axis Bank Ltd Vs DEEPAK KUMARMAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-I IConciliation Act (COMM.)/3464/2024 k151 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (Dp7-12-2024 Axis Bank Ltd Vs INAAM 6366 IMAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-I IConciliation Act (COMM.)/3465/2024 IMAHAJAN(P), (@yahoo.com

12, New CourtilU/s 9 of the Arbitration &OMP (Dh7-12-2024 Axis Bank Ltd Vs SIMA CHAUDHRIMAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-I IConciliation Act (COMM.)/3466/2024 13640 IMAHAJAN(P), (@yahoo.com

12, New CourtilU/s 9 of the Arbitration &OMP (Dh7-12-2024 JAxis Bank Ltd Vs SARLA IMAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-I IConciliation Act (COMM.)/3467/2024 IMAHAJAN(P), (@yahoo.com

12, New CourtilU/s 9 of the Arbitration &OMP (Djr7-12-2024 Axis Bank Ltd Vs S H ENTERPRISESIMAYANK 9873347330 mayank_mahajanos [16.12.2024
Block-I IConciliation Act (COMM.)/3468/2024 IMAHAJAN(P), (@yahoo.com
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12, New CourtlU/s
Block-I IConciliation Act

9 of the

Arbitration

OMP
(COMM.)/3469/2024

IMISHRA

Axis Bank Ltd Vs ANURADHA [MAYANK

IMAHAJAN(P),

Imayank_mahajanos
(@yahoo.com

16.12.2024

12, New CourtlU/s 9 of the

Block-I IConciliation Act

Arbitration

OMP
(COMM.)/3470/2024

—

IYAAR KHAN

AXIS BANK LIMITED Vs AAMIRjavinash

lkumar(P),

lavinash.adv@gmail.c [16.12.2024
om

12, New CourtlU/s 9 of the

Arbitration

OMP

—

Axis Bank Ltd Vs PARDEEP [MAYANK

Imayank_mahajanos [16.12.2024

Block-I IConciliation Act (COMM.)/3471/2024 [KUMAR IMAHAJAN(P), (@yahoo.com
12, New CourtfExecution Petition [Execution [UNION BANK OF INDIA Vs M/SADITYA INot provided 18.12.2024
Block-I (Comm.)/136/2024 JITENDER BUILDING MATERIALJPARASHAR(P),

ISUPPLIER PROP|

JITENDER
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM.)/3511/2024 TARC Vs SINGHASHIM lashim.bhatt17@gmailf18.12.2024
Block-I IConciliation Act ICHAMAR IBHATT(P), .com

12, New CourflU/s 9 of the Arbitration &OMP 1 AXIS BANK LIMITED Vs ROOPjavinash lavinash.adv@gmail.c [18.12.2024
Block-I IConciliation Act (COMM.)/3512/2024 INARAIN kumar(P), om
12, New CourtlU/s 9 of the Arbitration &OMP 1 AXIS BANK LIMITED Vs USHAjavinash lavinash.adv@gmail.c [18.12.2024
Block-I IConciliation Act (COMM.)/3513/2024 [BANSAL kumar(P), om

12, New CourtlU/s 9 of the

Block-I IConciliation Act

Arbitration

OMP
(COMM.)/3514/2024

—

IVERMA

IAXTS BANK LIMITED Vs PRAKASHjavinash

kumar(P),

lavinash.adv@gmail.c [18.12.2024
om

12, New CourtlU/s 9 of the

Arbitration

OMP

—

AXIS BANK LIMITED Vs RAJATjavinash

lavinash.adv@gmail.c [18.12.2024

Block-I IConciliation Act (COMM.)/3515/2024 ISINGH kumar(P), om
12, New CourflU/s 9 of the Arbitration &OMP 1 JAXIS BANK LTD Vs RAHILA JAnupam lanupamjsingh@gmailf18.12.2024
Block-I IConciliation Act (COMM.)/3516/2024 Singh(P), .com

12, New CourtlU/s 9 of the

Block-I IConciliation Act

Arbitration

IOMP (I) (COMM.)/3517/2024

IGAHLOT

AXIS BANK LIMITED Vs SUMITavinash

kumar(P),

lavinash.adv@gmail.c [18.12.2024
om

12, New CourtlU/s 9 of the

Block-I IConciliation Act

Arbitration

OMP
(COMM.)/3518/2024

—

JAXTS BANK LIMITED Vs BHOORI javinash

kumar(P),

lavinash.adv@gmail.c [18.12.2024
om

12, New CourtlU/s 9 of the

Block-1 IConciliation Act

Arbitration

OMP
(COMM.)/3519/2024

—

[KUMAR

AXIS BANK LIMITED Vs SARVESHjavinash

kumar(P),

lavinash.adv@gmail.c [18.12.2024
om
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12, New CourflU/s 9 of the Arbitration OMP (Dh9-12-2024 AXIS BANK LTD Vs KESHAVAnupam 0654926809 lanupamjsingh@gmailf18.12.2024
Block-I IConciliation Act (COMM.)/3520/2024 ISINGH Singh(P), .com
12, New CourtilU/s 9 of the Arbitration &OMP (Dh9-12-2024 JAXIS BANK LTD Vs MOHD FIROZ |Anupam 0654926809 lanupamjsingh@gmailf18.12.2024
Block-I IConciliation Act (COMM.)/3521/2024 [Singh(P), .com
12, New CourflU/s 9 of the Arbitration &OMP (Di19-12-2024 AXIS BANK LTD Vs ATULAnupam 0654926809 lanupamjsingh@gmailf18.12.2024
Block-I IConciliation Act (COMM.)/3522/2024 WADHWA [Singh(P), .com
12, New CourtilU/s 9 of the Arbitration &OMP (Dh9-12-2024 JAXIS BANK LIMITED Vs SHAMIM f[avinash 0811182985 lavinash.adv@gmail.c [18.12.2024
Block-I IConciliation Act (COMM.)/3523/2024 kumar(P), om
12, New CourtlU/s 9 of the Arbitration &OMP (Dh9-12-2024 IAXIS BANK LIMITED Vs SARJEET f[avinash 0811182985 lavinash.adv@gmail.c [18.12.2024
Block-I IConciliation Act (COMM.)/3524/2024 kumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (Dj19-12-2024 IAXIS BANK LIMITED Vsfavinash 0811182985 lavinash.adv@gmail.c [18.12.2024
Block-I IConciliation Act (COMM.)/3525/2024 ISUDHANSHOO TYAGI kumar(P), om
12, New CourtlU/s 9 of the Arbitration &OMP (Dh9-12-2024 IAXIS BANK LIMITED Vsavinash 0811182985 lavinash.adv@gmail.c [18.12.2024
Block-I IConciliation Act (COMM.)/3526/2024 IKUASHILYA lkumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (Dj19-12-2024 AXIS BANK LIMITED Vs MAMTAjavinash 0811182985 lavinash.adv@gmail.c [18.12.2024
Block-1 IConciliation Act (COMM.)/3527/2024 IDEVI kumar(P), lom
12, New CourtilU/s 9 of the Arbitration &OMP (Dho-12-2024 JAXIS BANK LIMITED Vs DINESH [avinash 0811182985 lavinash.adv@gmail.c [18.12.2024
Block-I IConciliation Act (COMM.)/3528/2024 lkumar(P), lom
12, New CourtlExecution Petition [Execution (Comm.)/137/2024[20-12-2024 IMOMENTUM TECHSYS PVT LTD{Chandra 0654643317 lcb.tiwarilaw@gmail.c [19.12.2024
Block-I Vs SKY CONSTRUCTION[Bhushan om

ICOMPANY [Tiwari(P),
12, New Court|Civil Suit ICS (COMM)/559/2024 20-12-2024 IM s OFB Tech Pvt Ltd Vs VinayakAmish 0953328394 contact@innovatusla [19.12.2024
Block-I [Polypipes Pvt Ltd [Tandon(P), in
12, New CourtilU/s 9 of the Arbitration &OMP (Dj20-12-2024 Axis Bank Ltd Vs PRADIP KUMARMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-I IConciliation Act (COMM.)/3547/2024 4831 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (Dj20-12-2024 I[ELECTRONICA FINANCE LIMITEDIAMIT KUMAR9Y990659331 kmpspartner@gmail. [19.12.2024
Block-I IConciliation Act (COMM.)/3548/2024 Vs VTECH ISINHA(P), lcom
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12, New CourflU/s 9 of the Arbitration &OMP (D20-12-2024 [ELECTRONICA FINANCE LIMITEDAMIT KUMAR[9990659331 kmpspartner@gmail. [19.12.2024
Block-I IConciliation Act (COMM.)/3549/2024 Vs VTECH ISINHA(P), lcom
12, New CourtilU/s 9 of the Arbitration &OMP (Dj20-12-2024 Axis Bank Ltd Vs NEHA SHIVHAREMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-I IConciliation Act (COMM.)/3550/2024 131 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (Dj20-12-2024 IAXIS BANK LIMITED Vs SUMITfavinash 0811182985 lavinash.adv@gmail.c [19.12.2024
Block-I IConciliation Act (COMM.)/3551/2024 BHATNAGAR kumar(P), lom
12, New CourtilU/s 9 of the Arbitration &OMP (Dj20-12-2024 IAXIS BANK LIMITED Vs MOHDfavinash 0811182985 lavinash.adv@gmail.c [19.12.2024
Block-I IConciliation Act (COMM.)/3552/2024 IBELAL kumar(P), om
12, New CourtlU/s 9 of the Arbitration &OMP (I)20-12-2024 IAXIS BANK LIMITED Vs ANIL lavinash 0811182985 lavinash.adv@gmail.c [19.12.2024
Block-I IConciliation Act (COMM.)/3553/2024 kumar(P), om
12, New CourflU/s 9 of the Arbitration &OMP (Dj20-12-2024 AXIS BANK LIMITED Vs JAYjavinash 0811182985 lavinash.adv@gmail.c [19.12.2024
Block-1 IConciliation Act (COMM.)/3554/2024 IPRAKASH kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (D20-12-2024 IAXIS BANK LIMITED Vs VINODfavinash 0811182985 lavinash.adv@gmail.c [19.12.2024
Block-I IConciliation Act (COMM.)/3555/2024 [KUMAR kumar(P), om
12, New CourflU/s 9 of the Arbitration &OMP (I20-12-2024 Axis Bank Ltd Vs DEEP JI SAXENA [MAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-1 IConciliation Act (COMM.)/3556/2024 IMAHAJAN(P), (@yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (Dj20-12-2024 Axis Bank Ltd Vs SHASHWATIMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-I IConciliation Act (COMM.)/3557/2024 RATHORE 2212 IMAHAJAN(P), (@yahoo.com
12, New CourtCivil Suit ICS (COMM)/569/2024 21-12-2024 IM/s Global Printech Pvt Ltd Vs M/jSunil Kumar(P),90818060363 navit@navit-le-eagle [20.12.2024
Block-I Genestrings Diagnostic Centre Indi:

IPvt Ltd
12, New Court|Civil Suit ICS (COMM)/570/2024 21-12-2024 IMahle Anand Filter Systems PrivateVARSHA 0818076566 lpadmanabhanassocia [20.12.2024
Block-I [Limited Vs M/s Sri Sai Trade Links [[YER(P), tes@gmail.com
12, New CourtiCivil Suit ICS (COMM)/571/2024 21-12-2024 Abhishek Enterprises VslAseem 0811062351 Imehrotra_aseem@ya [20.12.2024
Block-I IMUNICIPAL CORPORATION OFMehrotra(P), hoo.co.in

IDELHI
12, New CourtMisc Civil Case Misc DJ/2786/2024 21-12-2024 ISIEMENS INDUSTRIESSHUBHAM 8587836443 shekhar.mahinmao17[20.12.2024
Block-I SOWFTWARE INC Vs SIEMENSSINGH(P), (@gmail.com

INDUSTRIES SOFTWARE INC
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12, New CourflU/s 9 of the Arbitration &OMP (Df21-12-2024 ANU TRADERS Vs AmericanSthavi 9711116034 sthaviasthana@gmail [20.12.2024
Block-I IConciliation Act (COMM.)/3609/2024 Bedding Pvt Ltd Asthana(P), .com

12, New CourtilU/s 9 of the Arbitration &OMP (Df21-12-2024 Axis Bank Ltd Vs NARBIR SINGHMAYANK 0873347330 Imayank_mahajanos [20.12.2024
Block-I IConciliation Act (COMM.)/3660/2024 13024 HAJAN(P), (@yahoo.com
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24 . 6, New ICommercial OMP 03.12.2024 [DFC FIRST BANK LTD Vs RAKESH[SANJEEV 0717028845 litigation@sreslegal.c [22.10.2024
ISHUKLA Block-I (COMM.)/3368/2024 IKUMAR IPATHAK lom
IBHARDWAJ,
IDISTRICT
WUDGE(COMMERCI 6, New CourtilCommercial IOMP (I) (COMM)/3369/2024/03.12.2024 Idfc First Bank Ltd Vs Praveen|SANJEEV 9717028845 litigation@srcslegal.c [18.04.2024
AL COURT) Block-I Tehlan IPATHAK om
6, New  CourtiCommercial [EX(COMM) 132/2024 17.12.2024 IGAUTAM SHARMA THROUGH SPAIKRANT 0810069880 [KRANTSHARMA?73 [13-12-2024
Block-I [HOLDER Vs PRASHANT KHANNA [SHARMA 8@GMAIL.COM
6, New  CourtiCommercial IOMP (COMM)/41/2024 17.12.2024 [Late Jatinder Nath thru VaishaliVAISHALI 0717711005 IVAISHALIL.SOOD @G [16.12.2024
Block-I ISood Another Vs M/s Chopra LandiSOOD IMAIL.COM
[Developers and others
6, New  CourtiCommercial ICS (COMM)/557/2024 18.12.2024 ISTATE BANK OF INDIA VSsRANI 0643680913 IRBHARDWAJASSOC|16.12.2024
Block-I ISHARAD KUMAR PANDEY IBHARDWAJ(P), TATE@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/3510/2024(18.12.2024 [FFCO KISAN FINANCE LTD VsTusharr 9266434364 IADVOCATESAGARA [17.12.2024
Block-1 IPRASHANT DUBEY IMawkin(P), IGGARWAL@GMAIL.
ICOM
6, New CourtiCommercial IOMP (Dh9-12-2024 JAxis Bank Ltd Vs MONIKA IMAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-I (COMM.)/3529/2024 IMAHAJAN(P), (@yahoo.com
6, New  CourtiCommercial OMP (Dj19-12-2024 Axis Bank Ltd Vs MOHD RIYAZ IMAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-I (COMM.)/3530/2024 IMAHAJAN(P), (@yahoo.com
6, New  CourtiCommercial OMP (Dj19-12-2024 AXIS BANK LIMITED Vs AMITjavinash 98111182985 AVINASH.ADV@GM [16.12.2024
Block-I (COMM.)/3531/2024 ICHATURVEDI kumar(P), IATL.COM
6, New  CourtiCommercial OMP (Dh9-12-2024 Axis Bank Ltd Vs SUNIL BHATI 6112]MAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-I (COMM.)/3532/2024 IMAHAJAN(P), (@yahoo.com
6, New  CourtiCommercial OMP (Dho-12-2024 JAxis Bank Ltd Vs ATUL YADAV IMAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-1 (COMM.)/3533/2024 IMAHAJAN(P), (@yahoo.com
6, New  CourtiCommercial OMP (Dj19-12-2024 Axis Bank Ltd Vs RANA ANUGRAHMAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-I (COMM.)/3534/2024 ISINGH RATHORE IMAHAJAN(P), (@yahoo.com
6, New  CourtiCommercial ICS (COMM) 558/2024 19-12-2024 IREDTAPE LIMITED VS RESILIENTIANKUR GOELl9311261186 lankurgoeladvocate@ [17.12.2024
Block-1 INNOVATIONS PRIVATE LIMITED [AND SAKET] lgmail.com
ISINGH
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6, New ICommercial [Execution (Comm)/138/2024[20.12.2024 ICANARA BANK Vs Atul Rathore INILENDU 90999050853 INILENDUVATSYAY [26.11.2024
Block-I IVATSYAYAN(P) AN@GMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/3585/2024{20.12.2024 IYES BANK LTD Vs MUNNA LAL  [SANJEEV 0717028845 litigation@sreslegal.c [17.12.2024
Block-I [PATHAK lom

6, New  CourtiCommercial ICS (COMM)/564/2024 20.12.2024 Vydus Wellness Products Ltd VSRAHUL 0811808373 litigation@gnatraj.co [19.12.2024
Block-I [Davaindia Health Mart Ltd BHUJBAL(P), Im

6, New  CourtiCommercial IOMP (I) (COMM)/3583/2024/20.12.2024 IYES BANK LTD Vs CHANDRAPALSANJEEV 0717028845 litigation@srcslegal.c [17.12.2024
Block-1 ISINGH IPATHAK jom

6, New CourtiCommercial IOMP (I)j20.12.2024 Axis Bank Ltd Vs AKHIL RANJANMAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-I (COMM)/3580/2024 [TRIPATHI 8586 IMAHAJAN (@yahoo.com

6, New  CourtiCommercial Misc DJ/2780/2024 20.12.2024 [Kissan Seeds Pesticide Corner VsCS MANN 8178881834 INOT PROVIDED 13.11.2024
Block-I IBAAGWAN INDIA

6, New  CourtiCommercial IOMP (I) (COMM)/3579/2024[20.12.2024 lAxis Bank Ltd Vs IMRAN 2297 IMAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-I IMAHAJAN (@yahoo.com

6, New  CourtiCommercial IOMP (I) (COMM)/3584/2024/20.12.2024 IYES BANK LTD Vs HARI KISHOR [SANJEEV 9717028845 litigation@srcslegal.c [17.12.2024
Block-I IPATHAK om

6, New  CourtiCommercial IOMP (I) (COMM.)/3611/2024|21.12.2024 IAXIS BANK LIMITED VSMAYANK 9873347330 mayank mahajanos [16.12.2024
Block-I ICHOUDHARY CARGO IMAHAJAN(P), (@yahoo.com

6, New  CourtiCommercial OMP (Df21.12.2024 IAXIS BANK LIMITED VsMAYANK 0873347330 Imayank_mahajanos [16.12.2024
Block-I (COMM.)/3612/2024 IAJRUDDIN IMAHAJAN(P), (@yahoo.com

6, New  CourtiCommercial ICS (COMM) 568/2024 21.12.2024 IKISHORE GARMENTS VS SELFEXI[NEERAJ 0811267045 INFO@JUSLAWOFF [18.12.2024
Block-1 INDIA PVT IGUPTA [CES.COM

6, New  CourtiCommercial OMP (Dj21.12.2024 JAXTS BANK LIMITED Vs HASEENAJ/ANUPAM 9654926809 ANUPAMJSINGH@ [18.12.2024
Block-I (COMM.)/3613/2024 ISINGH IGMAIL.COM

6, New  CourtiCommercial OMP (Dj21.12.2024 AXIS BANK LIMITED VS RAKESHANUPAM 9654926809 ANUPAMJSINGH@ [18.12.2024
Block-1 (COMM.)/3614/2024 IKUMAR VARSHNEY ISINGH IGMAIL.COM
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6, New  CourtlCommercial OMP (Df21.12.2024 JAXIS BANK LIMITED Vs KRISHANJANUPAM 0654926809 IANUPAMJSINGH@ [18.12.2024
Block-I (COMM.)/3615/2024 IKUMAR ISINGH IGMAIL.COM

6, New  CourtiCommercial lOMP (Df21.12.2024 AXIS BANK LIMITED Vs RENUANUPAM 0654926809 ANUPAMJSINGH@ [18.12.2024
Block-I (COMM.)/3616/2024 SHARMA ISINGH IGMAIL.COM

6, New  CourtiCommercial OMP (Df21.12.2024 AXIS BANK LIMITED Vs AASANUPAM 0654926809 ANUPAMJSINGH@ [18.12.2024
Block-I (COMM.)/3617/2024 IMOHD ISINGH IGMAIL.COM

6, New  CourtiCommercial OMP (Df21.12.2024 [ELECTRONICA  FINANCE VSAMIT KUMAR{9990659331 IKMPSPARTNER@G [19.12.2024
Block-I (COMM.)/3618/2024 IGOLDEN INDUSTRIES ISINHA IMAIL.COM

6, New  CourtiCommercial [EX(COMM) 140/2024 21.12.2024 ICANARA BANK VS CHOUDHARY|SANJEEV 9711142200 ICHOPRA6791@GMA [16.12.2024
Block-I IDEV ICHOPRA [L.COM

6, New  CourtiCommercial OMP (Dj21.12.2024 AXIS BANK LIMITED Vs ANTRAAVINASH 0811182985 AVINASH.ADV@GM [18.12.2024
Block-I (COMM.)/3619/2024 SHARMA KUMAR AIL.COM

6, New  CourtiCommercial OMP (D21.12.2024 AXIS BANK LIMITED Vs GIRISHAVINASH 0811182985 IAVINASH.ADV@GM [19.12.2024
Block-I (COMM.)/3620/2024 ISHARMA [KUMAR AIL.COM

6, New  CourtiCommercial OMP (Dj21.12.2024 JAXTS BANK LIMITED Vs NASIMA |AVINASH 0811182985 IAVINASH.ADV@GM [19.12.2024
Block-I (COMM.)/3621/2024 KUMAR AIL.COM

6, New  CourtiCommercial OMP (Dj21.12.2024 AXIS BANK LIMITED Vs NEETUAVINASH 9811182985 AVINASH.ADV@GM [19.12.2024
Block-I (COMM.)/3622/2024 IMADAN IKUMAR AIL.COM

6, New  CourtiCommercial OMP (Df21.12.2024 AXIS BANK LIMITED Vs MOHDAVINASH 0811182985 JAVINASH.ADV@GM [19.12.2024
Block-I (COMM.)/3624/2024 IDANISH SAIFI KUMAR AIL.COM

6, New  CourtiCommercial OMP (Df21.12.2024 AXIS BANK LIMITED Vs MOHITAVINASH 0811182985 IAVINASH.ADV@GM [18.12.2024
Block-I (COMM.)/3625/2024 [HANS KUMAR AIL.COM

6, New  CourtiCommercial OMP (Dj21.12.2024 AXIS BANK LIMITED Vs PRATEEKIAVINASH 0811182985 AVINASH.ADV@GM [19.12.2024
Block-I (COMM.)/3627/2024 [UPPAL [KUMAR AIL.COM

6, New  CourtiCommercial IOMP (1) (COMM)/3675/2024(23.12.2024 laxis bank pvt 1td Vs CHOTE LAL [Shobha Gupta 9811192158 ISRSHOBHAGUPTA [20.12.2024
Block-I (@ GMAIL.COM
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6, New ICommercial IOMP (I) (COMM)/3676/2024[23.12.2024 Axis Bank Ltd Vs DEEPAK SHARMA| 0873347330 Imayank_mahajanos [19.12.2024
Block-I 13753 IMAHAJAN (@yahoo.com

6, New  CourtiCommercial IOMP (I) (COMM)/3677/2024[23.12.2024 Axis Bank Ltd Vs MOHD QASEEMMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-I 3867 IMAHAJAN (@yahoo.com

6, New  CourtiCommercial IOMP (I) (COMM)/3678/2024(23.12.2024 Axis Bank Ltd Vs RAKESHMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-I ICHAUDHARY 0863 IMAHAJAN (@yahoo.com

6, New  CourtiCommercial IOMP (1) (COMM)/3679/2024/23.12.2024 IAXIS BANK LIMITED Vsjavinash kumar 9811182985 IAVINASH.ADV@GM [18.12.2024
Block-1 ISIMRANDEEP KAUR JAIL.COM

6, New  CourtiCommercial OMP (D23.12.2024 IAXIS BANK LIMITED Vs HAIDERJavinash kumar [9811182985 IAVINASH.ADV@GM [19.12.2024
Block-I (COMM)/3680/2024 ALL AIL.COM

6, New  CourtiCommercial IOMP (1) (COMM)/3681/2024(23.12.2024 JAXIS BANK LIMITED Vs SARTHAKlavinash kumar (9811182985 AVINASH.ADV@GM [18.12.2024
Block-1 IKATYAL AIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/3682/2024{23.12.2024 JAXIS BANK LIMITED Vs DEEPIKA Javinash kumar (9811182985 IAVINASH.ADV@GM [18.12.2024
Block-I AIL.COM

6, New  CourtiCommercial IOMP (1) (COMM)3683/2024 [23.12.2024 AXIS BANK LIMITED Vs SHASHIavinash kumar (9811182985 AVINASH.ADV@GM [18.12.2024
Block-I IAGGARWAL AIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/3684/2024|23.12.2024 Axis Bank Ltd Vs SHUBHAMMAYANK 9873347330 mayank mahajanos [19.12.2024
Block-I IGAGAR 0408 IMAHAJAN (@yahoo.com

6, New  CourtiCommercial IOMP (I) (COMM)/3685/2024[23.12.2024 Axis Bank Ltd Vs LAKSHMI IMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-I IMAHAJAN (@yahoo.com

6, New  CourtiCommercial IOMP (I) (COMM)/3686/2024{23.12.2024 JAxis Bank Ltd Vs AKRAM IMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-I IMAHAJAN (@yahoo.com

6, New  CourtiCommercial IOMP (I) (COMM)/3687/2024(23.12.2024 Axis Bank Ltd Vs SOMIL GANGWARMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-I IMAHAJAN (@yahoo.com

6, New  CourtiCommercial OMP (Dj23.12.2024 Axis Bank Ltd Vs RAKSHAMAYANK 9873347330 mayank_mahajanos [19.12.2024
Block-1 (COMM)/3688/2024 RATHORE 5489 IMAHAJAN (@yahoo.com
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6, New ICommercial IOMP (I) (COMM)/3689/2024|23.12.2024 |Axis Bank Ltd Vs BHIM SAIN 0873347330 Imayank_mahajanos [19.12.2024
Block-I IMAHAJAN (@yahoo.com
6, New  CourtiCommercial lOMP (D}23.12.2024 IAXIS BANK LIMITED Vs VINITA@avinash kumar 9811182985 IAVINASH.ADV@GM [18.12.2024
Block-I (COMM)/3690/2024 ISEN AIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/3691/2024[23.12.2024 lAxis Bank Ltd Vs YADUVIR IMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-I IMAHAJAN (@yahoo.com
6, New  CourtiCommercial [Execution (Comm)/142/2024[23.12.2024 IDR SS ANAND Vs CLEARMEDIPRIYANKA 0718248119 INOT PROVIDED 18.11.2024
Block-1 IHEALTHCARE PVT LTD IDAGAR
6, New CourtiCommercial ICS (COMM)/573/2024 23.12.2024 IMax Healthcare Institute Limited VSRAUNAQ 9999947699 IOFFICE@IRA.LAW [21.12.2024
Block-I [ELUNE  HOSPITALS PRIVAT ATH
ILIMITED
25 ISH. SANDEEPSOUTH 17, New CourtiCommercial IOMP (I) (COMM)/3365/2024/02-12-2024 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 parv.mahajanoo7@g [23-11-2024
YADAV Block-1 ICHOTE LAL [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3366/2024/02-12-2024 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 Iparv.mahajanoo7@g [23-11-2024
Block-I ISANDEEP KUMAR SHARMA [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3364/2024/02-12-2024 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 parv.mahajanoo7@g [24-11-2024
Block-1 IMUMTAZ AHMAD [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3363/2024/|02-12-2024 ICnh Industrial Capital India Pvt Ltd RAJESH 0958726491 26-11-2024
Block-I Vs BALWINDER SINGH JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (I) (COMM)/3362/2024/02-12-2024 JAxis Bank Ltd Vs OSAMA 4085 IMAYANK 0873347330 Imayank 26-11-2024
Block-I IMAHAJAN(P) | mahajanos@yahoo.
lcom
17, New CourtiCommercial IOMP (I) (COMM)/3361/2024/02-12-2024 Axis Bank Ltd Vs  VIKRANTMAYANK 0873347330 Imayank 26-11-2024
Block-I ISAHANI6302 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/3360/2024/02-12-2024 |Axis Bank Ltd Vs AKASH 6555 IMAYANK 0873347330 Imayank 26-11-2024
Block-I IMAHAJAN(P) | mahajanos@yahoo.
lcom
17, New CourtiCommercial IOMP (I) (COMM)/3358/2024/|02-12-2024 Axis Bank Ltd Vs RAJ KUMARMAYANK 9873347330 Imayank 27-11-2024
Block-1 6568 IMAHAJAN(P) | mahajanos@yahoo.

icom
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17, New ICommercial IOMP (I) (COMM)/3359/2024/02-12-2024 Axis Bank Ltd Vs RIZWAN AHMADI! 0873347330 Imayank 27-11-2024
Block-I 0693 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3357/2024/02-12-2024 Axis Bank Ltd Vs NEETUMAYANK 0873347330 Imayank 27-11-2024
Block-I [KARAGWAL1404 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (1) (COMM)/3356/2024/02-12-2024 Axis Bank Ltd Vs PARVINDERMAYANK 0873347330 Imayank 27-11-2024
Block-I [KUMAR 0257 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3355/2024/02-12-2024 ICnh Industrial Capital India Pvt Ltd RAJESH 0958726491 28-11-2024
Block-I Vs BOBI BHAGVAN SINGH JANGRA(P) jangraadvocate @gma

fil.com
17, New CourtiCommercial IOMP (I) (COMM)/3371/2024|03-12-2024 lAxis Bank Ltd Vs RAMAGYA 4695 [MAYANK 0873347330 Imayank 25-11-2024
Block-I IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3373/2024/|03-12-2024 Axis Bank Ltd Vs ALKA SHARMAMAYANK 0873347330 Imayank 25-11-2024
Block-1 8616 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3372/2024/03-12-2024 lAxis Bank Ltd Vs NITIN JAIN 5518 [MAYANK 0873347330 Imayank 25-11-2024
Block-I IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (1) (COMM)/3374/2024/03-12-2024 Axis Bank Ltd Vs ANKIT KUMARMAYANK 0873347330 Imayank 25-11-2024
Block-I IMISHRA 5993 IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial ICS (COMM)/545/2024 03-12-2024 [UJALA HEALTH CARE SERVICESMUKESH 0718264244, ladv.mukeshbhardwaj |30-11-2024
Block-I LIMITED Vs UJALA MULTIBHARDWAJ(P) 9540459544 63@gmail.com

ISUPER SPECIALITY HOSPITAL

17, New CourtiCommercial IOMP (I) (COMM)/3370/2024/03-12-2024 TARC Vs MANISH PATIDAR ASHIM 0599624216 lashim.bhatt17@gmail[3o-11-2024
Block-I BHATT(P) .com
17, New CourtiCommercial Misc DJ/2760/2024 03-12-2024 JQUEENS ROAD SERVICE STATION|Rishabh 9910071178 rishabhduggalgs@gm|02-12-2024
Block-I Vs M/s VTS SERVICES PVT LTD |Duggal(P) lail.com
17, New CourtiCommercial ICS (COMM)/546/2024 04-12-2024 IFRATELLI WINES PVT LTD Vs [VISHAL 8586047570 pritesh2092 @gmail.c[o1-12-2024
Block-I [Brooks Magazines Pvt Ltd IKUMAR(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3375/2024/04-12-2024 TARC Vs BADRI SINGH ASHIM 0599624216 lashim.bhatt17@gmailfo3-12-2024
Block-1 BHATT(P) .com
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17, New CourtiCommercial OMP (Dj09-12-2024 OTAK MAHINDRA PRIMERAJESH 0958726491 05-12-2024
Block-I (COMM)/3380/2024 ILIMITED Vs BHAWANA DASILA PJANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial lOMP (Dj09-12-2024 IMAHINDRA AND MAHINDRARAJESH 0958726491 04-12-2024
Block-I (COMM.)/3379/2024 [FINANCIAL SERVICES LTD VsJANGRA(P) jangraadvocate@gma
ISIGNATURE INTERNATIONAL fil.com
ICORPORATION
17, New CourtiCommercial [Execution (Comm.)/125/2024/09-12-2024 IM/S CONSOLIDATED CARPETAditya Bharech 9811351327 laditya.bharech@zonl [03-12-2024
Block-I INDUSTRIES LTD Vs M/S legalcom
BUILDRITE CONSTRUCTIONS
17, New CourtiCommercial ICS (COMM)/551/2024 10-12-2024 [Union Bank Of India Vs POOJAMOHAMMAD [9350221670 consultdaanish@gma [04-12-2024
Block-1 IRAIN IDANISH(P) fil.com
17, New CourtiCommercial OMP (Di10-12-2024 lAxis Bank Ltd Vs SANTOSH 1401 [MAYANK 0873347330 Imayank 07-12-2024
Block-I (COMM)/3388/2024 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/3389/2024/10-12-2024 JAxis Bank Ltd Vs LAXMI 6759 IMAYANK 0873347330 Imayank 07-12-2024
Block-1 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (Dh2-12-2024 IAXIS BANK LIMITED Vs AVJEETAvinash Kumarjg811182985 lavinash.adv@gmail.c [10-12-2024
Block-I (COMM)/3400/2024 ISINGH (P) lom
17, New CourtiCommercial JIOMP (1) (COMM)/3401/2024/12-12-2024 JAXIS BANK LIMITED Vs AHMADAvinash Kumar9811182985 lavinash.adv@gmail.c [10-12-2024
Block-I INAJIB RAFIQULLAH (P) om
17, New CourtiCommercial Misc DJ/2773/2024 12-12-2024 [Punjab National Bank Vs ShivasiSunav 7838389845 sunavrustgi@gmail.c [11-12-2024
Block-I Singh Patel [Rastogi(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3399/2024[12-12-2024 JAXIS BANK LIMITED Vs VICKY |Avinash Kumar9811182985 avinash.adv@gmail.c [11-12-2024
Block-I (P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3398/2024[12-12-2024 AXIS BANK LIMITED Vs [Avinash Kumarg811182985 lavinash.adv@gmail.c [11-12-2024
Block-1 ISANDEEP CHAWLA (P) jom
17, New CourtiCommercial IOMP (I) (COMM)/3438/2024/13-12-2024 JAXIS BANK LTD Vs NARINDERAvinash Kumarg811182985 lavinash.adv@gmail.c 11-12-2024
Block-I ISINGH (P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3437/2024/13-12-2024 Axis Bank Ltd Vs SUMIT PRATAPMAYANK 9873347330 Imayank 11-12-2024
Block-1 ISINGH IMAHAJAN(P) | mahajanos@yahoo.
com
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17, New CourtiCommercial IOMP (I) (COMM)/3436/2024(13-12-2024 Axis Bank Ltd Vs RAJESH [MAYANK 0873347330 Imayank 11-12-2024
Block-I [BANSAL IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3435/2024{13-12-2024 lAxis Bank Ltd Vs JUHI SETHI IMAYANK 0873347330 Imayank 11-12-2024
Block-I IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3434/202413-12-2024 Axis Bank Ltd Vs RAJKUMAR IMAYANK 0873347330 Imayank 12-12-2024
Block-I IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3433/2024[13-12-2024 Axis Bank Ltd Vs DWIVESHMAYANK 0873347330 Imayank 12-12-2024
Block-I [KUMAR SINGH IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial JIOMP (I) (COMM)/3432/202413-12-2024 Axis Bank Ltd Vs RAJNEESHMAYANK 0873347330 Imayank 12-12-2024
Block-I [KUMAR SETHI IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial ICS (COMM)/555/2024 16-12-2024 JAAKASH CHETTRI Vs M/S EAGLEAnshul 9205089671 langpartnerslawyers@11-12-2024
Block-1 I ADVISOR IGupta(P) lgmail.com
17, New CourtiCommercial JOMP (I) (COMM)/3486/2024{17-12-2024 Axis Bank Ltd Vs SANJAY [MAYANK 0873347330 Imayank 13-12-2024
Block-I ICHAUHAN 6523 IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3487/2024(17-12-2024 Axis Bank Ltd Vs VIMLESH IMAYANK 0873347330 Imayank 13-12-2024
Block-1 IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3485/2024[17-12-2024 Axis Bank Ltd Vs MOHAMMADMAYANK 0873347330 Imayank 13-12-2024
Block-I ISHANU KHAN IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial OMP (Dp7-12-2024 Axis Bank Ltd Vs INDU NARUKAMAYANK 0873347330 Imayank 14-12-2024
Block-I (COMM)/3488/2024 1696 IMAHAJAN(P) | mahajanos@yahoo.

lcom
17, New CourtiCommercial IOMP (I) (COMM)/3489/2024{17-12-2024 Axis Bank Ltd Vs HITESHMAYANK 0873347330 Imayank 14-12-2024
Block-I ISARVAIYA 2460 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3506/2024/18-12-2024 Axis Bank Ltd Vs SATYA PAL 2065MAYANK 0873347330 Imayank 13-12-2024
Block-I IMAHAJAN(P) | mahajanos@yahoo.

lcom
17, New CourtiCommercial IOMP (1) (COMM)/3507/2024/18-12-2024 Axis Bank Ltd Vs AMARDEEP [MAYANK 9873347330 Imayank 13-12-2024
Block-1 ISINGH 8480 IMAHAJAN(P) | mahajanos@yahoo.

com
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17, New ICommercial OMP (DP8-12-2024 lAxis Bank Ltd Vs HARISH YADAV [MAYANK 0873347330 Imayank 13-12-2024
Block-I (COMM)/3508/2024 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3509/2024{18-12-2024 AXIS BANK LIMITED Vs [Avinash Kumarg811182985 lavinash.adv@gmail.c [13-12-2024
Block-I ITASVEER AHMAD (P) jom
17, New CourtiCommercial IOMP (I) (COMM)/3505/202418-12-2024 lAxis Bank Ltd Vs YASMIN 5105 IMAYANK 0873347330 Imayank 14-12-2024
Block-I IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial [Execution (Comm)/135/2024 19-12-2024 VINESH GUPTA Vs KUKOONIOMKAR 0312535699 lomkarraghavé @gmaif12-12-2024
Block-1 IDESIGNS PVT LTD ISINGH(P) l.com
17, New CourtiCommercial JOMP (1) (COMM)/3536/2024{19-12-2024 IAXIS BANK LIMITED Vs SEEBAlAvinash Kumarj9811182985 lavinash.adv@gmail.c [18-12-2024
Block-I ISANO (P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3535/2024[19-12-2024 JAXIS BANK LIMITED Vs ILEENAvinash Kumar9811182985 lavinash.adv@gmail.c [18-12-2024
Block-1 IPRASAD (P) lom
17, New CourtiCommercial JOMP (I) (COMM)/3538/2024(19-12-2024 IAXIS BANK LIMITED Vs RAHUL [Avinash Kumarj9811182985 lavinash.adv@gmail.c [18-12-2024
Block-I (P) lom
17, New CourtiCommercial IOMP (1) (COMM)/3537/2024[19-12-2024 AXIS BANK LTD Vs LIYAKAT [Anupam 9654926809 lanupamjsingh@gmaill18-12-2024
Block-1 IKHAN ISingh(P) .com
17, New CourtiCommercial IOMP (I) (COMM)/3539/2024{19-12-2024 JAXIS BANK LTD Vs BHAJAN LAL [Anupam 0654926809 lanupamjsingh@gmaill18-12-2024
Block-I Singh(P) .com
17, New CourtiCommercial IOMP (I) (COMM)/3593/2024/20-12-2024 AXIS BANK LIMITED Vs |Avinash Kumar9811182985 avinash.adv@gmail.c 17-12-2024
Block-I IANUBHAV CHAUDHARY (P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3635/2024/21-12-2024 JAXIS BANK LIMITED Vs SANGAM/Avinash Kumarjo811182985 lavinash.adv@gmail.c [17-12-2024
Block-I ITTWARI (P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3642/2024/21-12-2024 JAXIS BANK LIMITED Vs BABITA |Avinash Kumar9811182985 lavinash.adv@gmail.c [17-12-2024
Block-I (P) lom
17, New CourtCommercial IOMP (I) (COMM)/3648/2024[21-12-2024 IAXIS BANK LIMITED Vs AJAYAvinash Kumarjg811182985 lavinash.adv@gmail.c [18-12-2024
Block-1 [HANS (P) lom
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17, New ICommercial OMP (Df21-12-2024 JAXIS BANK LIMITED Vs SAMEER[Avinash Kumarj9811182985 lavinash.adv@gmail.c [18-12-2024
Block-I (COMM)/3640/2024 IKUMAR TRIPATHI (P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3637/2024[21-12-2024 IAXIS BANK LIMITED Vs REEMAAvinash Kumarjo811182985 lavinash.adv@gmail.c [18-12-2024
Block-I ISINGH (P) jom
17, New CourtiCommercial IOMP (I) (COMM)/3591/2024[20-12-2024 AXIS BANK LIMITED Vs [|Avinash Kumar811182985 lavinash.adv@gmail.c [18-12-2024
Block-I IRAJENDRA GIRI (P) jom
17, New CourtiCommercial IOMP (I) (COMM)/3592/2024|20-12-2024 IAXIS BANK LIMITED Vs SHANIAvinash Kumarjo811182985 lavinash.adv@gmail.c [18-12-2024
Block-I IPANCHAL (P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3590/2024|20-12-2024 Axis Bank Ltd Vs GANGAMAYANK 0873347330 Imayank 18-12-2024
Block-I IMAHESHWARI 5542 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3589/2024/20-12-2024 Axis Bank Ltd Vs YOGESH [MAYANK 0873347330 Imayank 18-12-2024
Block-1 [KUMAR IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3588/2024|20-12-2024 Axis Bank Ltd Vs SUMAN [MAYANK 0873347330 Imayank 18-12-2024
Block-I BHADAURIYA IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3587/2024/|20-12-2024 Axis Bank Ltd Vs DEVENDRA [MAYANK 0873347330 Imayank 18-12-2024
Block-I ISINGH 7058 IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3586/2024[20-12-2024 Axis Bank Ltd Vs SATYABHAN [MAYANK 0873347330 Imayank 18-12-2024
Block-I ISINGH 8448 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial ICS (COMM)/565/2024 20-12-2024 [PATANJALI FOODS LIMITED Vs [SUDARSHAN [9810132015 legal @unitedworld.cof19-12-2024
Block-I INITIN MAHESHWARI AND ANR  [BANSAL(P) Lin
17, New CourtiCommercial IOMP (I) (COMM)/3645/2024[21-12-2024 IAXIS BANK LIMITED Vs SUDHIRAvinash Kumarjo811182985 lavinash.adv@gmail.c [18-12-2024
Block-1 IKUMAR MISHRA (P) jom
17, New CourtiCommercial IOMP (I) (COMM)/3657/2024[21-12-2024 AXIS BANK LIMITED Vs |Avinash Kumar9811182985 lavinash.adv@gmail.c [18-12-2024
Block-I JABHISHEK RAVISHANKER|(P) lom

THANVI

17, New CourtCommercial IOMP (I) (COMM)/3658/2024[21-12-2024 IAXIS BANK LIMITED Vs MOHDAvinash Kumarjg811182985 lavinash.adv@gmail.c [18-12-2024
Block-1 JAMIR (P) lom
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17, New ICommercial IOMP (I) (COMM)/3656/202421-12-2024 AXIS BANK LIMITED Vs [|Avinash Kumar811182985 lavinash.adv@gmail.c [18-12-2024
Block-I INAVRANG SINGH (P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3654/2024[21-12-2024 IAXIS BANK LIMITED Vs ANUJAvinash Kumarjo811182985 lavinash.adv@gmail.c [18-12-2024
Block-I IGIRi (P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3655/2024[21-12-2024 AXIS BANK LIMITED Vs [|Avinash Kumar811182985 lavinash.adv@gmail.c [18-12-2024
Block-I IASHWANI JAGGI (P) jom
17, New CourtiCommercial IOMP (I) (COMM)/3662/2024/21-12-2024 IKOTAK MAHINDRA BANK Vs [Parv 0643646534 parv.mahajanoo7@g [20-12-2024
Block-I ISAMAN MEHBOOB [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3659/2024[21-12-2024 Axis Bank Ltd Vs ARVIND KUMARMAYANK 0873347330 Imayank 19-12-2024
Block-I IGANGAVAR IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) COMM/3651/2024 [21-12-2024 [Electronica Finance Limited Vs VAmit Kumarj9990659331 kmpspartner@gmail. [19-12-2024
Block-1 [Tech ISinha(P) lcom
17, New CourtiCommercial JOMP (I) COMM/3653/2024 [21-12-2024 [Electronica Finance Limited Vs PitrufAmit Kumarjg990659331 kmpspartner@gmail. [18-12-2024
Block-I [Industries ISinha(P) lcom
17, New CourtiCommercial IOMP (1) (COMM)/3673/2024[23-12-2024 Axis Bank Ltd Vs RAKESH KUMARMAYANK 0873347330 Imayank 19-12-2024
Block-I IPAL 4923 IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3672/2024[23-12-2024 Axis Bank Ltd Vs PIYUSH BHANOTIMAYANK 0873347330 Imayank 19-12-2024
Block-I 1564 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (1) (COMM)/3671/2024[23-12-2024 Axis Bank Ltd Vs SUKHPREETIMMAYANK 0873347330 Imayank 19-12-2024
Block-I ISINGH 8541 IMAHAJAN(P) | mahajanos@yahoo.

lcom
17, New CourtiCommercial IOMP (I) (COMM)/3670/2024[23-12-2024 Axis Bank Ltd Vs SANDEEP SINGHMAYANK 0873347330 Imayank 19-12-2024
Block-I 1255 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3674/2024[23-12-2024 JAXIS BANK LIMITED Vs BHARATJAvinash Kumarg811182985 lavinash.adv@gmail.c [13-12-2024
Block-I ISINGH (P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3666/2024|23-12-2024 IPIRAMAL CAPITAL AND[RAJESH 9958726491 20-12-2024
Block-1 [HOUSEING FINANCE LIMIITED PJANGRA(P) jangraadvocate@gma

Vs SAMEER AGRAWAL fil.com
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17, New ICommercial IOMP (I) (COMM)/3667/2024[23-12-2024 [PIRAMAL CAPITAL ANDRAJESH 0958726491 20-12-2024
Block-I [HOUSEING FINANCE LIMIITED JANGRA(P) jangraadvocate@gma
Vs ARAJASEKHAR REDDY fil.com
17, New CourtiCommercial IOMP (I) (COMM)/3668/2024{23-12-2024 IPIRAMAL CAPITAL AND[RAJESH 0958726491 20-12-2024
Block-I [HOUSEING FINANCE LIMIITED PJANGRA(P) jangraadvocate@gma
Vs VINIT KUMAR fil.com
17, New CourtiCommercial IOMP (I) (COMM)/3669/2024[23-12-2024 [PIRAMAL CAPITAL ANDRAJESH 0958726491 20-12-2024
Block-I [HOUSEING FINANCE LIMIITED JANGRA(P) jangraadvocate@gma
Vs AMAR NATH fil.com
17, New CourtiCommercial ICS (COMM)/574/2024 23-12-2024 IDEW Electrical services pvt Ltd Vs [Sunil 0540009991 ladvlalitkumars701@gf20-12-2024
Block-I IOP Furnishers Pvt Ltd IChoudhary(P) Imail.com
17, New CourtiCommercial [Execution (Comm)/141/2024 [23-12-2024 bank of baroda Vs jainender kumar [rajnish ~ kumarjg810872353 INot provided 21-12-2024
Block-I banyal(P)
17, New CourtiCommercial ICS (COMM)/573/2024 23-12-2024 IMax Healthcare Institute Limited VslKruttika 9999947699 office@ira.law 21-12-2024
Block-1 ELUNE HOSPITALS PRIVATE [Lakshmi(P)
ILIMITED
17, New CourtiCommercial IOMP (1) (COMM)/3719/2024[24-12-2024 SelfX India Pvt Ltd Vs SuresVIJAY 0315788388 vijay.chauhan@vllp.c [23-12-2024
Block-I lOverseas ICHAUHAN(P) lo.in
17, New CourtiCommercial IOMP (1) (COMM)/3718/2024[24-12-2024 Axis Bank Ltd Vs RAJ KUMARMAYANK 0873347330 Imayank 23-12-2024
Block-I 2448 IMAHAJAN(P) |_ mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/3721/2024 [24-12-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank 23-12-2024
Block-I ISOHIT 7842 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/3720/2024[24-12-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank 23-12-2024
Block-I ISATYAM TRANSPORT ANDMAHAJAN(P) | mahajanos@yahoo.
IEQUIPMENT 5830 lcom
26 ISH. SANJEEVSSOUTH 29, New CourtCommercial IOMP (I) (COMM)/3353/2024/02-12-2024 Axis Bank Ltd Vs HARISH KUMAR [MAYANK 0873347330 Imayank_mahajanos [25.11.2024
[KUMAR SINGH, Block-11 IMAHAJAN(P), (@yahoo.com
ICOMMERCIAL
ICOURT.
29, New CourtiCommercial IOMP (I) (COMM)/3352/2024/02-12-2024 Axis Bank Ltd Vs INDER DEEPMAYANK 0873347330 Imayank_mahajanos [25.11.2024
Block-1T ISINGH IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3354/2024/02-12-2024 Axis Bank Ltd Vs MANOJ JOSHI [MAYANK 9873347330 Imayank_mahajanos [25.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com
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29, New CouriCommercial ICS (COMM)/547/2024 05-12-2024 ICANARA BANK Vs M/S EVEKRISHAN 9990577700 krishenkumar@gmail|o2.12.2024
Block-1T [LINGERIE AND ORS UMAR(P), .com
29, New CourtiCommercial IOMP (I) (COMM)/3377/2024(07-12-2024 IMAHINDRA AND MAHINDRARAJESH 0958726491 jangraadvocate@gam |04.12.2024
Block-11 [FINANCIAL SERVICES LTD Vs JANGRA(P), fil.com

ISIGNATURE INTERNATIONAL

ICORPORATION
29, New CourtiCommercial IOMP (I) (COMM)/3378/2024{07-12-2024 [KOTAK MAHINDRA PRIMERAJESH 0958726491 jangraadvocate@gam |05.12.2024
Block-11 ILIMITED Vs KULDEEP JANGRA(P), fil.com
29, New CourtiCommercial Misc DJ/2764/2024 09-12-2024 ICLIX CAPITAL SERVICES PVT LTD [Ravi ~ Shankarjg718182038 lassociatesrsgargi@g [07.12.2024
Block-11 Vs KRISHNA SUPER SPECIALIT|Garg(P), Imail.com

[HOSPITAL AND ANR
29, New CourtiCommercial [Execution (Comm)/123/2024|09-12-2024 ISIEMENS HEALTHCARE PVT LTD [Hemant 0810294870, lhemantmg47@rediffm|05.12.2024
Block-IT Vs THE DIRECTOR AIIMS Malhotra 9999848981 lail.com
29, New CourtiCommercial [Execution (Comm)/124/2024/|09-12-2024 IDHARMENDER GANGWAR Vs |Ankit Kumar(P),9015505737 ladv.ankitarya@gmail.[02.12.2024
Block-11 INAYATI HEALTHCARE AND| lcom

IRESEARCH NCR PVT LTD
29, New CourtiCommercial JOMP (I) (COMM)/3387/2024(10-12-2024 Axis Bank Ltd Vs SANTOSHMAYANK 0873347330 Imayank_mahajanos [07.12.2024
Block-11 THAKUR IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3385/2024[10-12-2024 AXIS BANK LTD Vs UTTAMShobha 0811192158 srshobhagupta@gmailo7.12.2024
Block-11 ISINGH IGupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3386/2024{10-12-2024 Axis Bank Ltd Vs MANOJ KUMAR [MAYANK 0873347330 Imayank_mahajanos 07.12.2024
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial Misc DJ/2772/2024 11-12-2024 [KRISHNA PRATAP SINGH Vs YESArpit kishore(P),[7903431804 larpitkishore@gmail.c[09.12.2024
Block-11 IBANK LTD om
29, New CourtiCommercial [Execution (Comm)/129/2024[11-12-2024 IMINNOTI DRY MIX FACTORY Vs [Manoj malik(P), 9811274386, service@diwanadvocal25.11.2024
Block-11 IFLEXMAX TECHNICAL SERVICES] 8076293778 tes.com

ILLC ANR
29, New CourtiCommercial IOMP (I) (COMM)/3410/2024[12-12-2024 JAXIS BANK LIMITED Vs SONIYAavinash l011-41513189, O11-javinash.adv@gmail.c 11.12.2024
Block-1T IDHEEMAN kumar(P), 45596482 lom
29, New CourtiCommercial IOMP (I) (COMM)/3411/2024 12-12-2024 AXIS BANK LIMITED Vs favinash l011-41513189, o11-avinash.adv@gmail.c [11.12.2024
Block-11 IVAIBHAV BHUSHAN kumar(P), 15506482 om
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29, New CourtiCommercial IOMP (I) (COMM)/3413/2024[12-12-2024 JAXIS BANK LIMITED Vs JUNEDjavinash l011-41513189, o11-javinash.adv@gmail.c [10.12.2024
Block-1T AHAMED kumar(P), 45506482 om

29, New CourtiCommercial IOMP (I) (COMM)/3412/2024[12-12-2024 IAXIS BANK LIMITED Vs GOBIND fvinash l011-41513189, o11-javinash.adv@gmail.c [10.12.2024
Block-IT kumar(P), 45596482 om

29, New CourtiCommercial IOMP (I) (COMM)/3422/202413-12-2024 AXIS BANK LTD Vs NAVEEN MAYANK 0873347330 Imayank_mahajanos [12.12.2024
Block-11 [KUMAR IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3421/202413-12-2024 JAXIS BANK LTD Vs ALOK SINGHMAYANK 0873347330 Imayank_mahajanos [12.12.2024
Block-11 ICHAUHAN IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3423/202413-12-2024 AXIS BANK LTD Vs VIJAYMAYANK 0873347330 Imayank_mahajanos [12.12.2024
Block-11 ISHARMA IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3424/2024/13-12-2024 AXIS BANK LTD Vs JATIN MAYANK 0873347330 Imayank_mahajanos [12.12.2024
Block-11 [KUMAR IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3425/2024{13-12-2024 AXIS BANK LTD Vs SANDEEPMAYANK 0873347330 Imayank_mahajanos [12.12.2024
Block-11 IPRAKASH TYAGI IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3426/2024/13-12-2024 AXIS BANK LTD Vs NEERAJMAYANK 0873347330 Imayank_mahajanos [11.12.2024
Block-11 ISAINT IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3427/202413-12-2024 AXIS BANK LTD Vs RAJESH [MAYANK 0873347330 Imayank_mahajanos [11.12.2024
Block-11 ISHARMA IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3428/2024{13-12-2024 JAXIS BANKLTD Vs AMITA TYAGIMAYANK 0873347330 Imayank_mahajanos [11.12.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtCommercial IOMP (I) (COMM)/3429/2024[13-12-2024 JAXIS BANK LTD Vs DINESH IMAYANK 0873347330 Imayank_mahajanos [11.12.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3430/2024/13-12-2024 JAXIS BANK LTD Vs VIKRAM BALI[MAYANK 0873347330 Imayank_mahajanos [11.12.2024
Block-1T IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3431/202413-12-2024 AXIS BANKLTD Vs RAJ BALA  [MAYANK 9873347330 Imayank_mahajanos [11.12.2024
Block-11 IMAHAJAN(P), (@yahoo.com
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29, New CourtiCommercial lOMP (Dj16-12-2024 IMs Cholamandalam Investment AndRavi ~ Shankarj9811252038 ladvocatersgarg@gma [11.12.2024
Block-IT (COMM)/3460/2024 [Finance Company Ltd Vs MohdGarg(P), fil.com

Pishan
29, New CourtiCommercial [Execution (Comm)/130/2024[16-12-2024 Anurag Jain Vs Ashu Vats IMolvi Aijazo682690231 INOT PROVIDED 07.12.2024
Block-11 [Hussain(P),
29, New CourtiCommercial JIOMP (I) (COMM)/3439/2024[16-12-2024 JAXIS BANK LTD Vs RAVI lavinash l011-41513189, o11-javinash.adv@gmail.c [11.12.2024
Block-IT kumar(P), 415596482 om
29, New CourtiCommercial IOMP (I) (COMM)/3453/2024/16-12-2024 IYES BANK LTD Vs RAHULSANJEEV 0717028845 litigation@sreslegal.c [12.12.2024
Block-11 UVENAWAL IPATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/3454/202416-12-2024 IYES BANK LTD Vs SANCHITISANJEEV 0717028845 litigation@srcslegal.c [12.12.2024
Block-11 IMALHOTRA IPATHAK(P), lom
29, New CourtiCommercial IOMP (I) (COMM)/3455/2024/16-12-2024 IYES BANK LTD Vs BRIJ KISHORESANJEEV 9717028845 litigation@sreslegal.c [12.12.2024
Block-11 ARORA IPATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/3456/2024[16-12-2024 YES BANK LTD Vs SASWATISANJEEV 0717028845 litigation@srcslegal.c [12.12.2024
Block-11 IKUMAR DAS IPATHAK(P), jom
29, New CourtiCommercial IOMP (1) (COMM)/3457/2024[16-12-2024 AXIS BANK LIMITED Vs Javinash l011-41513189, o11-javinash.adv@gmail.c [13.12.2024
Block-11 UITENDRA YADAV kumar(P), 45596482 lom
29, New CourtiCommercial IOMP (I) (COMM)/3458/2024[16-12-2024 IAXIS BANK LIMITED Vs DEEPAK favinash 011-41513189, o11-avinash.adv@gmail.c [13.12.2024
Block-IT kumar(P), 45596482 om
29, New CourtiCommercial IOMP (I) (COMM)/3459/2024[16-12-2024 JAXIS BANK LIMITED Vs MOHDjavinash l011-41513189, o11-javinash.adv@gmail.c [13.12.2024
Block-11 ISUHAIL kumar(P), 45596482 lom
29, New CourtCommercial IOMP (1) (COMM)/3477/2024[17-12-2024 AXIS BANK LTD Vs YASH [MAYANK 0873347330 Imayank_mahajanos [13.12.2024
Block-11 IMAHANT IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3478/2024(17-12-2024 AXIS BANK LTD Vs ASHANAND [MAYANK 0873347330 Imayank_mahajanos [13.12.2024
Block-1T IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3479/2024/17-12-2024 JAXIS BANK LTD Vs MADHU IMAYANK 9873347330 mayank_mahajanos [13.12.2024
Block-11 IMAHAJAN(P), (@yahoo.com
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29, New CouriCommercial OMP (Dh7-12-2024 AXIS BANK LTD Vs MOHSIN MAYANK 0873347330 Imayank_mahajanos [13.12.2024
Block-1T (COMM)/3480/2024 IKHAN IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3481/2024[17-12-2024 IAXIS BANK LTD Vs PHOP SINGH [MAYANK 0873347330 Imayank_mahajanos [13.12.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3482/202417-12-2024 IAXIS BANK LTD Vs SAHIRALI  favinash l011-41513189, o11-javinash.adv@gmail.c [16.12.2024
Block-IT kumar(P), 415596482 om

29, New CourtiCommercial IOMP (I) (COMM)/3483/2024/17-12-2024 JAXIS BANK LTD Vs BIMLESH lavinash l011-41513189, o11-javinash.adv@gmail.c [15.12.2024
Block-11 kumar(P), 455906482 om

29, New CourtiCommercial IOMP (I) (COMM)/3484/2024{17-12-2024 AXIS BANK LTD Vs VANDANAMAYANK 0873347330 Imayank_mahajanos [13.12.2024
Block-11 TALWAR IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (COMM)/42/2024 18-12-2024 JAKSHAY TALWAR AND ANR Vs [Nikhil garg(P), [8527380689 ladvnikhilvgarg@gmaif17.12.2024
Block-11 ANIL SETH AND ANR l.com

29, New CourtiCommercial IOMP (I) (COMM)/3544/2024[19-12-2024 JAXIS BANK LTD Vs KESHAR PAL{Anupam 90654926809 lanupamjsingh@gmailf18.12.2024
Block-11 ICHOUHAN [Singh(P), .com

29, New CourtiCommercial IOMP (1) (COMM)/3542/2024/19-12-2024 AXIS BANK LTD Vs SHEKHAR[Anupam 9654926809 lanupamjsingh@gmailf18.12.2024
Block-11 ISUMAN SINGH Singh(P), .com

29, New CourtiCommercial IOMP (I) (COMM)/3543/2024{19-12-2024 JAXIS BANK LTD Vs DHANAJAYAnupam 0654926809 lanupamjsingh@gmaill18.12.2024
Block-11 ISINGH [Singh(P), .com

29, New CourtiCommercial JIOMP (1) (COMM)/3545/2024/19-12-2024 JAXIS BANK LTD Vs BHUPENDRA [Anupam 0654926809 lanupamjsingh@gmailf18.12.2024
Block-11 ISINGH Singh(P), .com

29, New CourtCommercial IOMP (I) (COMM)/3570/2024|20-12-2024 AXIS BANK LTD Vs RAJPAIJMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-11 ISINGH IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3571/2024 [20-12-2024 AXIS BANK LTD Vs JUNGJITMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-1T ISINGH IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3572/2024[20-12-2024 AXIS BANK LTD Vs ARSHADMAYANK 9873347330 mayank_mahajanos [19.12.2024
Block-11 [HUSSAIN IMAHAJAN(P), (@yahoo.com
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29, New ICommercial IOMP (I) (COMM)/3573/2024[20-12-2024 AXIS BANK LTD Vs SHAHZAD [MAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-1T JALI IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3574/2024[20-12-2024 IAXIS BANK LTD Vs DEVENDRAMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-11 ISINGH TOMAR IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3575/2024[20-12-2024 AXIS BANK LTD Vs ROHIT [MAYANK 0873347330 Imayank_mahajanos [18.12.2024
Block-11 [KUMAR IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3576/2024[20-12-2024 IAXIS BANK LTD Vs INDERJEETMAYANK 0873347330 Imayank_mahajanos [18.12.2024
Block-11 [KAUR IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3577/2024[20-12-2024 AXIS BANK LTD Vs ARUNMAYANK 0873347330 Imayank_mahajanos [18.12.2024
Block-11 IPRATAP DHAKARE IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3578/2024/|20-12-2024 AXIS BANK LTD Vs SHASHIMAYANK 0873347330 Imayank_mahajanos [18.12.2024
Block-11 IPRTAP SINGH IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3594/2024[20-12-2024 YES BANK LTD Vs YOGESH|SANJEEV 0717028845 litigation@srcslegal.c [12.12.2024
Block-11 IBINDAL IPATHAK(P), jom

29, New CourtiCommercial IOMP (I) (COMM)/3595/2024/|20-12-2024 IYES BANK LTD Vs BAM SHANKER[SANJEEV 9717028845 litigation@srcslegal.c [12.12.2024

Block-11

PHA

IPATHAK(P),

jom

29, New Court]

ICommercial

IOMP (I) (COMM)/3638/2024

21-12-2024

AXIS BANK LIMITED Vs VINAYjavinash

l011-41513189, o11-avinash.adv@gmail.c [17.12.2024

Block-IT IGUPTA kumar(P), 45596482 om
29, New CourtiCommercial IOMP (I) (COMM)/3639/2024[21-12-2024 AXIS BANK LIMITED Vs Javinash l011-41513189, o11-avinash.adv@gmail.c [17.12.2024
Block-11 RAMBEER kumar(P), 45596482 lom
29, New CourtiCommercial IOMP (I) (COMM)/3641/202421-12-2024 AXIS BANK LIMITED Vs |avinash l011-41513189, o11-avinash.adv@gmail.c [18.12.2024
Block-11 IPRIYANSHU kumar(P), 455906482 om
29, New CourtiCommercial ICS (COMM)/567/2024 21-12-2024 IM/S KRBL LIMITED Vs THHEShravan 9990389539 unitedmark@uniteda [19.12.2024

Block-1T IMUNSHI RICE MILL AND ORS [Bansal(P), Indunited.com
29, New CourtiCommercial IOMP (I) (COMM)/3643/2024[21-12-2024 JAXIS BANK LIMITED Vs AFJAL [avinash l011-41513189, o11-avinash.adv@gmail.c [18.12.2024
Block-11 kumar(P), 15506482 om
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29, New ICommercial IOMP (I) (COMM)/3644/2024/21-12-2024 AXIS BANK LIMITED Vs Javinash l011-41513189, o11-javinash.adv@gmail.c [18.12.2024
Block-1T ISARFARAJ ALI kumar(P), 45506482 om
29, New CourtiCommercial ICS (COMM)/566/2024 21-12-2024 IM/S TIRTH AGRO TECHNOLOGY[SUDARSHAN [0810132015 legal @unitedworld.cof19.12.2024
Block-11 IPRIVATE LIMITED Vs M/S NEWBANSAL(P), Lin,

IVIKAS KRISHI YANTRA PRIVATE lunitedip@unitedworl

ILIMITED AND ORS ld.co.in
29, New CourtiCommercial IOMP (I) (COMM)/3647/2024[21-12-2024 JAXIS BANK LIMITED Vs RAJESHavinash l011-41513189, o11-javinash.adv@gmail.c [18.12.2024
Block-IT ICHAURASIA kumar(P), 415596482 om
29, New CourtiCommercial IOMP (I) (COMM)/3646/2024/21-12-2024 JAXIS BANK LIMITED Vs TOFEEQfavinash l011-41513189, o11-javinash.adv@gmail.c [18.12.2024
Block-11 [KHAN kumar(P), 455906482 om
29, New CourtiCommercial IOMP (I) (COMM)/3649/2024[21-12-2024 AXIS BANK LIMITED Vs Javinash 11-41513189, o11-avinash.adv@gmail.c [18.12.2024
Block-I1 ISHARYAB CHAUDHARY kumar(P), 155906482 om
29, New CourtiCommercial IOMP (I) (COMM)/3650/2024/21-12-2024 JAXIS BANK LIMITED Vs RAMBIRavinash l011-41513189, o11-javinash.adv@gmail.c [18.12.2024
Block-11 ISINGH GULIA kumar(P), 45596482 lom
29, New CourtiCommercial JOMP (I) (COMM)/3652/2024/21-12-2024 IAXIS BANK LIMITED Vs AZNANvinash 11-41513189, o11-avinash.adv@gmail.c 17.12.2024
Block-IT [KHAN kumar(P), 45596482 om
29, New CourtiCommercial IOMP (I) (COMM)/3596/2024[21-12-2024 AXIS BANK LTD Vs VIKRAMJITIMAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-11 ISINGH IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3597/2024[21-12-2024 AXIS BANK LTD Vs PRADEEP [MAYANK 0873347330 Imayank_mahajanos [19.12.2024
Block-11 [KUMAR IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (1) (COMM)/3610/2024/21-12-2024 I[ELECTRONICA FINANCE LIMITEDIAMIT KUMARY990659331 kmpspartner@gmail. [16.12.2024
Block-11 Vs SHRI CHARBHUJA MINERALS[SINHA(P), lcom

JAND ORS
29, New CourtCommercial IOMP (I) (COMM)/3623/2024[21-12-2024 AXIS BANK LTD Vs RAJESH[Shobha 0811192158 srshobhagupta@gmai|20.12.2024
Block-11 [IKUMAR IGupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3626/2024/21-12-2024 JAXIS BANK LTD Vs SATENDERShobha 0811192158 srshobhagupta@gmaif19-1-oo
Block-1T TEWATIA Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3628/2024[21-12-2024 TARC Vs SANDEEP GUPTA IASHIM 0509624216, Ashim.bhatt17@gmai [16.12.2024
Block-11 IBHATT(P), 8595344479 l.com
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AL COURT)

29, New CouriCommercial IOMP (I) (COMM)/3629/2024/21-12-2024 OTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [17.12.2024
Block-1T ISAMAN MEHBOOB Imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3630/2024{21-12-2024 AXIS BANK LIMITED Vs [DHEERAJ(P), 9871040589, indolexlaw@gmail.co [19.12.2024
Block-11 IMAHENDRA 8920586266 Im
29, New CourtiCommercial JOMP (1) (COMM)/3631/2024[21-12-2024 IAXIS BANK LIMITED Vs ROHITIDHEERAJ(P), 0871040589, lindolexlaw@gmail.co [18.12.2024
Block-11 BHATI 89020586266 Im
29, New CourtiCommercial IOMP (I) (COMM)/3632/2024[21-12-2024 IAXIS BANK LIMITED Vs ANKURMAYANK 0873347330 Imayank_mahajanos [18.12.2024
Block-11 IBISHT IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3633/2024[21-12-2024 JAXIS BANK LIMITED Vs PRAMODfavinash 11-41513189, o11-avinash.adv@gmail.c [18.12.2024
Block-I1 [KUMAR SRIVASTAVA kumar(P), 155906482 om
29, New CourtiCommercial IOMP (I) (COMM)/3634/2024/21-12-2024 AXIS BANK LIMITED Vs Javinash l011-41513189, o11-javinash.adv@gmail.c [18.12.2024
Block-11 INAMEESH KUMAR kumar(P), 15506482 om
29, New CourtiCommercial JOMP (I) (COMM)/3636/2024/21-12-2024 IAXIS BANK LIMITED Vs MANOJfavinash 11-41513189, o11-javinash.adv@gmail.c [18.12.2024
Block-11 IKUMAR GAUND kumar(P), 5596482 jom
29, New CourtiCommercial ICS (COMM)/576/2024 24-12-2024 N JAIN HUF Vs UniversalS S Sobti(P), 9910040471 kohlisobti@gmail.co [21.12.2024
Block-11 onsulting Services a Partnership| Im
oncern through its partner(s)
29, New CourtiCommercial IOMP (I) (COMM)/3706/2024[24-12-2024 [KOTAK MAHINDRA BANK Vs MSMAYANK 0873347330 Imayank_mahajanos [23.12.2024
Block-11 IENTERPRISES IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (1) (COMM)/3705/2024|24-12-2024 Axis Bank Ltd Vs FLASH CLOUDMAYANK 0873347330 Imayank_mahajanos [23.12.2024
Block-11 ICONSULTING IMAHAJAN(P), (@yahoo.com
29, New CourtCommercial ICS (COMM)/577/2024 24-12-2024 IM/S L'OREAL S A Vs DHAMELIYA[Shravan 011-26843455, lunitedmark@uniteda [22.12.2024
Block-11 [HANSRAJ BABUBHAI AND ANR  [Bansal(P), 11-32959881 Indunited.com
27 ISH. LOKESHISOUTH ko, New CourtiCommercial IOMP (COMM)/40/2024 06-12-2024 IM/S EXODUS TOUR & TRAVELSRAJEE KUMARI9810636351 [Not given 05-12-2024

IKUMAR SHARMA | Block-1T VS M/S FREGRANCE CHITS ICHAUHAN

DISTRICT

WJUDGE(COMMERCI
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4o, ICommercial [Execution (Comm)/122/202406-12-2024 IM/s Gears India Vs M/S KRISHNAJHARDEEP 0810064398 INot given 03-12-2024
Block-1T IGEARS INDIA P LTD ISINGH(P),
ko, New CourtiCommercial ICS (COMM)/548/2024 06-12-2024 Vydus Wellness Products Ltd Vs [RAHUL 0502321779 Imamta@inttladvocar [06-12-2024
Block-11 UMD Growth Life Science P Ltd BHUJBAL(P), le.com
ko, New CourtiCommercial ICS (COMM)/549/2024 09-12-2024 [Rajkumar Upadhyay Vs TirupatiMAHBOOB 0634932367 linayatilegalservices@ [07-12-2024
Block-IT Work Space Solutions Pvt Ltd ALAM lgmail
INAYATI(P),

ko, New CourtiCommercial ICS (COMM)/550/2024 09-12-2024 IMOOL CHAND Vs ALL INDIADeepak 0898600506 [deepakkumaro506@ [07-12-2024
Block-11 INSTITUTE OF MEDICAL SCIENCE[kumar(P), lgmail.com

JAND ORS
kuo, New CourtjiCommercial IOMP (I) (COMM)/3392/2024[10-12-2024 Axis Bank Ltd Vs FARMAN 0065 [MAYANK 0873347330 Imayank_mahajanos [09-12-2024
Block-11 IMAHAJAN(P), (@yahoo.com

Ko, New
Block-1T

IOMP (I) (COMM)/3390/2024

Axis Bank Ltd Vs SONAL
ICHOUDHARY 0083

IMAYANK
IMAHAJAN(P),

Imayank_mahajanos [09-12-2024
(@yahoo.com

40, New
Block-11

IOMP (I) (COMM)/3391/2024

Axis Bank Ltd Vs PAWAN KUMAR|
2392

IMAYANK
IMAHAJAN(P),

Imayank_mahajanos [09-12-2024
(@yahoo.com

Ko, New
Block-11

[Execution (Comm)/128/2024

Arun Bansal Vs M/S V R
ICOMPUTERS AND STATIONERS
IAND ORS

IMandeep
[Bansal(P),

imadhubansal @gmail.[o7-12-2024
lcom

k4o, New
Block-1T

OMP
(COMM)/3406/2024

—

INARESH YADAV

IKOTAK MAHINDRA BANK Vs JAllparv

mahajan(P),

parv.mahajanoo7@g [19-09-2024
Imail.com
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ko, New CourtiCommercial OMP (Dh2-12-2024 OTAK MAHINDRA BANK Vs parv 0643546534 lparv.mahajanoo7@g [19-09-2024
Block-1T (COMM)/3402/2024 [UMESH AGRAWAL 837 Imahajan(P), Imail.com

ko, New CourtiCommercial OMP (Dj12-12-2024 IYES BANK LTD Vs AKSHAYANANJAY 7030378800 lasapalegalandadvocatf21-09-2024
Block-11 (COMM)/3408/2024 ISARVARIYA ISINGH(P), les@gmail.com

ko, New CourtiCommercial OMP (Di12-12-2024 IKOTAK MAHINDRA BANK Vs [parv 0643546534 lparv.mahajanoo7@g [19-09-2024
Block-11 (COMM)/3404/2024 ILOKESH GAUR mahajan(P), Imail.com

ko, New CourtiCommercial IOMP (I) (COMM)/3403/2024{12-12-2024 [KOTAK MAHINDRA BANK Vs pparv 0643546534 parv.mahajanoo7@g [19-09-2024
Block-11 IGUDDU Imahajan(P), Imail.com

kuo, New CourtjiCommercial IOMP (I) (COMM)/3407/2024[12-12-2024 [KOTAK MAHINDRA BANK Vs pparv 0643546534 lparv.mahajanoo7@g [19-09-2024
Block-11 [RAJU KESIRAM Imahajan(P), Imail.com

ko, New CourtiCommercial IOMP (I) (COMM)/3405/2024/12-12-2024 IKOTAK MAHINDRA BANK Vs parv 0643546534 lparv.mahajanoo7@g [19-09-2024
Block-1T [UMESH AGRAWAL 615 mahajan(P), Imail.com

ko, New CourtiCommercial [EX/244/2024 13-12-2024 IMD USMAN Vs ANIL PODDAR [Pranav 0643546534 lparv.mahajanoo7@g [19-09-2024
Block-11 Kumar(P), Imail.com

ko, New CourtiCommercial ICS (COMM)/554/2024 13-12-2024 IMS VISHWA ESTATES PVT LTD Vs|Gaurav Dua(P), (9910599511 gauravdua8@gmail.c [12-12-2024
Block-11 MS ADMISSION TRACKS PVT LTD lom

ko, New CourtiCommercial [Execution (Comm)/133/2024 [13-12-2024 Venith Electrotech Pvt Ltd Vs SKYManoj Kumarj9868826388 Imanoj132488@gmail [13-12-2024
Block-1T ICONSTRUCTION CO [Bansal .com
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ko, ICommercial IOMP (I) (COMM)/3452/2024{16-12-2024 lAxis Bank Ltd Vs NEELAM 2802 0873347330 Imayank_mahajanos [16-12-2024
Block-1T IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial ICS (COMM)/556/2024 16-12-2024 [Punjab National Bank Vs  RJ|Sheepali 9173879798 ladvsheepali@gmail.c [06-12-2024
Block-11 [FABRICS Through its ProprietorjPatial(P), lom

[Rajendra Jain
ko, New CourtiCommercial IOMP (I) (COMM)/3447/202416-12-2024 IYES BANK LTD Vs PARTHOSANJEEV 0717028845 ligtigation@srcslegal. [13-12-2024
Block-11 IBHATTACHARYA IPATHAK(P), lcom
ko, New CourtiCommercial JIOMP (I) (COMM)/3448/2024/16-12-2024 Axis Bank Ltd Vs SUNIL KAULJMAYANK 0873347330 Imayank_mahajanos [16-12-2024
Block-11 1014 IMAHAJAN(P), (@yahoo.com
kuo, New CourtjiCommercial IOMP (I) (COMM)/3449/2024[16-12-2024 Axis Bank Ltd Vs VIRENDRAMAYANK 0873347330 Imayank_mahajanos [16-12-2024
Block-11 ISINGH 8875 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3450/2024{16-12-2024 Axis Bank Ltd Vs AMARJEET [MAYANK 0873347330 Imayank_mahajanos [16-12-2024
Block-1T IKAUR 0740 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3451/202416-12-2024 Axis Bank Ltd Vs TAHIR HUSSAIN[MAYANK 0873347330 Imayank_mahajanos [16-12-2024
Block-11 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (COMM)/41/2024 17-12-2024 IVAISHALI SOOD VS CHOPRAJIN PERSON - - -
Block-11 ILAND DEVELOPERS
ko, New CourtiCommercial IOMP (I) (COMM)/3476/2024[17-12-2024 Axis Bank Ltd Vs ANKIT 2142 IMAYANK 0873347330 Imayank_mahajanos [17-12-2024
Block-11 IMAHAJAN(P), (@yahoo.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

ko, ICommercial IOMP (I) (COMM)/3472/2024[17-12-2024 lAxis Bank Ltd Vs AJIT MAHTO 0873347330 Imayank_mahajanos [17-12-2024
Block-1T IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3473/2024[17-12-2024 Axis Bank Ltd Vs AMIT KUMARMAYANK 0873347330 Imayank_mahajanos [17-12-2024
Block-11 3121 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial [Execution (Comm)/131/2024 [17-12-2024 [Umlesh Sharma Vs CHONGPIAyush Gupta(P),|9818402326 layush@guptalegal.in [10-12-2024
Block-11 IMISAO

ko, New CourtiCommercial JIOMP (1) (COMM)/3474/2024{17-12-2024 Axis Bank Ltd Vs ABHIK FINANCEMAYANK 0873347330 Imayank_mahajanos [17-12-2024
Block-11 IPRIVATE LIMITED IMAHAJAN(P), (@yahoo.com

kuo, New CourtjiCommercial IOMP (I) (COMM)/3475/2024[17-12-2024 JAxis Bank Ltd Vs GAFFAR IMAYANK 0873347330 Imayank_mahajanos [17-12-2024
Block-11 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial [Execution (Comm)/134/2024 18-12-2024 [HUGO BOSS TRADMARKISHARWAN 0873347330 Imayank_mahajanos [18-12-2024
Block-IT IMANAGEMENT VS BOSS MENSBANSAL (@yahoo.com

IGARMENT STORE

ko, New CourtiCommercial IOMP (I) (COMM)/3493/2024[18-12-2024 lAxis Bank Ltd Vs RAM GOPAL IMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3491/2024[18-12-2024 lAxis Bank Ltd Vs NAJIR IMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-1T IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3492/2024(18-12-2024 Axis Bank Ltd Vs SAJID IMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 IMAHAJAN(P), (@yahoo.com
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4o, ICommercial IOMP (I) (COMM)/3494/2024(18-12-2024 lAxis Bank Ltd Vs DEEPAK AHUJA 0873347330 Imayank_mahajanos [18-12-2024
Block-1T IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3495/2024(18-12-2024 Axis Bank Ltd Vs SATBIR SINGHMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 ISEHRAWAT IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3496/2024[18-12-2024 Axis Bank Ltd Vs MEENU RANIMAYANK 0873347330 mayank_mahajanos [18-12-2024
Block-11 6814 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial JIOMP (1) (COMM)/3497/2024(18-12-2024 Axis Bank Ltd Vs ARYANMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 ICHOUDHARY 5904 IMAHAJAN(P), (@yahoo.com
kuo, New CourtjiCommercial IOMP (I) (COMM)/3498/2024(18-12-2024 Axis Bank Ltd Vs DEEPAK [MAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-1T IKAUSHIK 5374 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3499/2024/18-12-2024 Axis Bank Ltd Vs SHOBHIT RAJ |[MAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-1T IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3504/202418-12-2024 IYES BANK LTD Vs IMRAN KHAN|SANJEEV 0717028845 ligtigation@srcslegal. [18-12-2024
Block-11 [UMAR IPATHAK(P), lcom
kho, New CourtjiCommercial ICS (COMM)/562/2024 20-12-2024 ISTATE BANK OF INDIA Vs BABUNAZIA 0810021846 sagarandsagar@live.clo2-12-2024
Block-11 ALL IPARVEEN(P), lom
ko, New CourtiCommercial ICS (COMM)/561/2024 20-12-2024 ISMALL FARMERS AGRI BUSINESSJaswant Roy(P), 9718158445 [Not given 09-12-2024
Block-1T ICONSORTIUM Vs M/S SHREE

IRAM CASHEW INDUSTRIES




CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

S.NO COURT

DISTRICT COURT ROOM CASE TYPE

490,

ICommercial

IOMP (I) (COMM)/3566/2024

Axis Bank Ltd Vs KULVEER

0873347330

Imayank_mahajanos [18-12-2024

Block-1T ISINGH IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3567/2024 Axis Bank Ltd Vs JITENDRAMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 IKUMAR 7082 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial ICS (COMM)/560/2024 Millennium Copthorne InternationallAbhineet Iph.26920500 j.abhay@AMSShardu [18-12-2024
Block-11 [Limited Vs Sri Sai Hotels and|Kalia(P), l.com

[Resorts
ko, New CourtiCommercial IOMP (I) (COMM)/3568/2024 Axis Bank Ltd Vs MOHDMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 IMUNTAJIR KHAN IMAHAJAN(P), (@yahoo.com
kuo, New CourtjiCommercial IOMP (I) (COMM)/3569/2024 Axis Bank Ltd Vs ASHOK KUMARMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 IYADAV IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial [Execution (Comm)/139/2024 INIDHI GULATI VS REPRO BOOKSSOURAV [Transferred - -
Block-1T ILTD. IKUMAR JENA
ko, New CourtiCommercial OMP 1 Axis Bank Ltd Vs AJAY KUMARMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 (COMM)/3604/2024 0455 IMAHAJAN(P), (@yahoo.com
kho, New CourtjiCommercial IOMP (I) (COMM)/3605/2024 Axis Bank Ltd Vs SHABNAM ALIMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-1T 8695 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3607/2024 Axis Bank Ltd Vs MUSHAHIDMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 IKHAN 8662 IMAHAJAN(P), (@yahoo.com




S.NO COURT

DISTRICT COURT ROOM
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4o, ICommercial OMP (Df21-12-2024 Axis Bank Ltd Vs KISHA 0873347330 Imayank_mahajanos [18-12-2024
Block-1T (COMM)/3606/2024 ICHANDRA 1422 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial OMP (Dj21-12-2024 Axis Bank Ltd Vs MOHD AKRAMMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 (COMM)/3608/2024 8729 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial ICS (COMM)/572/2024 21-12-2024 ADVENT OILFIELD SERVICES PRahul Arya(P), (9711131164 hadityak@gmail.com [20-12-2024
Block-11 ILTD Vs Shiv Petroleum
ko, New CourtiCommercial lOMP (Dj21-12-2024 Axis Bank Ltd Vs SATYENDRAMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 (COMM)/3600/2024 [KUMAR IMAHAJAN(P), (@yahoo.com
kuo, New CourtjiCommercial IOMP (I) (COMM)/3601/2024[21-12-2024 Axis Bank Ltd Vs MOHDMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-1T ISHAHAQ3134 IMAHAJAN(P), (@yahoo.com
ko, New CourtjiCommercial OMP (Df21-12-2024 lAxis Bank Ltd Vs WASEEM 7488 |[MAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-1T (COMM)/3602/2024 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3603/2024{21-12-2024 Axis Bank Ltd Vs BAVITA DEVIMAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 ICHAUHAN IMAHAJAN(P), (@yahoo.com
k4o, New CourtiCommercial IOMP (I) (COMM)/3702/2024[23-12-2024 IYES BANK Vs ANILKUMAR ANANJAY 7030378800 lasapalegalandadvocatfe3-12-2024
Block-1T ISINGH(P), les@gmail.com
ko, New CourtiCommercial Misc DJ/2788/2024 23-12-2024 AKG SHUTTERING PVT LTD Vs [GURSAT 0811105891 lgusrat@gsvlegal.com [25-11-2024
Block-1T IPUN SONS INDIA ISINGH

IVACHHER(P),
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ko, ICommercial IOMP (I) (COMM)/3663/2024[23-12-2024 Axis Bank Ltd Vs ALOK KUMAR| 0873347330 Imayank_mahajanos [18-12-2024
Block-1T 5330 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3664/2024|23-12-2024 Axis Bank Ltd Vs TRILOKI 0598 |MAYANK 0873347330 Imayank_mahajanos [18-12-2024
Block-11 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3665/2024[23-12-2024 Axis Bank Ltd Vs ANURUDHMAYANK 0873347330 mayank_mahajanos [18-12-2024
Block-11 [KUMAR 2680 IMAHAJAN(P), (@yahoo.com
kuo, New CourtjiCommercial IOMP (I) (COMM)/3696/2024[23-12-2024 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 ligtigation@srcslegal. [18-12-2024
Block-11 ISACHIN SINGH IPATHAK(P), lcom
kuo, New CourtjiCommercial IOMP (I) (COMM)/3697/2024[23-12-2024 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 ligtigation@srcslegal. [18-12-2024
Block-1T IKISHAN SHANKAR IPATHAK(P), lcom
ko, New CourtiCommercial IOMP (I) (COMM)/3698/2024|23-12-2024 IKOTAK MAHINDRA BANK Vs parv 0643546534 lparv.mahajanoo7@g [19-09-2024
Block-1T ANIL MADAN mahajan(P), Imail.com
ko, New CourtiCommercial IOMP (I) (COMM)/3699/2024[23-12-2024 TOYOTA FINANCIAL SERVICESDINESH 0013493108 INot given 24-10-2024
Block-11 INDIA LIMITED Vs SUMITJAIN(P),

IKUMAR
k4o, New CourtiCommercial IOMP (I) (COMM)/3700/2024|23-12-2024 TOYOTA FINANCIAL SERVICESDINESH 0013493108 INot given 24-10-2024
Block-11 INDIA LIMITED Vs JITENDRAJAIN(P),

ISINGH RAJPOOT
ko, New CourtiCommercial IOMP (I) (COMM)/3701/2024[23-12-2024 IYES BANK Vs AMIT CHHIKARA |ANANJAY 7030378800 lasapalegalandadvocatfe3-12-2024
Block-11 ISINGH(P), les@gmail.com
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ko, ICommercial Misc DJ/2789/2024 23-12-2024 AKG SHUTTERING Vs  |[GURSAT 0811105891 gusrat@gsvlegal.com [25-11-2024
Block-1T IMILLENNIUM INFRATECH PVTSINGH

ILTD IVACHHER(P),
ko, New CourtiCommercial IOMP (I) (COMM)/3710/2024[24-12-2024 IYES BANK LTD Vs RENU GULATI |ANANJAY 7030378800 lasapalegalandadvocatfe3-12-2024
Block-11 ISINGH(P), les@gmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/3712/2024 [24-12-2024 IYES BANK LTD Vs SONIA SUNEJAJANANJAY 7030378800 lasapalegalandadvocatf23-12-2024
Block-11 ISINGH(P), les@gmail.com
kuo, New CourtjiCommercial IOMP (1) (COMM)/3713/2024[24-12-2024 lves bank Vs H S DEALS ANANJAY 7030378800 lasapalegalandadvocatfe3-12-2024
Block-11 ISINGH(P), les@gmail.com
kuo, New CourtjiCommercial IOMP (I) (COMM)/3714/2024[24-12-2024 TARC Vs AMIT BHATI ASHIM 0599624216 lashimbhatt17@gmail.[o4-11-2024
Block-11 BHATT(P), lcom
ko, New CourtiCommercial IOMP (I) (COMM)/3715/2024 [24-12-2024 Axis Bank Ltd Vs SIMRANMAYANK 0873347330 Imayank_mahajanos [23-12-2024
Block-1T TECHNOLOGIES PVT LTD 8993 [MAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3716/2024[24-12-2024 Axis Bank Ltd Vs SANJAYIMAYANK 0873347330 Imayank_mahajanos [23-12-2024
Block-11 IDHIMAN 6555 IMAHAJAN(P), (@yahoo.com
k4o, New CourtiCommercial IOMP (I) (COMM)/3708/2024|24-12-2024 lAxis Bank Ltd Vs RAJNI PAUL IMAYANK 0873347330 Imayank_mahajanos [23-12-2024
Block-1T IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3709/2024[24-12-2024 ves bank Itd Vs ZAYDA PARVEEN |ANANJAY 7030378800 lasapalegalandadvocatfe3-12-2024
Block-11 ISINGH(P), les@gmail.com
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ko, ICommercial IOMP (I) (COMM)/3711/2024 [24-12-2024 YES BANK LTD Vs RAJESHANANJAY 7030378800 lasapalegalandadvocatfe3-12-2024
Block-1T ISREEDHARAN NAIR VADACKAL [SINGH(P), les@gmail.com

ko, New CourtiCommercial IOMP (I) (COMM)/3393/2024(11-12-2024 JAXIS BANK LTD Vs MAHI PAL [Sunita Singh(P),[0871040589 lindolexlaw@gmail.co [09-12-2024
Block-1T Im

ko, New CourtiCommercial OMP (Di12-12-2024 JAXIS BANK LIMITED Vs DEEPAK lavinash 0811182985 lavinash.adv@gmail.c [11-12-2024
Block-11 (COMM)/3409/2024 kumar(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/3446/202416-12-2024 IYES BANK LTD Vs YOGENDRASSANJEEV 0717028845 ligtigation@srcslegal. [16-12-2024
Block-11 IKUMAR IPATHAK(P), lcom

kuo, New CourtjiCommercial OMP (Dj17-12-2024 IYES BANK Vs GAJENDERANANJAY 7030378800 lasapalegalandadvocatfe3-12-2024
Block-1T (COMM)/3490/2024 ISUKHBIR ISINGH(P), les@gmail.com

ko, New CourtiCommercial OMP (Dj18-12-2024 JAXIS BANK LIMITED Vs SUNITAjavinash 0811182985 lavinash.adv@gmail.c 11-12-2024
Block-1T (COMM)/3500/2024 BATHLA kumar(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/3501/2024[18-12-2024 AXIS BANK LIMITED Vs MOHDjavinash 0811182985 lavinash.adv@gmail.c [11-12-2024
Block-11 ISOKIN kumar(P), lom

kho, New CourtjiCommercial IOMP (I) (COMM)/3502/2024(18-12-2024 JAXIS BANK LIMITED Vs BHARATJjavinash 0811182985 avinash.adv@gmail.c [11-12-2024
Block-1T ISINGH kumar(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/3503/2024(18-12-2024 JAXIS BANK LIMITED Vs SHOKATJjavinash 0811182985 avinash.adv@gmail.c 11-12-2024
Block-11 JALI kumar(P), lom
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4o, ICommercial IOMP (I) (COMM)/3540/2024[19-12-2024 JAXIS BANK LTD Vs SARAFAT ALIAnupam 065496809 lanupamjsingh@gmaill18-12-2024
Block-1T Singh(P), .com

ko, New CourtiCommercial IOMP (I) (COMM)/3541/2024[19-12-2024 AXIS BANK LTD Vs JAGBIRAnupam 065496809 lanupamjsingh@gmaill18-12-2024
Block-11 ISINGH [Singh(P), .com

ko, New CourtiCommercial IOMP (I) (COMM)/3546/2024[19-12-2024 JAXIS BANK LTD Vs SAKILA BANOJAnupam 965496809 lanupamjsingh@gmaill18-12-2024
Block-11 [Singh(P), .com

ko, New CourtiCommercial IOMP (I) (COMM)/3558/2024{20-12-2024 JAXIS BANK LIMITED Vs PUNEETfavinash 0811182985 avinash.adv@gmail.c [11-12-2024
Block-11 IBHATIA kumar(P), lom

kuo, New CourtjiCommercial IOMP (I) (COMM)/3559/2024[20-12-2024 AXIS BANK LIMITED Vs Javinash 0811182985 avinash.adv@gmail.c [11-12-2024
Block-11 IASHTBHUJA kumar(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/3560/2024/|20-12-2024 JAXIS BANK LIMITED Vs SITARA [avinash 0811182985 lavinash.adv@gmail.c 11-12-2024
Block-1T kumar(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/3561/2024[20-12-2024 IAXIS BANK LIMITED Vs SERAJjavinash 0811182985 lavinash.adv@gmail.c [11-12-2024
Block-11 AHMAD kumar(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/3562/2024{20-12-2024 IAXIS BANK LIMITED Vs SEEMAfvinash 0811182985 avinash.adv@gmail.c [11-12-2024
Block-1T IYADAV kumar(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/3563/2024{20-12-2024 AXIS BANK LIMITED Vs Javinash 0811182985 avinash.adv@gmail.c 11-12-2024
Block-11 ISANDEEP M SHARMA kumar(P), lom
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ko, New CourtiCommercial IOMP (I) (COMM)/3564/2024[20-12-2024 JAXIS BANK LIMITED Vs SHAHEavinash 0811182985 avinash.adv@gmail.c [11-12-2024
Block-1T ALAM kumar(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/3565/2024[20-12-2024 Axis Bank Ltd Vs MANVENDRAMAYANK 0873347330 Imayank_mahajanos [20-12-2024
Block-11 ISINGH 1522 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3598/2024[21-12-2024 JAXIS BANK LTD Vs DHARMAPAL [Sunita Singh(P),/9871040589 lindolexlaw@gmail.co [16-12-2024
Block-11 Im

ko, New CourtiCommercial IOMP (I) (COMM)/3599/202421-12-2024 JAXTS BANK LTD Vs LAL CHAND [Sunita Singh(P),/9871040589 lindolexlaw@gmail.co [16-12-2024
Block-11 Im

kuo, New CourtjiCommercial IOMP (I) (COMM)/3661/2024[21-12-2024 I[ELECTRONICA FINANCE LIMITEDIAMIT KUMARI9990659331 kmpspartner@gmail. [20-12-2024
Block-1T Vs SHUBH MINCHEM ISINHA(P), lcom

ko, New CourtiCommercial IOMP (I) (COMM)/3692/2024[23-12-2024 JAXIS BANK LTD Vs AKASH [Sunita Singh(P),[0871040589 lindolexlaw@gmail.co [19-12-2024
Block-1T Im

ko, New CourtiCommercial IOMP (I) (COMM)/3693/2024[23-12-2024 JAXIS BANK LTD Vs POOJA [Sunita Singh(P),[0871040589 lindolexlaw@gmail.co [19-12-2024
Block-11 Im

ko, New CourtiCommercial IOMP (I) (COMM)/3694/2024|23-12-2024 TARC Vs JITENDER SINGHIASHIM 0509624216 lashimbhatt17@gmail.[o2-12-2024
Block-11 IYADAV IBHATT(P), lcom

ko, New CourtiCommercial IOMP (I) (COMM)/3695/2024[23-12-2024 TARC Vs PRADHAN SINGHASHIM 0599624216 lashimbhatt17@gmail.[o2-12-2024
Block-11 ISOLANKI BHATT(P), lcom




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

k4o, New CourtiCommercial IOMP (1) (COMM)/3707/2024[|24-12-2024 axis bank Vs RAMINDER SINGH [Shobha 0811192158 srshobhagupta@gmaife3-12-2024
Block-IT Gupta(P), l.com
ko, New CourtiCommercial IOMP (I) (COMM)/3717/2024 [24-12-2024 JAXIS BANK PVT LTD Vs DINKERShobha 0811192158 srshobhagupta@gmaif23-12-2024
Block-IT ISHARMA Gupta(P), l.com
28 ISH. LAL SINGH,SOUTH- 18 BLOCK 1 18CS(COMM) 13912/2024 03-12-2024 TABASSUM AJAZ Vs HUMASHALU 081884330 lanesahmed.advocate [16-11-2024
IDISTRICT JUDGE [EAST IBLOCK 1 IKAUSAR AND ANR. IKUMARI (@gmail.com
ICS(COMM) 13024/2024 06-12-2024 RAMAN SHARMA Vs RAKESHWASIM KHAN [7982268882 lwasimm.khano4@gmo4-12-2024
IKUSHWAHA lail.com
[EX(COMM) 1328/2024 06-12-2024 ICANARA BANK Vs S. BJSONU 8700759584 ladvpcatemadhutalwa [04-12-2024
IGARMENTS AND ANR. IVIVEK/MADH r@gmail.com
U TALWAR
ICS(COMM) 13025/2024 07-12-2024 STEADFAST MEDISHIELD PVT.[RANJIT 0810659593 khatriranjit@gmail.c [13-11-2024
ILTD. Vs DEEPAK SHARMA [KHATRI jom
RP 15/2024 07-12-2024 IMANTEC CONSULTANTS PVT LTD [MANINDRA  [9810597966 ladmanindra@gmail.c[28-11-2024
Vs CUCKOO APPLIANCES PLTD [DUBEY jom
ICS(COMM) 13033/2024 11-12-2024 ISTATE BANK OF INDIA Vs AMAN [DHARMENDRA|8800784740 subhi1673@gmail.co [09-12-2024
ISINGH Im
[EX(COMM) 330/2024 11-12-2024 IBANK OF BARODA Vs M/S LOCONIRMAL 9953128141 lamb.nirmal @gmail.c [05-12-2024
ISMART FIT KUMAR jom
ICS(COMM) 13039/2024 13-12-2024 IPETROPOL INDIA LIMITED VsJYOTI 9990008499 vikassharmalawoffice [p4-12-2024
IAGRANTE REALITY LTD ISHARMA & (@gmail.com
IVIKAS
ISHARMA
IOMP(COMM) 86/2024 13-12-2024 [UNION OF INDIA VSSACHIN SONIK[8587950065 ladvsinghak28@gmail [05-12-2024
BHUDHIRAJA ELECTRICALS AK. SINGH .com
ICS(COMM) 13945/2024 17-12-2024 RAVI SHANKAR PAL VSSAROJKUMAR (9911003963 [Skmohantylegal @gm |28-11-2024
IASHUTOSH KUMAR AND ANR. IMOHANTY lail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

REGISTRATION RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

EX(COMM) 1339/2024 10-12-2024 IMS KAY GEE KNITWEAR WORKSKM SARITA 0910312050 ladv.km.sarota@gmailf12-12-2024
IPVT Vs MS P AND G ENTERPRISES] .com
IPVT LTD
ICS(COMM) 13957/2024 19-12-2024 TEEJ ENTERPRISES Vs ZASHEDNITESH 0899606394 ladvocatesingh@gmailf16-12-2024
IFASHIONTECH PRIVATE LIMITED[KUMAR L.com
[EX(COMM) 1341/2024 19-12-2024 INISHI GUPTA Vs ARAVALIABHISHEK 0810400291 laggarwal.co@gmail.c [20-11-2024
IPRINTERS AND PUBLISHERS PVIIAGGARWAL jom
ILTD
IOMP(I) (COMM) 177/24 19-12-2024 IPANKAJ KHANNA AND ORS. VSAHMAR SHAD [0415152494 nistha@kashyapchamf18-12-2024
JAEC TRANSOLUTIONS PRIVATE bers.com
ILIMITED
[EX(COMM) 1343/2024 10-12-2024 STATE BANK OF INDIA VsDHARMENDRAI8800784740 shubhi1673@gmail.colo9-12-2024
IMADDURI CHANTI BABU ISINGH m
ICS(COMM) 13060/2024 19-12-2024 SNNR PVT LTD Vs OORJITAMILIND GARG [NOT Imilindgargprakash@ [13-12-2024
IPROJECTS PVT. LTD AND ORS. IMENTIONED lgmail.com
ICS(COMM) 13062/2024 20-12-2024 ICARGO PEOPLE LOGISTICS ANDJEET SIGH|9811765540 jsarora.58@gmail.co [18-12-2024
ISHIPPING PVT LTD Vs ASHIMAARORA m
ISINGLA
29 MS. NEELAMSOUTH- 14 ICOMMERCIAL SUIT ICS/COMM/3970/2024 23.12.2024 IBERGER PAINTS INDIA VSJARUN KUMAR (9810131832 IONLINEARUN@YA [11.11.2024
ISINGH, DISSTRICTEAST [PRAMOD KUMAR [HOO.CO.IN
WUDGE
ICS/COMM/3971/2024 23.12.2024 TANPREET SINGH KOHLI VS{ABHINAV 8319013350 IN/A 14.08.2024
IPARNIKA COMMERCIAL ESTATE [SHAMA
ICS/COMM/3972/2024 23.12.2024 TANPREET SINGH KOHLI VSJABHINAV 8319013350 IN/A 08.08.2024
ISAKET INFRA DEVELOPERS ISHAMA
ICS/COMM/3973/2024 23.12.2024 AVTAR SINGH VS. M/S RADICALJR.K. SINGH 0818675540 ICONTACT.RKSBAJW]|25.01.2024
IMARKETING A@GMAIL.COM
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30 SH. AJAY KUMAR| ICommercial Suit ICS (COMM)/3907/2024 02-12-2024 IM/S KBC COMPUTECH PRIVATEGAURAV 0873377366 lgauravharnal @hotmal28-11-2024
JAIN [EAST ILIMITED Vs SANOJ KUMAR[HARNAL(P), fil.com

IPUGALIA (PROPRIETOR)

ICommercial Suit ICS (COMM)/3919/2024 04-12-2024 ABDUL WAKEEL ANSARI Vs M/SMohsin 0911488629 - 28-11-2024
ITZ ARGO PVT LTD arwar(P),

ICommercial Suit ICS (COMM)/3937/2024 12-12-2024 TABASSUM AJAZ Vs HUMASSHALU 0818843330 lanesahmed.advocate |10-12-2024
[KAUSAR UMARI(P), (@gmail.com

ICommercial Suit ICS (COMM)/3936/2024 12-12-2024 AZMARQ TECHNOVATION PVTISAURABH 8860625759 IADVOCATESAURAB |06-12-2024
ILTD Vs ICEBERG MEDIA PVT LTD|[VERMA(P), IHVERMA@GMAIL.C

oM
ICommercial Suit ICS (COMM)/3951/2024 18-12-2024 IR KARTHIK Vs SHRAEY KHANNA [HARSHIL 0899375787 harshilattorneyatlaw [10-12-2024
IGUPTA(P), (@gmail.com

ICommercial Suit ICS (COMM)/3948/2024 18-12-2024 IM' S COMRACK INFONET PVT LTD [ANIL 9953686474 laniladvocate1982@g [16-12-2024
Vs SHAILI KUMAR(P), Imail.com

ICommercial Suit ICS (COMM)/3949/2024 18-12-2024 IRISHANSH TECHNOLOGIESS PVT|Chandra 0810209981 legal.shebang@gmail.ft1-12-2024
ILTD Vs PREMILA DEVCHAND [Shekhar lcom

lYadav(P),

ICommercial Suit ICS (COMM)/3947/2024 18-12-2024 IM/s INDOSPIRIT DISTRIBUTION|Karan Gupta(P),l9729202222 karan@kgvslegal.com|o5-12-2024
ILIMITED Vs KATYAL
IENTERPRISES PVT LTD

ICommercial Suit ICS (COMM)/3959/2024 10-12-2024 INIRA INFRASTRUCTURESSurjendu Sankarjo810813651 office@ssdas.in 17-12-2024
[ENGINEERS PVT LTD Vs DEVIKADas(P),
ISHARMA

ICommercial Suit ICS (COMM)/3963/2024 20-12-2024 JULFCAR CHEMICALS PVT LTD Vs Jagdeep 0810760283 jageepsinghlamba@r [17-12-2024
IMIKADZUKI INDIA PVT LTD [Lamba(P), ediffmail.com

ICommercial Suit ICS (COMM)/3967/2024 21-12-2024 IM/S KULDEEP KUMARIC. Parkash(P), 0873469955 ladvocateeshreytanwa [02-12-2024
ICONTRACTOR Vs NBCC (INDIA) r@gmail.com
ILIMITED

ICommercial Suit ICS (COMM)/3976/2024 23-12-2024 IM/S SASH GLOBAL LOGISTICSNeeraj Kumarj9811090737 Inkjlegalo7@gmail.co [19-12-2024
IPVT LTD Vs UNIQUE CREATIONS pha(P), Im

ICommercial Suit ICS (COMM)/3975/2024 23-12-2024 IKELEONE TRADING CO PRIVATEBindra Rana(P), 9818202368 litigation@ssrana.co [20-12-2024
ILIMITED Vs KASHVI DESIGNS| m
IPRIVATE LIMITED
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ICommercial Suit ICS (COMM)/3974/2024 23-12-2024 ANAND KUMAR Vs M/S SAGG PI8588826768 Impchaudharyo7@gm [20-12-2024
JAGRITECH INDUSTRIES IChoudhary(P), lail.com
ICommercial Suit ICS (COMM)/3978/2024 24-12-2024 IM/S DVRZI APPARELL Vs [Rahul 0871735724 rahul.legal@gmail.co [23-12-2024
BHAVYA IShukla(P), Im,
officeofrahulshukla@
gmail.com
31 IMS. ANU GROVERSSOUTH- 21 [Execution Petition [EXECUTION 19-12-2024 IMANISH GARG Vs ARSHAKSHAY 0968305242 ladv.dhawan18@gmai [10.12.2024
IBALIGA [EAST (COMM)/342/2024 IJASSOCIATES PVT. LTD. IDHAWAN l.com
[Execution Petition [EXECUTION 20-12-2024 IM/S GLOBAL BAGS ACCESSORIESMOHHAMAD (9910949152 INOT MENTIONED |05.12.2024
(COMM)/349/2024 TRADING PVT LTD Vs M/S C P[SAJID
IWORLD LINES PVT LTD
[Execution Petition [EXECUTION 21-12-2024 INDOSPIRIT ELECTRONICS PVTANAND 0899617989 lanand.jha@asjlegal.i [07.12.2024
(COMM)/351/2024 ILTD. Vs Sh. Deepak Sabharwal ISHANKAR JHA In
[Execution Petition [EXECUTION 23-12-2024 ISURESH VERMA Vs AMIT OBEROI|RAHUL 9821529301 INOT MENTIONED [20-12-2024
(COMM)/356/2024 [TRIPATHI
[Execution Petition [EXECUTION 23-12-2024 IGRASSLAND AGRO PVT LTD VSNITISH 0643660082 ladvocatenitesh.sci@g [18-12-2024
(COMM)/357/2024 IPOUSNY FMCG LIMITED AND ORS[KUMAR Imail.com
32 ISH. BHUPESHSOUTH- 22 [Execution Petition IEXECUTION 23-12-2024 ISHRI TIKAM DASS PAMNANI VsANURAG 0871077171 tarasharma.advocate [21-12-2024
KUMAR [EAST (COMM.)/354/2024 ISHRI NARESH PHABRANI IPARASHAR (@gmail.com
[Execution Petition [EXECUTION 23-12-2024 IM/S VISUAL DISPLAYS Vs M/SAJAY 9811243664 |- 20-12-2024
(COMM.)/355/2024 IONEUP PRODUCTIONS PVT. LTD.
ICommercial Suit ICS (COMM)/3969/2024 23-12-2024 IM/S FABRICH OVERSEAS PVT[Neeraj Kumar 9599222549 - 20-12-2024
ILTD. Vs M/S LIFELONG REAL
IESTATE PVT. LTD.
ICommercial Suit IOMP (I) (COMM.)/78/2024 [21-12-2024 SAUMYA ROY Vs HARMEET]Deepak Verma [7042700133 lauraleaguc@gruail.co[19-12-2024
ISINGH KOHLI Im
[Execution Petition [EXECUTION 21-12-2024 AMRIT SEAIR EXPRESS PVT. LTDSanjeev Kumarg716262423 sanjeev@venlrelex.co [20-12-2024
(COMM.)/350/2024 Vs CARGO LINKERS [Khowal Im
[Execution Petition [EXECUTION 19-12-2024 [IPRAYAS FOUNDATION Vs M/Spushp saini 09871503007, satyamlegaloffices@g [13-12-2024
(COMM.)/337/2024 INNOVATIVE FINANCIAL Imail.com
IADVISOR PVT. LTD.
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IDISTRIBUTION PVT. LTD. AND|
ORS.

ICommercial Suit ICS (COMM)/3952/2024 19-12-2024 IM/S AARA COMMERCIAL PVT/Shivam Panchal 9999604797 [Pankajsharmalc2@g [13-12-2024
ILTD. Vs M/S ROYSONS| Imail.com
IREFRACTORIES PVT. LTD. AND|
IORS.

ICommercial Suit ICS (COMM)/3953/2024 19-12-2024 ISTATE BANK OF INDIA Vs SHRISuchita Dixit 8896932838 lagnihotrisuchita@gm [16-12-2024
IRAJEN DAS lail.com

ICommercial Suit ICS (COMM)/3946/2024 18-12-2024 ISTATE BANK OF INDIA Vs SHRI|Suchita Dixit (8896932838 lagnihotrisuchita@gm [16-12-2024
IDINESH lail.com

[Execution Petition [EXECUTION 12-12-2024 IKRION INDUSTRIES PVT. LTD. VsNaveen Kumarjo891899678 Inkchauhanadvocate@| 03-12-2024

(COMM.)/331/2024 IR.F.B. LATEX LTD. AND ANR. IChauhan gmail.com
[Execution Petition [EXECUTION 12-12-2024 IM/S NARULA PANEER STORE VsVikram Gujral 9818054284 Vg. Gujral @ g10-12-2024
(COMM.)/332/2024 IM/S FLAPS HOSPITALITY AND Imail.com

JANR.

ICommercial Suit Misc DJ/3065/2024 12-12-2024 [HANSH BAJPAI Vs M/S S.B.F.(Akhil 9643292695 ladmin@diazlegal.in [06-12-2024
[FINANCE LTD. IShankhwar

ICommercial Suit ICS (COMM)/3932/2024 11-12-2024 ISTATE BANK OF INDIA Vs SMT.JAMIT SINGH [7011848842 singhamitoo71@gmailo9-12-2024
IGEETA l.com

ICommercial Suit ICS (COMM)/3930/2024 10-12-2024 SMT. MANJU SINGH Vs SH/BHARAT 0811667443 bharatsareen@yahoo.| 02-12-2024
[RAJINDER SINGH ISAREEN in

ICommercial Suit ICS (COMM)/3931/2024 10-12-2024 ADOBE INCORPORATED Vs MR/Aarshia Behl [9081062127 dilip@saikrishnaasso | 06-12-2024
IVIKAS DIVYAKIRTI ciates.com

ICommercial Suit ICS (COMM)/3928/2024 09-12-2024 [KARTIKAY IMPEX PVT. LTD. VSANKUR 08111-26091 lankursinghaladvocateo4-12-2024
ICOIRFOAM (INDIA) PVT. LTD. ISINGHAL (@gmail.com

ICommercial Suit ICS (COMM)/3922/2024 06-12-2024 STATE BANK OF INDIA VsShiv Tyagi 0811059032 shivktyagi llo4-12-2024
ICHANDU CS (@gmail.com

ICommercial Suit ICS (COMM)/3923/2024 06-12-2024 BENTLEY SYSTEMS INDIA PVT|Ankur Katyal (9811809439 lankurkatyal @asklegal 03-12-2024
ILTD. Vs LN MALVIYA INFRA .co.in
IPROJECTS PRIVATE LIMITED

ICommercial Suit ICS (COMM)/3920/2024 05-12-2024 ILOKESHH GOYAL VSVEDA SINGH 98994 36986 office@grschambers. |03-12-2024
IFRESHCARTONS RETAIL AND| org




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

REGISTRATION RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

ICommercial Suit ICS (COMM)/3916/2024 04-12-2024 INEPTUNE SYSTEMS PVT. LTD. VsA 08111-26091 lankursinghaladvocate{ 30-11-2024
IYOGESH KUMAR GUPTA INGHAL (@gmail.com
ICommercial Suit ICS (COMM)/3917/2024 04-12-2024 IM/S FAWAQ BUSINESS SOLUTION[SHREAY loo27272725 [Shreay.chaudhary@g [02-12-2024
IPVT. LTD. Vs M/S PLATINUMKUMAR ATTRI Imail.com
WALLTECH LIMITED
ICommercial Suit ICS (COMM)/3914/2024 03-12-2024 IFRATELLI WINES PVT. LTD. VsManish Dhir 0654978446 chestlaw@chestlaw.c [29-11-2024
IMORNING STORES (NKM) PVT, jom
ILTD.
ICommercial Suit ICS (COMM)/3915/2024 03-12-2024 IVADEHRA BUILDERS PVT. LTD. VSRAJAT 0873624672 rajatagnihotri@gmail [28-11-2024
IGRAAND PRIX ELEVATORS INDIAAGNIHOTRI .com
IPVT. LTD.
ICommercial Suit ICS (COMM)/3908/2024 02-12-2024 IM/S H. DOHIL CONSTRUCTION|Rajesh 0811010461 info@manchandaco.c|30-11-2024
ICO. PVT. LTD. Vs M/S TRUCARDManchanda jom
INFO SOLUTIONS PVT. LTD.
33 MS. NEERASOUTH- ICommercial Suit IOMP (I) (COMM.)/79/2024 [23-12-2024 IM/S AAR PEE REFRIGERATIO AL 9971824432 ladvocates@lexpractic[20-12-2024
BHARIHOKE, [EAST AND  AIRCONDITIONING  VSKESHWANI la.com
IDISTRICT ICENTRAL PUBLIC WORKS|
JUDGE(COMMERCI IDEPARTMENT
AL COURT) IOMP (I) (COMM.)/80/2024 [23-12-2024 RAJINDER SINGH Vs SUMMIT|Sonam Sharma [9811046711 son am@kd atta.in  J19-12-2024
IDIGITEL INFRASTRUCTURE [Kamakshj@k_eiat1.a
ILIMITED Un
[EXECUTION 20-12-2024 ISUMER CHAND JAIN Vs NEERAJvikas chhabra [9212416114 vikas.chhabrao7@gm|07-12-2024
(COMM.)/344/2024 ISAHANI lail.com
Misc DJ/3102/2024 19-12-2024 IFAST FORWARD  LOGISTICSSHIVAM 9654545855 legal @shivamsharma | 17-12-2024
INDIA PVT. LTD. Vs ORIONSHARMA Linfo
[EXPORTS AND ORS.
ICS (COMM)/3954/2024 19-12-2024 INIRA INFRATRUCTURESSSurjendu Sankar9810813651 : office@ssdas.in 17-12-2024
I[ENGINEERS PVT. LTD. Vs DEVIKADas
ISHARMA AND ORS.
ICS (COMM)/3955/2024 19-12-2024 IM/S OMSONS MARKETING PVT,Sachin Malik 08 11962836 adv.irshadl@gmail.co[15-12-2024
ILTD. Vs SHRI INDERJIT SINGH] m
JAND ANR.
ICS (COMM)/3950/2024 18-12-2024 IPUNJAB NATIONAL BANK Vs MD.Mercy Hussain 9873082898 Imercyhussain@,gmai [14-12-2024
IABID l.com
[EXECUTION 17-12-2024 INDOSPIRIT ELECTRONICS PVTANAND 9899617989 anand.jha@asjlegal.i |07-12-2024
(COMM.)/335/2024 ILTD Vs Ram Rattan Yadav ISHANKAR JHA In
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[EXPORTS PVT. LTD.

IOMP (COMM.)/85/2024 12-12-2024 [UNION OF INDIA Vs MAHIPALJAJAY KUMAR [9910950903 lajaykumarad v70l09-12-2024
ISINGH (@gmail.com

[EXECUTION 12-12-2024 JASHOK KUMAR VOHRA Vs WIMPYAJAY SAROYA |-- - 12-12-2024

(COMM.)/340/2024 INTERNATIONAL LIMITED

IOMP (COMM.)/83/2024 10-12-2024 [UNION OF INDIA Vs M/S AMRITSonu Vivek 0810736922 bksinghadv@yahoo.c | 03-12-2024
ILAL BEHL AND SONS jom

IOMP (COMM.)/84/2024 10-12-2024 IM/S PINKCITY LOGISTICS LTD. VS§DEEPENDER (9811300296 [deepen 02-12-2024
IM/S CONTAINER CORPORATIONHOODA hoodayahoo.com
IOF INDIA LTD. (CONCOR)

ICS (COMM)/3929/2024 09-12-2024 IM/S COMNET VISION INDIA PVT{SUSHEEL 0818328963 [sushee Imjo5-12-2024
ILTD. Vs M/S BESTONE MEESTMAHAJAN lahajan@gmail. com
INFORMATION TECHNOLOGY]
ISERVICES PVT. LTD. AND ANR.

[EXECUTION 06-12-2024 BOSTON IVY HEALTHCARE [Meenakshi Ograj9891012029, itigation@khuranaan [04-12-2024

(COMM.)/329/2024 ISOLUTIONS P LTD Vs R K ldkhurana.com
IMEDICAL SOLUTION COMPANY

Misc DJ/3045/2024 06-12-2024 IDAKSHIN DELHI SWACHH|CHANDRIKA 9899795324 lep.mishra.elc@gmail.[04-12-2024
INITIATIVES PVT. LTD. Vs AMISTO[PRASAD lcom
[ENVIRO IMISHRA

[EXECUTION 04-12-2024 [Karan Mohan Mukkar Vs M/s ARKIGEETIKA 081 0671377 geetika.lul}mr:ii!! 27-11-2024

(COMM.)/326/2024 [FOODS AND SERVICES KAPUR Potmail.com

ICS (COMM)/3918/2024 04-12-2024 IMEDREV HEALTHCARE PVT. LTD.deepak gupta 861990132 ladvdeepakguptao9@ [29-11-2024
Vs FAMILY HEALTHCARE lgmail.com
[HOSPITAL PVT. LTD.

ICS (COMM)/3909/2024 02-12-2024 IM/S H. DOHIL CONSTRUCTIOEH\}ajesh 0811010461 info@manchandaco.c[30-11-2024
ICO. PVT. LTD. Vs M/S BBNManchanda om
[FINCON PVT. LTD.

ICS (COMM)/3910/2024 02-12-2024 IM/S HARE KRISHNA EXOTIC PVT[VIKAS  DEEPj9s88100261 [Larwikasgg(a)email.c|29-11-2024
ILTD. Vs M/S AMBIKA REALCONJAIN jom
IPVT. LTD.

ICS (COMM)/3911/2024 02-12-2024 IM/S DHANUKA AGRITECH LTD./Arun Jha 0811104452 larun(£i';theacmeco.c [ 29-11-2024
Vs M/S KRISHI RASAYAN| lom
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34 IMS. NIRJA BHATIA,| ICS (COMM) 3013/2024 02.12.2024 IM/S Dhanuka Agritech Ltd Vs M/SSh. Arun Kumar9811104452 arun@theacmeco.co [29.11.2024
ILD. DISTRICTIEAST [Krishi Rasayan Exports Pvt Ltd. Uha Im
JUDGE
(COMMERCIAL
ICOURT-07)DIGITAL ICS (COMM) 3927/2024 07.12.2024 [Ankit Mittal Vs Raman Sharma Sh. Sharadio555326391 ISCTHAJI@gmail.com[28.11.2024
ISOUTH-EAST, IChandra Jha
ISAKET COURT
ICS (COMM) 13034/2024 11.12.2024 State Bank of India Vs Shri AshokMs Suchita Dixit[|8896932828 lagnihotrisuchita@gm|[09.12.2024
[Kumar lail.com
ICS (COMM) 13035/2024 11.12.2024 IM/S Movin Express Vs RajeevJeevesh Mehta 9811617186 jeevesh@mavenlegal. |05.12.2024
[Khanna net
ICS (COMM) 2040/2024 13.12.2024 Shri Vijay Aggarwal Vs M/S VNS ProlAjay Raj Sharmal9650684425 legalteam.pic@gmail. [20.11.2024
[Pack com
ICS (COMM) 13043/2024 16.12.2024 IM/S Netlab Solutions Vs Swastika  [Manoj Kumar (9810675719 ladvocatesindia@yaho|o7.12.2024
o.co.in
ICS (COMM) 13942/2024 16.12.2024 [State Bank of India Vs Saroj Singh  |Rajeev Sagar 9811016162 sagarandsagar@live.c[30.11.2024
om
ICS (COMM) 13044/2024 17.12.2024 IDX Exhibition Vs Raminder Singh  |Ashutosh Nagar 9999666398 lashutoshnagar@anal [04.12.2024
law.in
ICS (COMM) 3061/2024 19.12.2024 State Bank of India Vs SipoySuchita Dixit [8896932838 lagnihotrisuchita@gm 16.12.2024
[Khumukcham sunder Singh lail.com
[EXECUTION 1338/2024 190.12.2024 Singhasan Prasad Vs Anup Kothiwal [Yamini Mittal 9999303039 rakesh@justlegal.in [04.12.2024
ICS (COMM) 13064/2024 20.12.2024 IM/S Seashell Logistics Vs Bulklogix{Shivam Mehra 9769075181 shivammchra@gmail.j19.12.2024
shipping com
[EXECUTION 345/2024 20.12.2024 ISM Express Logistics Vs RajeshlPrakhar 8800814718 lamicuslegaloffice@g [16.12.2024
Puneja [Bhatnagar mail.com
[EXECUTION 1346/2024 20.12.2024 State Bank of India Vs SandeepDharmendra [8800784740 shubhil673@gmail.col09.12.2024
[Kumar singh Im




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

I[EXECUTION 347/2024 20.12.2024 State Bank of India Vs Krishan veerfDharmendra  [8800784740 shubhil673@gmail.col09.12.2024
singh singh Im
ICS (COMM) 13068/2024 21.12.2024 [Heemanshu Publications Vs MotherfNaman 9868547959 chambersofgg@gmail(o5.12.2024
[Teresa Enterprises [Sabharwal .com
[EXECUTION 353/2024 21.12.2024 [Dugar Overseas Pvt Ltd Vs Ashutosh Nagar/9999666398 lashutoshnagar@anal [17.12.2024
[Enetstudioz Inc. law.in
[EXECUTION I352/2024 21.12.2024 IM/S Vee Execel Drugs & Shubhami9899224500 ladvshubham2712@g [02.12.2024
[Pharmaceuticals Pvt Ltd Vs M/SBhushan Imail.com
Aber Pharma
ICS (COMM) 13977/2024 24.12.2024 JAmit Arora Vs MMR Infrastructure [Praveen 0810620827 ladvocatemahajan2y7@[21.12.2024
Mahajan lgmail.com
35 SH. RAJ KUMARSOUTH- 39 BlockIi OMP CoMM 80/2024 05.12.2024 IDDA V/S K.P. RANA [KARANJOT 9717413994 IAdmin@ksmchamber{03.12.2024
TRIPATHI, [EAST ISINGH s.com
IDISTRICT
JUDGE(COMMERCI
JAL. COURT)
ICS (COMM) 13921/2024 05.12.2024 INEPTUNE V/S RAJ KUMAR JANKUR 0811126091 lankursinghaladvocate{30.11.2024
ISINGHAL (@gmail.com
IOMP (COMM) 81/2024 06.12.2024 IGEETA MALIK VS SPLENDERNAVEEN 0811468315 contact@sheldonlawf |02.12.2024
IBUILDWELL PVT ICHAWLA firm.com
[EX COM 82/2024 06.12.2024 BHARAT BHUSAHAN VSINAVEEN 0811468315 lcontact@sheldonlawf
ISPLENDER BUILDWELL PVT ICHAWLA irm.com
ICS (COMM) 13926/2024 07.12.2024 IKARAN V/S YASHOVARDHAN RAGHU 0873632733 raghuvasishth1ig@gm|02.12.2024
IVASHISHTH lail.com
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ICOAL CARRIERS PVT. LTD.

IMALHOTRA

ICS (COMM) 3038/2024 04.12.2024 IM/S PCCS LOGISTICS V/SVIKAS BHATIA |9999440419 vikasbhatia280o@gmalo4.12.2024
IGENWORKS HEALTH fil.com
ICS (COMM) 13041/2024 16.12.2024 IPARAS PSOVL VS TESSRAJKAPUR 9899901557 ladvnikhilkapoor@ [27.11.2024
IDHALIWAL lgmai.com
IOMP (I) (COMM) I76/2024 18.12.2024 IYES BANK V/S KAJAL JABHISHEK 9711477106 labhisheksharma2324[06.09.2024
ISHARMA 2324 @gmail.com
ICS (COMM) 13058/24 19.12.2024 SBIVS PAWAN ISUCHITA 8896932838 Agnihotrisuchitra @17.12.2024
DIXIT Imail. Com
[EX (COMM) 1348/24 20.12.2024 IMS EQUITAS SMALL FINANCIALRISHAB  RAJ[9818334269 rishab@rrjassociate [09.12.2024
VS ROHIT KUMAR JAIN
ICS (COMM) 13965/24 21.12.2024 JAMAZON PAY INDIA VS PRIVATERAVIS KUMAR (9599559505 Inrbin dra@palaw. in [19.12.2024
ILIMITED
ICS (COMM) 1396624 21.12.2024 BANTLE SYSTEM VS JAVED MORDIAARSHIA 0818061242 lAarshia @@18.12.24
IBEHL saikrishanassosotion
136 ISH. PITAMBER[EAST 209 ICS COMM 74 3013/2024 02-12-2024 AYUSH PROP GAUTAM TRADINGSH MANOJ[7827052969 ladv.manoj18@gmail. [02.12.24
DUTT, DISTRICT] ICO VS SM PERFECT SOLUTIONSKUMAR lcom
WUDGE IPVT. LTD.
(COMMERCIAL
ICOURT) 209 ICS COMM 74 3017/2024 02-12-2024 ROHIT NARULA VS DEE CEESH M. K[9810353436 Imkmalhotra244adv@|o2.12.24

lgmail.com
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209 ICS COMM 74 13351/2024 05-12-2024 TRANSLITE SCAFFOLDING PVT{SH TEJVEERB273309452 chamber @tejveerbha [04.12.24
ILTD. VS MAPP INFRA ISINGH BHATIA tia.com

209 ICS COMM 74 13353/2024 05-12-2024 IADSAT ENGINEERS PVT. LTD. VSSH ROHIT|9810699436 lupendersah@gmail.c [04.12.24
ISATCOM AND DIGITAJKUMAR jom
ISOLUTIONS PVT LTD.

209 ICS COMM 74 3368/2024 06-12-2024 ISAR EDUTECH LTD. VS SANFORDSH SACHIN[p873586359 skjainadvocateg@gm [06.12.24
JUNIOR [KUMAR JAIN lail.com

209 ICS COMM 74 13388/2024 07-12-2024 ISACHIN KUMAR RANA VS ARIENISH VAIBHAV|9874965091 vaibhav.vermaadvoca|07.12.24
IGLOBAL LIFESTYLE P. LTD. IVERMA te@gmail.com

209 ICS COMM 74 3400/2024 09-12-2024 IJASHISH DANG VS DIVAY ARORA |SH CHETANYAj9810884689 [dalipanand991@gmailo9.12.24

[PURI l.com

209 IOMP COMM 78 3531/2024 18-12-2024 AVINASH KUMAR VS RENUISH RAHUL8178166406 juris.rahulsharma@g [17.12.24
IBHARGAV ISHARMA Imail.com

209 ICS COMM 74 13556/2024 20-12-2024 THE SOUTH INDIAN BANK LTDJ/SH JOBY P{9899855689 [Lawjpv@gmail.com [20.12.24
VS LINNET CLEAN TECH PVT/[VARGHESE
ILTD.

209 ICS COMM 74 3566/2024 21-12-2024 ISATIN CREDIT CARE NETWORKISH GAURAV|P999797229 Imalhotra_gauravig7 [21.12.24
LTD. VS THE NEW INDIAMALHOTRA 6@yahoo.co.in
IASSURANCE CO. LTD.

209 ICS COMM 74 13571/2024 21-12-2024 AGARWAL AND COMPANY VSSH VIJAY|9919799930 rajputlegalservicesllp |21.12.24
IKAMAL CHAMOLI IKUMAR SINGH (@gmail.com

209 ICS COMM 74 3581/2022 24-12-2024 IMULTIMAX OVERDUES LEGALSH R. K. RUHIL{8010074443 raj@ruhil.in 23.12.24
ISOLUTION PVT. LTD.

209 ICS COMM 74 13585/2024 24-12-2024 ICPR CAPITAL SERVICES LTD. VSISH MANISHjp899554212 vermaadvocate53@g [23.12.24
ISAMIT KISHORE THAKKAR KUMAR Imail.com

209 ICS COMM 74 13606/2024 24-12-2024 ISHRI KRISHNA MEDITECH VS VISH 9999418384 ladvpratyaksh@gmail.[24.12.24
IBROS BIO PHARMACY IPRATYAKSH lcom

KUMAR

209 ICS COMM 74 13620/2024 03-01-2025 IRAKESH KUMAR SHARMA VSSH CHIRAG{8587876969 ladvkhurana.chirag@g26.12.24

[KANWAR ENTERPRISES KHURANA Imail.com
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37 IMS. RUBY ALKA[EAST 101 ICS COMM 74 13011/2024 03-12-2024 ICORNISH ALUMINIUM INDIASH TEJVEERB273309452 chamber @tejveerbha [02.12.24
IGUPTA, DISTRICT] [PVT. LTD.VS T R CONSTRUCTION [SINGH BHATIA| tia.com
JUDGE
(COMMERCIAL
ICOURT) 101 ICS COMM 74 B354/2024 06-12-2024 TRANSLITE SCAFFOLDING PVT/SH TEJVEERI8273309452 chamber@tejveerbha [04.12.24
ILTD. VS APACE BUILDER AND{SINGH BHATIA| tia.com
ICONTRACTOR PVT. LTD.
101 ICS COMM 74 13355/2024 10-12-2024 IMGRL DIGNOSTICS VS SURBHISH VINOD|9911512400 Imail@legalsutra.co.inj05.12.24
[HOSPITAL PVT. LTD. UMAR
USHIK
101 ICS COMM 74 13366/2024 07-12-2024 ISAR EDUTECH LTD. VS SANFORTISH SACHINP873586359 skjainadvocateg@gm [06.12.24
IPRESCHOOL KUMAR JAIN lail.com
101 ICS COMM 74 3382/2024 09-12-2024 IBENEVOLENT INFRAESTATESH DEEPAK|9810538000 ladvodeepak@gmail.c [07.12.24
[INDIA LLP VS SNNR PVT. LTD. IVOHRA jom
101 IOMP COMM 78 13438/2024 16-12-2024 VEPHYR LTD VS 7 ROADSH SHASHWAT|9899810640 legallyshashwatt@gmfi6.12.24
ILEARNINGS LLP KUMAR lail.com
101 ICS COMM 74 13544/2024 20-12-2024 WOLF MASTERS PVT. LTD. VSSH ARCHIT|9599043045 legal @sigmalegal.in [19.12.24
IADVANTAGES DIGITAL PVT. LTD. [SINGHAL
101 ICS COMM 74 3602/2024 Hard copy notBANK OF BARODA VS ROSHNIMS SHUDHA9899913203 ladvsudhashukla@gm [24.12.24
received IAWASTHI ISHUKLA lail.com
38 ISH. SANJEEVINORTH 201, New Building|C.S.(COMM) 135/2024 02-12-2024 VUBAIR ALAMVsM/S AL AFIMOHD. TARIQ 0811038156 ladvoatetariqtyagi@g [30.11.2024
UMAR [EAST IKKD INDUSTRIESPVT LTD Imail.com
HOTRA,
IDISTRICT JUDGE
(COMMERCIAL)-01 ---do-- [Execution(Comm.) 48/2024 02-12-2024 Surender KumarVsReshma U P GUPTA 0868597298 IN/A 30.11.2024
---do-- [Execution(Comm.) 49/2024 02-12-2024 IBANK OF BARODAVsM/S ShivaniRAJNISH IN/A IN/A 20.11.2024
IGarments KUMAR
IBANIYAL
---do-- [Execution(Comm.) 50/2024 02-12-2024 IBANK OF BARODAVsDEEPAK[RAJNISH 0810872353 IN/A 29.11.2024
IKUMAR KUMAR
BANIYAL
---do-- [Execution(Comm.) 51/2024 04-12-2024 ISUSHIL KUMARVsB KISURENDER 9990416778 IN/A 04.12.2024
ICHOUDHARY KUMAR




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

---do-- IC.S.(COMM) 136/2024 05-12-2024 IMUNTUN KUMARVsSVINODRAJNI 7703813495 ladvrajnibisht@gmail. [02.12.2024
IKUMAR lcom
~--do-- IC.S.(COMM) 137/2024 06-12-2024 ISANGEETA SHIVHAREVsMANISHHAKIM KHAN 9560800427 lhakimkhan82@gmail[06.12.2024
IVERMA L.com
---do-- IC.S.(COMM) 138/2024 06-12-2024 INAUSHAD MALIKVsBRIGHTIPAWAN TYAGI 9891158390 Imominkhanadvoate4 |06.12.2024
WESTECHSOLUTION PVT LTD 16 @gmail.com
~--do-- IC.S.(COMM) 139/2024 06-12-2024 INAUSHAD MALIKVsBRIGHT[PAWAN TYAGI 19891158390 Imominkhanadvoate4 |06.12.2024
WESTECHSOLUTION PVT LTD 16 @gmail.com
---do-- IC.S.(COMM) 140/2024 09-12-2024 [State Bank of IndiaVsIshwar Daya [SUCHITA 0811178506 lagnihotrisuchita@gm|09.12.2024
IDIXIT lail.com
---do-- IC.S.(COMM) 141/2024 09-12-2024 RAMWATIVsm/S SARV JANSSHAMBHU 9910345439 shambhu8gkumar@gfo7.12.2024
IHITKARI COOPERATIVE SOCIETY[KUMAR Imail.com
ILT
---do-- IC.S.(COMM). 142/2024 09-12-2024 ICERRYSUN AGROSCIENCE LTD./PRAKHAR 8800726145 law@tiwarilawchamb|09.12.2024
IAND ORS.VsBERRYSUN[TTWARI lers.com
JAGROSCIENCE PVT. LTD
---do-- [Execution(Comm.) 52/2024 09-12-2024 [State Bank of IndiaVsPinkey ISUCHITA 8896932838 IAGNIHOTRIsuchita [09.12.2024
DIXIT (@gmail.com
---do-- [Execution(Comm.) 53/2024 09-12-2024 [State Bank of IndiaVsPhool Singh ~ [SUCHITA 18806932838 JAGNIHOTRIsuchita |09.12.2024
IDIXIT (@gmail.com
---do-- [Execution(Comm.) 54/2024 09-12-2024 INitin RastogiVsAbhishek Giri IDEKSHANT 0818369860 kjindal2004 @gmail.c[30.11.2024
[KAUSHIK lom
~--do-- [Execution(Comm.) 55/2024 16-12-2024 IM/S Tony SalesCorporation,YAKCHANDHA 8800340481 lyvakchhandarjain 02.12.2024
[Through ItsAR Tony DhankarVsM/SJAIN 1008 @J!mail.com

Shiv  Shakti Traders,Through its
[Proprietor MsPoonam Bhadouria

---do-- IMISC DJ 1127/2024 17-12-2024 ISHRIRAM FINANCE LTDVsARUNATUL SHARMA 0810403397 IN/A 02.12.2024
IKUMAR SHARMA
---do-- IC.S.(COMM) 143/2024 18-12-2024 IDEEPAK SINGHVsSsMR NASEEM[TALEWAR 7082546417 IN/A 18.12.2024

AHMED ISINGH




S.NO COURT

DISTRICT COURT ROOM

L —-do--

CASE TYPE

Execution(Comm.)

CASE NUMBER

56/2024

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

18-12-2024

[Syndicate Bank NowCanara

IBankVsSunil Kuma

VSADVOCATE

RAHUL NEGI

ADVOCATE
MOBILE
NUMBER

0810266298

ADVOCATE EMAILDATE OF E-
ID FILING

ladvrakeshgupta@gm
lail.com

18.12.2024

Building

IROHIT DUTTA HEMANT

[Kumar(P),

~--do-- [Execution(Comm.) 57/2024 18-12-2024 [Syndicate Bank NowCanaraRAHUL NEGI 9810266298 ladvrakeshgupta@gm [18.12.2024
bankVsRajesh Kuma lail.com
---do-- [Execution(Comm.) 58/2024 18-12-2024 [Syndicate BankVsShadab Ahmed  |RAHUL NEGI [90810266298 ladvrakeshgupta@gm [18.12.2024
lail.com
~--do-- IC.S.(COMM) 144/2024 19-12-2024 IDEEPAK GOYALVsRAJESHISADDAM 0643816144 freedomlawhousellp [17.12.2024
THAKUR [HUSSAIN (@gmail.com
---do-- IC.S.(COMM) 145/2024 19-12-2024 JUNIQUE TOYSVSSHIVAM FOODISADDAM 0643816144 freedomlawhousellp [17.12.2024
IPRODUCT [HUSSAIN (@gmail.com
---do-- IOMP (I)(COMM) 133/2024 23-12-2024 IM/s Indus Tower LimitedVsDineshRAJIV DALAL [8826114343 sharma.adv@gmail.c [20.12.2024
[Kumar jom
39 ISH. BRIJESHISHAHDARA 301, New CourtiCS (COMMERCIAL ) [Execution (Comm)/249/2024/04-12-2024 INITISH JAIN Vs AHMED RAZA  [RAM PRAKASH|9958430361 linfo@rpslegalsolutio |04/12/2024
IKUMAR GARG, Building ISONI(P), In.com
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-01
301, New CourtiCS (COMMERCIAL ) [Execution (Comm)/261/2024[11-12-2024 ISHRT AKASH GUPTA PROPRIETOR[Zaim Khan(P), [o811211225 lakash.foris@gmail.co [28/11/2024
Building IOF M/S FORIS PAPER ELEMENTS Im
Vs SHRI MANU KHETRAPAL
IPROPRIETOR OF M/S DYNAMI(
IPRINT GRAFIX
301, New CourtiCS (COMMERCIAL ) ICS (COMM)/610/2024 03-12-2024 INAVEEN RAHEJA AMD ORS Vs JAakash 0811104952 bharatsisodia_o7@yajo1/12/2024

hoo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
301, New CourtiCS (COMMERCIAL) ICS (COMM)/611/2024 03-12-2024 IPRIME GOLD CABLES PVT LTD Vs[Varun 0899547705 varun_dhingra@yma [30/11/2024
Building MANISH GUPTA [Dhingra(P), lil.com
301, New CourtiCS (COMMERCIAL) ICS (COMM)/615/2024 05-12-2024 [Punjab National Bank Vs SandeepBeenu(P), 0109315391 jyoti_gautam2010@y|02/12/2024
Building Singh lahoo.com
301, New CourtiCS/COMMERCIAL ICS (COMM)/619/2024 06-12-2024 IYash Jain S/o Late Sh Sunil KumarnAditya Jain(P), [8383953944 jain.adityaraj@yahoo.Jo2/12/2024
Building Pain Vs Praveen Kumar Prop M/s lcom
[Kiran Textiles
301, New CourtiCS (COMMERCIAL) ICS (COMM)/621/2024 06-12-2024 ISHRI AKSHAY JAIN Vs SHRIMOHMMAD [9873353019 Imohdbabaradv@gma [05-12-2024
Building IASHISH KAPOOR BABAR(P), fil.com
301, New CourtCS (COMMERCIAL) [Execution (Comm)/257/2024|09-12-2024 SHAMIM AHMED Vs HAROON([Tilak rajl9868925577 ladvocatewahidkhan @|04-12-2024
Building [BRAHIM singh(P), lgmail.com
301, New CourtiCS (COMMERCIAL ) ICS (COMM)/646/2024 10-12-2024 VINOD KUMAR Vs BacchusfAmit Chawla(P),[7986518881 lamitchawlaad @gmail [p3-12-2024
Building [Enterprises Ltd .com
301, New CourtiCS (COMMERCIAL) [Execution (Comm)/262/2024[11-12-2024 ISH DEVENDRA TOMAR Vs SHRajat Tyagi(P), 0818647111 ladvgauravkohli@outl j09-12-2024
Building ISAHIL ARORA ook.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
301, New CourtiCS (COMMERCIAL) ICS (COMM)/652/2024 20-12-2024 [PUNJAB AND SIND BANK Vs [Gaurav(P), 0953226302 prakash.gauravo1@g [11/12/2024
Building ISATENDER KUMAR SHARMA Imail.com
301, New CourtiCS (COMMERCIAL) ICS (COMM)/642/2024 10-12-2024 [Shree Bankey Behari Fabrics Pvt Ltd [Neelam 7303296156 neelammalik@gmail. f12/12/2024
Building Vs NITIN KUMAR MITTAL IMalik(P), lcom
301, New CourtiCS (COMMERCIAL) [Execution (Comm)/264/2024[17-12-2024 ICANARA BANK Vs vipin yadav ISURESH 0811143714 lad.sctiwan@gmail.co [12/12/2024
Building ICHANDER(P), Im
301, New CourtiCS (COMMERCIAL) [Execution (Comm)/263/2024(13-12-2024 IMohit Malik Vs Vijay Kumar Gupta |Abhishek 9255527319 Imogligroup@gmail.c [13-12-2024
Building [Rana(P), lom
301, New CourtiCS (COMMERCIAL) ICS (COMM)/635/2024 16-12-2024 JAmit kapoor Vs Puneet kapoor Anita 9250177537 ladvocatedhingra.56 @[13-12-2024
Building [Dhingra(P), lgmail.com
301, New CourtiCS (COMMERCIAL) ICS (COMM)/638/2024 17-12-2024 Apollo Pipes Limited Vs [SHRIHAR 0548888420 ladvocate.shrihar@gmfi1/12/2024
Building [TARAKANT SANGWANI [TRIPATHI(P), lail.com
301, New CourtCS (COMMERCIAL) ICS (COMM)/651/2024 20-12-2024 IM/s Omsons Marketing Pvt Ltd Vs [Sachin Malik(P),j0811962836 ladv.irshad1@gmail.cof13/12/2024
Building IM/s Brij Publicity and Advertising Im
IPvt Ltd
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301, New CourtCS (COMMERCIAL) ICS (COMM)/641/2024 19-12-2024 REENA VERMA Vs M/S TASKARSachin 0350070080 ladvsachinvermaoo@ [13/12/2024
Building IGLOBAL PVT LTD Verma(P), lgmail.com
301, New CourtiCS (COMMERCIAL) ICS (COMM)/637/2024 17-12-2024 IM/s Suresh Textiles Vs Shri JaipallVivek 9910962191 vivekkumarsharma83f13/12/2024
Building [Vastra Bhandar Pvt Ltd and Ors [Sharma(P), (@gmail.com
301, New CourtiCS (COMMERCIAL) [Execution (Comm)/272/2024[19-12-2024 IL S Solanki Vs arun kumar verma |ANU 9158908720 ladvanusolankio4@g [15/12/2024
Building ISOLANKI(P), Imail.com
301, New CourtiCS (COMMERCIAL) [Execution (Comm)/265/2024(17-12-2024 IM/S GURBUX SINGH SAMUNDER[Kishan Lal(P), 0810502423 kishanlalyadavk@gm [16/12/2024
Building ISINGH THROUGH ITS| lail.com

IPROPRIETOR HARINDER SINGH

Vs M/S DURGA TEXTILE
301, New CourtiCS (COMMERCIAL) [Execution (Comm)/266/2024/17-12-2024 IM/S GURBUX SINGH SAMUNDER[Kishan Lal(P), 0810502423 kishanlalyadavk@gm [16/12/2024
Building ISINGH THROUGH ITS lail.com

IPROPRIETOR HARINDER SINGH

Vs M/S MAA LAXMI TEXTILE
301, New CourtCS (COMMERCIAL) ICS (COMM)/650/2024 20-12-2024 BOBBY VERMA PROPRIETOR OHFANKUSH 0911289414 cccaarsales@gmail.cof16/12/2024
Building ISHREE HARI JEWELLERS Vs M/SISHARMA(P), Im

ICEE AAR SOLUTIONS

[ENTERPRISES THROUGH ITS

IDIRECTOR CEO
301, New CourtiCS (COMMERCIAL) IMISC DJ/1000/2024 10-12-2024 [CICI BANK Vs MOHD IKBAL IMOHIT 9911191050 satish@klfindia.com [18/12/2024
Building IGUPTA(P),
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301, New CourtiCS (COMMERCIAL) ICS (COMM)/657/2024 23-12-2024 JARPAN  JAINPROPRIETOR OFATUL JAIN(P), 0810040036 atulkumarjain@gmailf23/12/2024
Building IPLANET EXCURSION Vs TUSHAR| .com
UINDAL PROP OF JINDAL TOUR
JAND TRAVELS
40 IMS. KIRAN BANSAL,SHAHDARA ROOM NO 208 ICOMMERCIAL ICS (COMM)/605/2024 02-12-2024 IMS BASIC HEALTHCARERAKESH 0899454835 rksto8 @gmail.com [02-12-2024
IDISTRICT JUDGE, IPRODUCTS PVT LTD THROUGHKUMAR
(COMMERCIAL TS AR SH VIPUL JAIN Vs TAPAN[SHUKLA(P),
ICOURT) INASKAR PROP OF ORTHOCARE
ROOM NO 208 [COMMERCIAL ICS (COMM)/607/2024 02-12-2024 [Punjab National Bank Vs Zahid Khan|Beenu(P), 9109315391 jyoti_gautam2010@y|02-12-2024
lahoo.com
ROOM NO 208 [COMMERCIAL ICS (COMM)/624/2024 07-12-2024 [HIMANSHU CHITKARA Vs PREETIHemant 0311 299331 legalteam.plc@gmail. [p7-12-2024
IKHURANA AND ORS IGupta(P), lcom
[ROOM NO 208 ICOMMERCIAL ICS (COMM)/622/2024 06-12-2024 IBAL KISHAN Vs VIKAS PAL PJatin 9718345050 trinitylawfirm87@gm|o6-12-2024
[Sharma(P), lail.com
ROOM NO 208 |COMMERCIAL ICS (COMM)/623/2024 07-12-2024 ISTATE BANK OF INDIA VsGopal Chandg810210852 vijayprakashg682@g [07-12-2024
ISHRESHTH SETHI PROP OF M/SfSharma(P), Imail.com
IKS ENTERPRISES
ROOM NO 208 [COMMERCIAL ICS (COMM)/627/2024 11-12-2024 [Santosh Singh Vs Vikas Pal Atul Kumari8178878994 thelegallines? 11-12-2024
[Pandey(P), (@gmail.com
ROOM NO 208 [COMMERCIAL ICS (COMM)/628/2024 11-12-2024 JAshok Kumar Agnihotri Vs BhaskafVISHAL 0868093440 [vashovirsingh@gmail [11-12-2024
[Narayan [KUMAR(P), .com
IROOM NO 208 ICOMMERCIAL ICS (COMM)/633/2024 13-12-2024 IGOVIND AGENCIES Vs NEW[rohit gupta(P), 0555650480 rohitguptap68@gmai [13-12-2024
IBOMBAY l.com
ROOM NO 208 [COMMERCIAL ICS (COMM)/632/2024 13-12-2024 [Shree Bankey Behari Fabrics Pvt LtdNeelam 7303296156 nitinmittalnitin@gmal13-12-2024
Vs SOURABH AGGARWAL IMalik(P), fil.com
ROOM NO 208 [COMMERCIAL ICS (COMM)/640/2024 18-12-2024 [Sanjay Kumar Jain Vs Neeraj KumarfJatin 9953283177 jka.legal @gmail.com [18-12-2024
Pain Aggarwal(P),
ROOM NO 208 |COMMERCIAL CS (COMM)/608/2024 02-12-2024 [Punjab National Bank Vs Sandeep|Beenu 8745891899 ladv.alokmeenai4@g |02-12-2024
[Kumar Imail.com
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ROOM NO 208 [COMMERCIAL ICS (COMM)/653/2024 21-12-2024 IBIOCON ELECTRIC PVT LTD Vs Bamarendra 0599801188 outsmartadvocate@g [21-12-2024
AND COMPANY kumar Imail.com
[dubey(P),
ROOM NO 208 ICOMMERCIAL ICS (COMM)/659/2024 24-12-2024 IM/s Omsons Marketing Pvt Ltd Vs [Sachin Malik(P),0911962836 ladv.irshad1@gmail.cofz4-12-2024
IMadhu Aggarwal Im
ROOM NO 208 |COMMERCIAL ICS (COMM)/660/2024 24-12-2024 IMahesh Kumar Dudhani Vs PramodARUN 9210004370 ladv.vyasarun@gmail. [24-12-2024
[Shanna [KUMAR(P), lcom
ROOM NO 208 [COMMERCIAL Execution 06-12-2024 Sonu Jain Vs Avdhesh KumarPiyush Katyal [8700925528 piyushkatyalg8@gmalo6-12-2024
(Comm.)/256/2024 [Kaushik fil.com
ROOM NO 208 [COMMERCIAL [Execution (Comm)/251/2024|04-12-2024 IShashi Gulati Vs Shalini Gola [Satish 9899653006 esatish1967@gmail.c [04-12-2024
IChoudhary(P), lom
ROOM NO 208 [COMMERCIAL [Execution (Comm)/250/2024/04-12-2024 [Monika Gulati Vs Shalini Gola [Satish 0899653006 csatish1967@gmail.c [04-12-2024
IChoudhary(P), lom
ROOM NO 208 [COMMERCIAL [Execution (Comm)/268/2024j17-12-2024 [Syndicate Bank Vs Rajender Yadav [Rahul Negi(P), 9650295523 rahulnegiadv@gmail. [17-12-2024
com
ROOM NO 208 [COMMERCIAL [Execution (Comm)/269/2024[17-12-2024 [Syndicate Bank Now Canara Bank VsRahul Negi(P), 9650295523 rahulnegiadv@gmail. [17-12-2024
[Satpal lcom
IROOM NO 208 ICOMMERCIAL [Execution (Comm)/270/2024[17-12-2024 [Syndicate Bank Now canara Bank VsRahul Negi(P), 9650295523 rahulnegiadv@gmail. |17-12-2024
[Shyam Sunder com
ROOM NO 208 [COMMERCIAL IOMP (COMM)/10/2024 06-12-2024 [nstitute of Human Behaviour andTUSHAR 9911991166 ladvtusharsannu@gm [06-12-2024
JAllied Sciences ITHBAS Vs Ms RoyalSANNU lail.com
ICuisine IDAHIYA(P),
ROOM NO 208 ICOMMERCIAL IOMP (I) (COMM)/12/2024 [13-12-2024 ISMFG INDIA CREDIT CO LTD VsKaran 0560099232 smfgindiacradit@gm [13-12-2024
IAMIT GUPTA IChhibber(P), lail.com
ROOM NO 208 [COMMERCIAL IMISC DJ/969/2024 07-12-2024 IKOMAL PRASAD SINGHAL VsJAGRITI 8527506427 lawfirm@unsolvedleglo7-12-2024
IGAURAV GERA JAIN(P), lal.com
ROOM NO 208 [COMMERCIAL [Execution (Comm)/274/2024[21-12-2024 bank of baroda Vs harish sehgal rajnish ~ kumaro810872353 rajnish122@yahoo.co |21-12-2024
banyal(P), Im
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Building

[Umesh Handloom Store

[Singh(P),

ROOM NO 208 [COMMERCIAL [Execution (Comm)/273/2024[20-12-2024 [EASY TRIP PLANNERS LTD VsAnujJain 0810599376 envassociate@hotmaif20-12-2024
Pagannath Travels l.com
41 ISH. SANJAYSHAHDARA[303, New CourtCS (COMMERCIAL ) [Execution (Comm)/255/2024(06-12-2024 BANK OF BARODA Vs PRAVEENrajnish kumarj9810872353 [Rajnesh @ gmail.com|o6/12/2024
ISHARMA-II, Building IKUMAR AGGARWAL banyal(P),
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT 303, New CourtCS (COMMERCIAL) [Execution (Comm)/254/2024[06-12-2024 IBANK OF BARODA Vs M/s ANKfrajnish kumarj9810872353 Rajnesh @ gmail.com|06/12/2024
Building [Pharma banyal(P),
303, New CourtiCS (COMMERCIAL) [Execution (Comm)/267/2024[17-12-2024 IM/S CAPRICOT TECHNOLOGIESkshouib khan(P), [8860141196 saurabhadvocate.jain [17/12/2024
Building IPVT LTD Vs M/S HITAN] (@gmail.com
I[ENTERPRISES PVT LTD
303, New CourtiCS (COMMERCIAL ) ICS (COMM)/617/2024 05-12-2024 IPUNJAB NATIONAL BANK Vs [Beenu(P), 9109315391 jyotigautam2010@ya [05/12/2024
Building [RAEES SALMANI (BORROWER) hoo.com
303, New CourtiCS (COMMERCIAL ) ICS (COMM)/616/2024 05-12-2024 IPUNJAB NATIONAL BANK Vs [Beenu(P), 9109315391 jyotigautam2010@ya |05/12/2024
Building JAASHIKA AGGARWAL} hoo.com
BORROWER)
303, New CourtiCS (COMMERCIAL ) [Execution (Comm)/252/2024(04-12-2024 IVATSAL MITTAL Vs VANDNAVINAY 0953123567 rrcotfab@gmail.com [04/12/2024
Building JAIN IKUMAR(P),
303, New CourtiCS (COMMERCIAL ) ICS (COMM)/614/2024 04-12-2024 IM/S ROOP TRADERS Vs M/SPAWAN 0811142193 lpawanbedi@gmail.co [04-12-2024
Building ISHREE RAM SALES BEDI(P), Im
303, New CourtiCS (COMMERCIAL ) ICS (COMM)/654/2024 21-12-2024 [Punjab National Bank Vs JAMRENDRA [7838808850 lpathakmadahva17588|21-12-2024
Building ANURADHA KUMAR (@gmail.com
IGIRI(P),
303, New CourtiCS (COMMERCIAL ) ICS (COMM)/625/2024 09-12-2024 RELIANCE ~ PROJECT AND[SHYAM 9999154100 shyamkumar@altindifo9-12-2024
Building IPROPERTY MANAGEMENTKUMAR(P), alegal.com
SERVICE LIMITED Vs MAYANK]
IGARG
303, New CourtiCS (COMMERCIAL ) [Execution (Comm)/258/2024/09-12-2024 IMADHAV AGENCIES Vs TASHI|Gaurav 0999666772 vashishtgaurav.07@g [09-12-2024
Building IENTERPRISES lsharma(P), Imail.com
303, New CourtiCS (COMMERCIAL ) IMISC DJ/980/2024 10-12-2024 IPUNJAB NATIONAL BANK Vs [ATUL 0810148210 atulchautruvedi 10/12/2024
Building ISANJEEV MOSES DAVIDSON ICHATURVEDI(
P),
303, New CourtiCS (COMMERCIAL ) ICS (COMM)/631/2024 12-12-2024 [Ruchi Collection Pvt Ltd Vs NewAvinash Kuman9g958045909 lkapilchaudhary- 22/12/2024

lo1@yahoo.com
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303, New CourtiCS (COMMERCIAL ) ICS (COMM)/639/2024 17-12-2024 IM S SHRI GOVIND AGENCIES PVTJrohit gupta(P), 0555650640 rohitguptao68 @gmaifi7/12/2024
Building ILTD THROUGH IT S| l.com
IDIRECTORSHRI AMIT PRAKASH]
ITHROUGH IT S Vs ALFA
303, New CourtiCS (COMMERCIAL) ICS (COMM)/649/2024 20-12-2024 ISHREE BANKEY BEHARI FABRICS|Neelam 17303296156 neelammalik@gmail. [20-12-2024
Building IPVTLTD Vs ANKIT GUPTA IMalik(P), lcom
303, New CourtiCS (COMMERCIAL ) ICS (COMM)/648/2024 20-12-2024 ISHREE BANKEY BEHARI FABRICS|Neelam 17303296156 neelammalik@gmail. [20-12-2024
Building IPVTLTD Vs SUNIL KUMARMalik(P), lcom
IGUPTA
303, New CourtiCS (COMMERCIAL) ICS (COMM)/645/2024 10-12-2024 AMGR TUBE PVT LTD Vs [SADDAM 0650016144 freedomlawhouselip [19/12/2024
Building IAADIDEVA INFOTECH PVT LTD [HUSSAIN(P), (@gmial.com
303, New CourtiCS (COMMERCIAL) ICS (COMM)/647/2024 20-12-2024 ISURESH JAIN Vs RAHUL GUPTA [Padam Kumarj9818539988 lpadamkumarkhanna [20/12/2024
Building [Khanna(P), (@gmail,com
303, New CourtiCS (COMMERCIAL ) ICS (COMM)/644/2024 19-12-2024 IPRIME INDIA AUTO LINKS PVTPrasanna(P), [9212424765 ladvsinghal @gmail.co [19/12/2024
Building ILTD Vs BCON INFRATECH Im
303, New CourtiCS (COMMERCIAL) ICS (COMM)/643/2024 19-12-2024 IPRIME INDIA AUTO LINKS PVTPrasanna(P), [9212424765 ladvsinghal @gmail.co [19/12/2024
Building ILTD Vs M/S S L M CONTRACTS m
IPVT LTD
303, New CourtiCS (COMMERCIAL ) ICS (COMM)/656/2024 23-12-2024 IM/S SURESH APPARELS Vs [Bharat 0891183263 bharat.guptarkca@g [23/12/2024
Building ISACHIN KUMAR Prakash(P), Imail.com
303, New CourtiCS (COMMERCIAL ) IMISC DJ/1005/2024 24-12-2024 VAMIL KHAN Vs RAJEEV[Prachi Gupta(P),98701045583 prachigupta@gmail.c [24/12/2024
Building AGGRAWAL om
42 ISH. PAWAN KUMARSSHAHDARA C. No. 304 ICOMMERCIAL ICS (COMM)/609/2024 02-12-2024 ISHIV KUMAR GANDHI Vs NYSAAManish 90968466963 ladvocatemanishkumal28-11-2024
IMATTO DJ (COMM-| RETAIL VENTURES PRIVATEKumar(P), r@outlook.com
04) ILIMITED
ICOMMERCIAL ICS (COMM)/606/2024 02-12-2024 SHIV. KUMAR GANDHI Vs [Manish 9968466963 pormanishkumar@g [28-11-2024
IMOHAMMAD ZEESHAN Kumar(P), Imail.com
ICOMMERCIAL ICS (COMM)/612/2024 03-12-2024 [Shri Manoj Kumar Vs Elder BiocareANANT 9999421467 lanantyadavss5@gma [30-11-2024
[Private Limited [RAO(P), lil.com
ICOMMERCIAL ICS (COMM)/613/2024 03-12-2024 IM/S HIMANSHI FOAM Vs A PAMIT 0891482458 lamit.amitkumarbhar [02-12-2024
IVENTURES LIMITED Through itsKUMAR(P), [dwaj@gmail.com
[Partner
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ICOMMERCIAL [Execution (Comm)/253/2024(05-12-2024 HRI TIRKHA 0811414440 03-12-2024
HROUGH PROPRIETOR Vs umar(P),
[HIMMANI GARMENTS THROUGH]
TS PROPRIETOR
ICOMMERCIAL ICS (COMM)/618/2024 05-12-2024 E;unjab National Bank Vs Sandeep[Beenu(P), 8745891899 IADV.ALOKMEENA14{30-11-2024
umar (@GMAIL.COM
ICOMMERCIAL [Execution (Comm)/259/2024/09-12-2024 Vatsal Mittal Vs SUNIL KUMARMolvi Aijazo682690231 laijaznhussainin786@ [07-12-2024
IGUPTA [Hussain(P), [vhaoo.com
ICOMMERCIAL [Execution (Comm)/260/2024/09-12-2024 [Deepak Mittal Vs Faisal IMolvi Aijazo682690231 laijaznhussainin786@ [07-12-2024
Hussain(P), lvhaoo.com
ICOMMERCIAL ICS (COMM)/626/2024 10-12-2024 IMS R R GUNNY BAGS Vs MS SNDJ[krant 0810069880 ikrantsharma738@g [04-12-2024
IPACKING MATERIAL [Sharma(P), Imail.com
ICOMMERCIAL ICS (COMM)/629/2024 11-12-2024 ISHREE BANKEY BIHARI FABRICS |dhruv 9213230980 rakesh.nautiyal21@g [10-12-2024
Vs SUNIL KUMAR CHADHA sisodia(P), Imail.com
ICOMMERCIAL ICS (COMM)/630/2024 11-12-2024 IRUPESH KUMAR GARG Vs MSML Sharma(P), 0810318865 Imlsharmas20@outlo [10-12-2024
IMADHURAM ELECTRICAL lok.com
ICOMMERCIAL IOMP (COMM)/11/2024 13-12-2024 IPOOJA KHERA Vs Angle OneSonal 0871234645 juridicasolutio@gmai [12-12-2024
[Limited IChauhan(P), l.com
ICOMMERCIAL ICS (COMM)/634/2024 13-12-2024 [Union Bank of India Vs YogeshSANDEEP 0811912208 ICandidlawcompany@[11-12-2024
[Sharma ITYAGI(P), gmail.com
ICOMMERCIAL ICS (COMM)/636/2024 16-12-2024 VINAY KUMAR JAIN Vs HARSHIT. R. 0811365932 trguptaz2@gmial.co [10-12-2024
IKUMAR JAIN IGUPTA(P), m
ICOMMERCIAL ICS (COMM)/655/2024 20-12-2024 [Shree bankey Behari Fabrics Pvt Ltd [Neelam 17303296156 'Case Managementl12-12-2024
Vs Sandeep Lakhotia IMalik(P), [H'Case Management]
[Hearing'.F13earing'.G
8
ICOMMERCIAL ICS (COMM)/658/2024 23-12-2024 SH R B SHARMA Vs MS ORANZML Sharma(P), (9810318865, Imlsharmas20@outlo [21-12-2024
IBODY SPA AND SALOON PVT LTD ok.com
ICOMMERCIAL [Execution (Comm)/247/2024/|02-12-2024 Vee pee fabric pvt ltd FormerlySAMRIDHI 0654713565 chausiklliaeimaibeco [12-11-2024
known as MAPS Creation Pvt Ltd Vs {SAMRIDHI(P), Im

IM/s Texmart Creations Pvt Ltd
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ICOMMERCIAL [Execution (Comm)/271/2024 [17-12-2024 Prism  books and educationallAshwani 9891300739 JAdv.ashwanikchandr [13-12-2024
supplier Vs M/S TITOOkumar(P), a«@gmail.com
ISTATIONERY
43 MS. PREETINORTH- 406 ICivil ICS (COMM)/764/2024 03-12-2024 [UCO BANK Vs MS MAA KALISUNIL 9971955807 sunilkumarsimpa199 [03-12-2024
IAGARWAL GUPTA,WEST IFURNITURE KUMAR(P), (@gmail.com
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT) ICS (COMM)/766/2024 03-12-2024 SHUBH LAXMI STEELS VsSUMIT 8750336426 INIL 03-12-2024
IPASUPATI IMPEX PVT LTD IBHARDWAJ(P),
ICS (COMM)/765/2024 03-12-2024 [KRISHAN KUMAR GOEL Vs ANUJMADAN 0871397540 Imkjha84 @rediffmail. [03-12-2024
ISHISHODIA KUMAR lcom
DHA(P),
ICS (COMM)/772/2024 05-12-2024 SUMAN BHANSALI Vs RAKESH|SANJAY 05-12-2024
IBHANAWAT AND ANR ISOTI(P),
JIOMP (I) (COMM)/442/2024 |05-12-2024 [BMW INDIA FINANCIALIDINESH 8376049807 ladvocateashok@gmaifo5-12-2024
SERVICES PVT LTD Vs VINAYJAIN(P), l.com
IGARG
ICS (COMM)/773/2024 09-12-2024 IMayuri Fincap Pvt Ltd Vs MetfarbRaman 9911418802 ramantomar@gmail.clo9-12-2024
IProjects Pvt Ltd and Ors [Tomar(P), lom
ICS (COMM)/778/2024 10-12-2024 ISTATE BANK OF INDIA Vs BIRMO [Kunal Malik(P), [7503444555 IADVKUNALMALIK [10-12-2024
(@GMAIL.COM
ICS (COMM)/777/2024 10-12-2024 Associated Road Carriers Ltd Vs M/SSHEFALI 9958580157 IADVSHEFALIGAND [10-12-2024
[Rubyc Enterprises and Ors IGANDHI(P), [HI@GMAIL.COM
IOMP (I) (COMM)/444/2024 [10-12-2024 [Kotak Mahindra Bank Ltd Vs LAXMIAMIT 8060939556 AMITKUMAR.294@ [10-12-2024
IENTERPRISES [KUMAR(P), IREDIFFMAIL.COM
JIOMP (I) (COMM)/445/2024 [10-12-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ [10-12-2024
ILAKESHWAR BANJARE KUMAR(P), IREDIFFMAIL.COM
IOMP (I) (COMM)/443/2024 [10-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaifto-12-2024
INDIA LIMITED Vs GULISTANPAIN(P), l.com
ANJUM
ICS (COMM)/776/2024 10-12-2024 IKRISHNA PETROTECH AND OILS 10-12-2024
IPVT LTD THROUGH ITS|
IDIRECTOR AJAY SAHNI Vs JAI|
IMATA DEE AND MAA SITA
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IOMP (I) (COMM)/448/2024 [10-12-2024 otak Mahindra Bank Ltd 8060939556 AMITKUMAR.294@ [10-12-2024
IBAJRANG SINGH UMAR(P), REDIFFMAIL.COM

JIOMP (I) (COMM)/447/2024 [10-12-2024 [Kotak Mahindra Bank Ltd VSAMIT 18060939556 AMITKUMAR.294@ [10-12-2024
JARPAN DENGLA KUMAR(P), IREDIFFMAIL.COM

JOMP (1) (COMM)/446/2024 [10-12-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ [10-12-2024
ISURENDRA CHAUDHARY [KUMAR(P), REDIFFMAIL.COM

JIOMP (I) (COMM)/460/2024 [11-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaift1-12-2024
INDIA LIMITED Vs ASHISH SINGHJAIN(P), l.com
IPARMAR

JIOMP (I) (COMM)/459/2024 [11-12-2024 [IKOTAK MAHINDRA BANK LTD VSAMIT 8060939556 AMITKUMAR.294@ [11-12-2024
ICHANDULAL MOTWANI [KUMAR(P), REDIFFMAIL.COM

JOMP (I) (COMM)/458/2024 [11-12-2024 IKOTAK MAHINDRA BANK LTD VSAMIT 8060939556 AMITKUMAR.294@ [11-12-2024
IMahender Singh KUMAR(P), IREDIFFMAIL.COM

JOMP (1) (COMM)/457/2024 [11-12-2024 IBMW INDIA FINANCIALDINESH 8376049807 ladvocateashok@gmaifi1-12-2024
ISERVICES PVT LTD Vs GulatiJAIN(P), l.com
IGagan Paramyjitsingh

IOMP (I) (COMM)/456/2024 [11-12-2024 [Kotak Mahindra Bank Ltd Vs GOYAUAMIT 8060939556 AMITKUMAR.294@ [11-12-2024
IARJANBHAI HARDABHAI KUMAR(P), IREDIFFMAIL.COM

IOMP (I) (COMM)/455/2024 [11-12-2024 [Kotak Mahindra Bank Ltd VSAMIT 18060939556 AMITKUMAR.294@ [11-12-2024
IMahender Singh KUMAR(P), IREDIFFMAIL.COM

IOMP (I) (COMM)/454/2024 [11-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaift1-12-2024
INDIA LIMITED Vs DEVENDRAJAIN(P), l.com
IGURJAR

JIOMP (I) (COMM)/453/2024 [11-12-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ [11-12-2024
IMahender Singh KUMAR(P), IREDIFFMAIL.COM

ICS (COMM)/788/2024 12-12-2024 IM/S Leayan Global Private LimitedANIL KUMAR/9810134793 ALLIPCARE@G 12-12-2024
Vs GR Shoes ISAHU(P), IMAIL.COM

ICS (COMM)/783/2024 12-12-2024 ISTATE BANK OF INDIA Vs RAVISunil 9999330725 [delhilawyers76 @yahol12-12-2024
[KUMAR lsehrawat(P), lo.com
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ICS (COMM)/786/2024 12-12-2024 STATE BANK OF INDIA VsSweety Sood(P),0811786067 Imsssoodadvocate@g [12-12-2024
IRAJENDER Imail.com
ICS (COMM)/789/2024 12-12-2024 ISTATE BANK OF INDIA Vs ANKITASweety Sood(P), 9811786067 Imsssoodadvocate@g [12-12-2024
ISETHI Imail.com
ICS (COMM)/787/2024 12-12-2024 IM/S VOORENT PRIVATE LIMITED|Utkarsh 7011004654 legalcorridor@gmail. [12-12-2024
Vs M/S ZR MANAGMENT PRIVATE[Bhatt(P), lcom
ILIMITED
ICS (COMM)/790/2024 13-12-2024 IBANK OF MAHARASHTRA VsADVOCATE 7801783436 lharishlegali23@gmai [13-12-2024
UJIMAX PHARMA HARISH l.com
IKUMAR(P),
ICS (COMM)/791/2024 16-12-2024 [Sunil Kumar Vs Ravi Bhusan IDheeraj Kumar9810550260 kndheeraj2oo3@yah [16-12-2024
[Nayal(P), oo. co. in
IOMP (I) (COMM)/466/2024 [17-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaift7-12-2024
INDIA LIMITED Vs VINAYPAIN(P), l.com
IPARMAR
JOMP (1) (COMM)/467/2024 [17-12-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ [17-12-2024
ITABAR SINGH IKUMAR(P), IREDIFFMAIL.COM
IOMP (I) (COMM)/468/2024 [17-12-2024 [BMW INDIA FINANCIALDINESH 8376049807 ladvocateashok@gmailt7-12-2024
ISERVICES PVT LTD Vs ASHISHPAIN(P), l.com
IDINESHKUMAR SHAH
IOMP (I) (COMM)/469/2024 [17-12-2024 [Kotak Mahindra Bank Ltd Vs DeepakAMIT 18060939556 AMITKUMAR.294@ [17-12-2024
KUMAR(P), IREDIFFMAIL.COM
ICS (COMM)/792/2024 17-12-2024 IM/S Watermen Jindal India PrivateARCHIT 9599043045 legal @sigmalegal.in [17-12-2024
[Limited Vs MS VAALVESINGHAL(P),
IBATHWARE INDIA LIMITED AND|
IORS
IOMP (I) (COMM)/470/2024 [17-12-2024 [Kotak Mahindra Bank Ltd Vs ANKITAMIT 8060939556 AMITKUMAR.294@ [17-12-2024
IAGRAWAL KUMAR(P), IREDIFFMAIL.COM
ICS (COMM)/796/2024 18-12-2024 [Manoj Kumar Gupta Vs Dharam|Sarthak Jain(P), 9871397518 kartikgupta.25@outlof18-12-2024
[Prakash Solanki ok.com
ICS (COMM)/797/2024 18-12-2024 TARUN KUMAR Vs RITU YADAV|Satyendra 0811589416 ladv.sunilkumaro323 [18-12-2024
IAND ORS IMishra(P), (@gmail.com
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IOMP (I) (COMM)/473/2024 [18-12-2024 otak Mahindra Bank Ltd Vs AkshaylA 8060939556 JAMITKUMAR.294@ [18-12-2024
[Bhati UMAR(P), REDIFFMAIL.COM

IOMP (I) (COMM)/474/2024 [18-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif18-12-2024
INDIA LIMITED Vs ABDUILJAIN(P), l.com
IHAMEED KHAN

IOMP (I) (COMM)/475/2024 [18-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmai[18-12-2024
INDIA LIMITED Vs MOHD WAHID PJAIN(P), l.com

IOMP (I) (COMM)/476/2024 [18-12-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ [18-12-2024
[Sandeep KUMAR(P), IREDIFFMAIL.COM

ICS (COMM)/800/2024 19-12-2024 Bansal Trading Company ThroughlJAGRITI 8527506427 ILAWFIRM@UNSOL [18-12-2024
[ts  Registered Partnersh  DKJAIN(P), IVEDLEGAL.COM
Aggarwal Vs HARINDER PAL
ISINGH prop of SACHAR PAINTS

ICS (COMM)/802/2024 10-12-2024 IM/S MEMORA INDIA PVT LTD V§KSHITIZ 9999994372 ksitizmahipal @gmail.[19-12-2024
IMR DEVEN SINGH IMAHIPAL(P), lcom

ICS (COMM)/801/2024 19-12-2024 Ankit Monga Vs M/s ColormagixlNaveen Kumarj9350509371 Invntayal @gmail.com [19-12-2024
IPrints Pvt Ltd [Tayal(P),

ICS (COMM)/804/2024 20-12-2024 IM/s Mohd Ahson Infra Pvt Ltd VsAvinash Kumarj9350104466 lalliedengineers77@g [20-12-2024
IM/s Allied Engineers [Trivedi(P), ImaiLcpm

IOMP (I) (COMM)/485/2024 [20-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmai|20-12-2024
INDIA LIMITED Vs ASLAM KHAN PAIN(P), l.com

IOMP (I) (COMM)/486/2024 [20-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif20-12-2024
INDIA LIMITED Vs SUSHIIJAIN(P), l.com
IKUMAR SAGAR

ICS (COMM)/805/2024 21-12-2024 ISh Subhash Chand Vs Burger ClubRajal Dua(P), 9891914800 info @aduasnduas.co [21-12-2024
IPrivate Ltd And Ors

IOMP (I) (COMM)/489/2024 [21-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif21-12-2024
INDIA LIMITED Vs HIMANSHUYPAIN(P), l.com
IPORWAL

IOMP (I) (COMM)/490/2024 [21-12-2024 TOYOTA FINANCIAL SERVICESIDINESH 8376049807 ladvocateashok@gmail21-12-2024
INDIA LIMITED Vs SANDEEPJAIN(P), l.com
IKAMLE
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IOMP (I) (COMM)/493/2024 [23-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif23-12-2024
INDIA LIMITED Vs ANKIT SAYAL PJAIN(P), l.com

IOMP (I) (COMM)/494/2024 [23-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif23-12-2024
INDIA LIMITED Vs RAJ KISHOR PJAIN(P), l.com

IOMP (1) (COMM)/495/2024 [23-12-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ [23-12-2024
[Sukhbir Singh [KUMAR(P), REDIFFMAIL.COM

IOMP (I) (COMM)/501/2024 [24-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif24-12-2024
INDIA LIMITED Vs ASHISHJAIN(P), l.com
IGUPTA

IOMP (1) (COMM)/502/2024 [24-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif24-12-2024
INDIA LIMITED Vs SONU GOYAL PAIN(P), l.com

IOMP (I) (COMM)/503/2024 [24-12-2024 [Kotak Mahindra Bank Ltd Vs DaheAMIT 8060939556 AMITKUMAR.204@ [24-12-2024
[Infra Llp KUMAR(P), IREDIFFMAIL.COM

IOMP (1) (COMM)/504/2024 [24-12-2024 [Kotak Mahindra Bank Ltd Vs PujaAMIT 8060939556 AMITKUMAR.294@ [24-12-2024
[Tirupati Pullewar IKUMAR(P), REDIFFMAIL.COM

IOMP (1) (COMM)/505/2024 [24-12-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.204@ [24-12-2024
JAGANNATH MANIKRAOKUMAR(P), IREDIFFMAIL.COM
IKAWADE

IOMP (I) (COMM)/506/2024 [24-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmail24-12-2024
INDIA Vs ASHOK KUMAR JAIN(P), l.com

IOMP (I) (COMM)/507/2024 [24-12-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif24-12-2024
INDIA Vs DINESH BAHADURPAIN(P), l.com
IYADAV

IOMP (I) (COMM)/509/2024 [24-12-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.204@ [24-12-2024
IRAJUKHA PATHAN KUMAR(P), IREDIFFMAIL.COM

IOMP (I) (COMM)/508/2024 [24-12-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.204@ [|24-12-2024
[Santosh Nandedkar KUMAR(P), REDIFFMAIL.COM
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316 ICivil ICS(Comm.)/767/24 03.12.24 IM/s ASM Enterprises Vs. M/s OmfSubrat Tripathi [7503304021 subrattripathi67@gm [30.11.24
[Traders lail.com
ICS(Comm.)/768/24 03.12.24 [Key Tech. Enterprises (P) Ltd. VsJArvind Kr. 0810680082 kumar_arvindkaku@ [27.11.24
[Prajna lyahoo.in
ICS(Comm.)/769/24 03.12.24 ICanara Bank Vs. Dimple Garg [Sanjeev Chopra [9711142200 chopra6791@gmail.c [29.11.24
om
ICS(Comm.)/770/24 03.12.24 [Ross Jean Richard Vs. Deepak Kr.  |JArun Choudharyfy701824664 ladvarungg9@gmail.co [30.11.24
m
ICS(Comm.)/771/24 03.12.24 INurjahan Begum Vs. Mast. FizarAnsar Ahmad (9990215410 lansarahmady857@yal02.12.24
IRehaman hoo.com
ICS(Comm.)/774/24 09.12.24 Balaji Trading Co. Vs. S K B Traders |[Aayush Kr|8527274542 hayush@rvslegal.in  |04.12.24
[Kuchhal
ICS(Comm.)/775/24 09.12.24 IV M Can Industries (P) Ltd. Vs. Mr.[Kunal Madan 9717468652 kunalmadan@kunall |05.12.24
Puned lawoffice.com
ICS(Comm.)/779/24 10.12.24 Balaji Trading Co. Vs. Puneet Retails |[Aayush Kr{8527274542 ladmin@rvslegal.in  |04.12.24
[Kuchhal
ICS(Comm.)/780/24 10.12.24 IM/s A B Builders Vs. MCD R & V Lawp560905884 robinbhardwaj529@g|06.12.24
Associates Imail.com
ICS(Comm.)/782/24 10.12.24 [Trinity Finelease (P) Ltd. Vs. Shyam|Gagan Jindal [9871365547 ladv.gaganjindal@gm [07.12.24
[Bodh & Ors. lail.com
ICS(Comm.)/784/24 12.12.24 IM/s Appmontize Media (P) Ltd. Vs.Kunal Jain 18860092869 lassociatespkj@gmail. |09.12.24
IM/s Golive Games Studios (P) Ltd. com
ICS(Comm.)/785/24 12.12.24 IChetan Chauhan Vs. Kiran Mehlawat|Gurpreet Singhlg811259231 gurpreetsethi1974@g [09.12.24
Sethi Imail.com
ICS(Comm.)/793/24 17.12.24 [Mohd. Gulab Vs. Vijay Kumar IMohit Batra 9911893100 ladv.batra@gmail.com|09.12.24
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ICS(Comm.)/794/24

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

17.12.24

lYadav

[Sunil Niranjan Shah Vs. Ram Saware|

VSADVOCATE

JAnil Kr. Sahu

ADVOCATE
MOBILE
NUMBER

0810134793

ADVOCATE EMAILDATE OF E-
ID FILING

allipcare@gmail.com [14.12.24

Vs VIJAY M.

Kaushik(P),

ICS(Comm.)/795/24 17.12.24 Vijay Kumar Gupta Vs. DinkarnAnil Kr.Sahu [9810134793 allipcare@gmail.com [14.12.24
IPrabodh Saxena
ICS(Comm.)/798/24 18.12.24 [Hero Moto Corp. Ltd. Vs. ExcellPramod Krjo810481016 Imail@thelegist.com [16.12.24
[Lubricants [Singh
ICS(Comm.)/799/24 19.12.24 [nixy Power Solution (P) Ltd. Vs|Mareesh Pravig990599330 office@mpsahayadvo [15.07.24
[Sonowal  Kachari  AutonomousSahay cate.com
ICouncil
ICS(Comm.)/803/24 19.12.24 IM/s Appmontize Media (P) Ltd. Vs|Pawan Kr. Jain [8860092869 lid- 19.12.24
IM/s Quemark Media (P) Ltd. lassociatespkj@gmail.
lcom
ICS(Comm.)/806/24 21.12.24 IM/s Para Light Electronics Co. LtdManoj Kr. 0968292938 lgoelmanojkr@gmail.cfi6.12.24
& Ors. Vs. M/s Surge Industries om
ICS(Comm.)/807/24 23.12.24 Ajit Industries (P) Ltd. Vs. JitendraKartik Dabas 0868414528 ladvocatekartikdabas [20.12.24
[Patel (@gmail.com
ICS(Comm.)/808/24 23.12.24 IGarg Enterprises Vs. Kataria Traders |Abhinav Garg [8586035698 JADVGARG.ABHINA [10.12.24
V@GMAIL.COM
45 SH. AMIT KUMARJNORTH 110 ICivil B C F F s B
IDISTRICT
ICOMMERCIAL
ICOURT
[EX(COMM)/168/2024 02-12-2024 ISUNDARAM FINANCE LIMITED |Abhishek INOT INOT MENTIONEDINOT

SINGLE PAGE
IRECIEVED

IMENTIONED ASAS SINGLE PAGE ISMENTIONED

THROUGH MAIL

IRECIEVED AS  SINGLE

ITHROUGH MAIL  |PAGE 1|
RECIEVED
THROUGH

IMAIL
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ADVOCATE EMAILDATE OF E-

ID FILING

IM/S S KAGRO SALES

ISharma (P)

ICS (COMM)/6932/2024 02-12-2024 QUALITEST INFOTECH PVT LTD[ INOT INOT MENTIONEDINOT
VS LOCONAV INDIA PRIVATEKUMAR IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ILIMITED SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6933/2024 03-12-2024 IPAVITA PIPE INDUSTRIES VS M/SRAHUL INOT INOT MENTIONEDINOT
IDIVYA ELECTRICALS ISARKAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6935/2024 04-12-2024 IDIN DAYAL VS NASEEM HASEEM|SEEMA GUPTANOT INOT MENTIONEDINOT
JALI (P) IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/ 6936/2024 04-12-2024 State Bank of India VS ROHITISWEETY SOODINOT INOT MENTIONEDINOT
IKUMAR SINGH (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6938/2024 05-12-2024 IGURPREET SINGH VS NarbadalAmit kumar (P) [NOT INOT MENTIONEDINOT
[mpex Pvt Ltd IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6940/2024 06-12-2024 The Supreme Industries ltd VSNatwar Rai INOT INOT MENTIONEDINOT
[Ramalpreet kaur IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6941/2024 07-12-2024 IM/S RAM BUX OM PRAKASH VSAbhishek INOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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ID FILING

ICS (COMM)/6942/2024 07-12-2024 IPUNJAB NATIONAL BANK VS [ANSHUMAN |[NOT INOT MENTIONEDINOT
IKUMARI SWATI PROP OF M/SSRIVASTAVA |MENTIONED ASAS SINGLE PAGE ISMENTIONED
JABHINAV SALES (P) SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6943/2024 07-12-2024 [PUNJAB NATIONAL BANK VSANSHUMAN [NOT INOT MENTIONEDINOT
IPRASHANT KAPOOR PROP OF M/SISRIVASTAVA [MENTIONED ASAS SINGLE PAGE ISMENTIONED
IGLAMOUR ENTERPRISES (P) ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6945/2024 10-12-2024 ICANARA BANK VS PAWAN[Sanjeev Chopra [NOT INOT MENTIONEDINOT
IKUMAR  PROP M/S RAMA| IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
IKRISHNA INDUSTRIES ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6946/2024 10-12-2024 [Bimal bindal VS MANISH KHANNA |Anuj Jain INOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6948/2024 12-12-2024 ISTATE BANK OF INDIA VS MOHD [RAJIV BHUPAINOT INOT MENTIONEDINOT
SHAHRE ALAM ISAMAIYAR IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6952/2024 12-12-2024 State Bank of India VS NARADSunil sehrawat [NOT INOT MENTIONEDINOT
IMUNI YADAV PROP OF M/S IMENTIONED ASAS SINGLE PAGE ISMENTIONED
INARAD UPPER ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6953/2024 12-12-2024 Pain Narrow Fabrics VS PriyankaSameer Dewan [NOT INOT MENTIONEDINOT
[mpex Pvt Ltd IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
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ID FILING

ICS (COMM)/6954/2024 12-12-2024 ISTATE BANK OF INDIA Vs [Naveen Kumar [NOT INOT MENTIONEDINOT
JAASTHA COUTURE IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6951/2024 13-12-2024 IM/S SUNEETA SALESPradeep Singh [NOT INOT MENTIONEDINOT
ICORPORATION VS M/S OMEGA| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ICORE CARE ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6955/2024 13-12-2024 kumar food industries 1td. VS M/SNeeraj Grover [NOT INOT MENTIONEDINOT
IGRM FOOD CRAFT PRIVATE LTD. IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6956/2024 13-12-2024 ISHAGUN TRADERS THROUGH ITSAjit Singh INOT INOT MENTIONEDINOT
IPROPRIETOR VS DECOR SEATING IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ICOLLECTIONTHROUGH ITS ISINGLE PAGE [RECIEVED IAS SINGLE
IPROPRIETOR RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6958/2024 17-12-2024 ISIGNATURE FRESH BIOAbhinav Garg [NOT INOT MENTIONEDINOT
IPRODUCTS VS M S OM Treaders IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[EX(COMM)/177/2024 18-12-2024 Atul Gupta Prop Krishna Trading Co [SUNIL MITTAL [NOT INOT MENTIONEDINOT
IVS Messrs X Pert Printers IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6963/2024 18-12-2024 ISTATE BANK OF INDIA VS[RAJIV BHUPALNOT INOT MENTIONEDINOT

IDHIRENDRA KUMAR

ISAMAIYAR

IMENTIONED AS
SINGLE PAGE
IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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ID FILING

ICS (COMM)/6964/2024 18-12-2024 ISTATE BANK OF INDIA VS POOJARAJIV BHUPAINOT INOT MENTIONEDINOT
IDEVI ISAMAIYAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6966/2024 19-12-2024 VIJAY KUMAR  GUPTA  VSSachin AggarwalNOT INOT MENTIONEDINOT
IPARADISE METAL INDUSTRIES IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC.DJ /1933/2024 20-12-2024 [TOP LINE SOLUTIONS PVT LTD VSBHANU INOT INOT MENTIONEDINOT
IVIJAY PAGAY IMOHAN IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS/ (COMM)/6967/2024 20-12-2024 IM/S RAJDHANI PRIVATE LTD. VS JAayush Kuchhal NOT INOT MENTIONEDINOT
IROMESH POWER PRODUCTS| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPRIVATE LTD. SINGLE PAGE |[RECIEVED IAS SINGLE]
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[EX(COMM)/ 186/2024 21-12-2024 Sita Devi VS SHIV SHANKARDEEPAK RAO [NOT INOT MENTIONEDINOT
ITRADING CO IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6969/2024 21-12-2024 IRAJESH KUMAR GUPTA PROP OFVISHVA NATHNOT INOT MENTIONEDINOT
IONS ENTERPRISES VS KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
INDERJEET MUKHI PROPRIETOR| ISINGLE PAGE [RECIEVED IAS SINGLE
IOF M/S RHYTHM TRADERS IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6970/2024 21-12-2024 [PUNJAB NATIONAL BANK VS§Vipin KumarNOT INOT MENTIONEDINOT
IMANISH KUMAR Mishra IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

ICS (COMM)/6971/2024 21-12-2024 IBRIJESH GOYAL VS RAJESH[Dev RajINOT INOT MENTIONEDINOT
IGUPTA Aggarwal IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IMISC DJ/1963/2024 23-12-2024 vasu polymers VS Elite IC P RAJAN INOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6973/2024 23-12-2024 IM/S The delhi Agro industrialKAMAL INOT INOT MENTIONEDINOT
traders VS M/S Mehta Chemicals IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/20/2024 24-12-2024 ICANARA BANK VS SANJEEVISUSHIL INOT INOT MENTIONEDINOT
ISHARMA IKUMAR RAI IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[EX/CIVIL/652/2024 26-11-2024 IMS SUNDARAM FINANCEAbhishek INOT INOT MENTIONEDINOT
ILIMITED VS RAM SURESH PAL [Kaushik IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6974/2024 29-11-2024 BERLIA STEELS PVI LTDJ SJAISWAL [NOT INOT MENTIONED|NOT
ITHROUGH ITS AR VIKAS BERLIA| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
VS AKANSHA MISHRA PROP OF ISINGLE PAGE [RECIEVED IAS SINGLE
IM/S ADITYA ENTERPRISES IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
46 SH. UMED SINGH,NORTH ICS (COMM)/6928/2024 02-12-2024 IPUNJAB NATIONAL BANK Vs Md[PARAS INOT INOT MENTIONEDINOT
IDISTRICT JUDGE [Sadre Alam IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
(COMMERCIAL) ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

ICS (COMM)/6929/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

02-12-2024

IPUNJAB NATIONAL BANK Vs

ADVOCATE

IPARAS

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

INitin Morwal IAGGARWAL(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6930/2024 02-12-2024 IPUNJAB NATIONAL BANK Vs [PARAS INOT INOT MENTIONEDINOT
[Karan Singh IAGGARWAL(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6931/2024 02-12-2024 IPUNJAB NATIONAL BANK Vs [PARAS INOT INOT MENTIONEDINOT

IELECTRONICS Vs GULSHAN AND

IKUMAR

IPrem Kumar IAGGARWAL(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/169/2024|04-12-2024 IM/S GANDHI ELECRICAL ANDYITENDER INOT INOT MENTIONEDINOT

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

Vs MANISH KUMAR GARG

ANR IDHINGRA(P), [SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6934/2024 04-12-2024 [Shiv Bhola Filaments Private LimitediSeema INOT INOT MENTIONEDINOT
Vs MUKESH MITTAL IGupta(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6937/2024 05-12-2024 [The Supreme Industries Ltd Vs [Natwar Rai(P), [NOT INOT MENTIONEDINOT
[Samra engineers and projects Pvt ltd| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Anr ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IOMP (I) (COMM)/45/2024 |05-12-2024 IM/S JUNEJA FINANCE COMPANY [sana yusuf(P), [NOT INOT MENTIONEDINOT

IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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ADVOCATE EMAILDATE OF E-

ID FILING

IOMP (I) (COMM)/44/2024 |05-12-2024 IM/S JUNEJA FINANCE COMPANY [sana yusuf(P), [NOT INOT MENTIONEDINOT
Vs RAJAT GARG IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6939/2024 06-12-2024 [KARAN JEENA Vs Pearson[Dhruv INOT INOT MENTIONEDINOT
JAgencies Private Limited Wadhwa(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6944/2024 10-12-2024 [CICI Bank Ltd Vs NEERAJ MANN [PRANJAL INOT INOT MENTIONEDINOT
IMARWAH(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6947/2024 12-12-2024 ISTATE BANK OF INDIA Vs [Naveen INOT INOT MENTIONEDINOT
ISATINDER SINGH [Kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6950/2024 13-12-2024 state Bank Of India Vs MasoodRAJIV BHUPALNOT INOT MENTIONEDINOT
Ashraf ISAMAIYAR(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6949/2024 13-12-2024 [State Bank Of India Vs IRFAN ALI |RAJIV BHUPAIJNOT INOT MENTIONED|NOT
ISAMAIYAR(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6957/2024 17-12-2024 INandi IVF A Unit of SaquataurNishant RaiNOT INOT MENTIONEDINOT
[[nternational LLP Vs SAURABH Goel(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
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ID FILING

[Execution (Comm)/173/2024 [17-12-2024 ISUNDARAM FINANCE LTD INITIN INOT INOT MENTIONEDINOT
IANKAJ KUMAR IMEHTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/172/2024 [17-12-2024 ISUNDARAM FINANCE LTD Vs [NITIN INOT INOT MENTIONEDINOT

ISUMIT KHATRI IMEHTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED AS  SINGLE
IRECIEVED ITHROUGH MAIL  |PAGE 1|
THROUGH MAIL RECIEVED
[THROUGH
IMAIL
[Execution (Comm)/171/2024 [17-12-2024 ISUNDARAM FINANCE LTD Vs [NITIN INOT INOT MENTIONEDINOT

ISUKHBIR SINGH IMEHTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/174/2024 [18-12-2024 ISUNDARAM FINANCE LTD Vs [NITIN INOT INOT MENTIONEDINOT

IMEGHNA GUPTA

IGARG(P),

lalit kumar IMEHTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED AS  SINGLE
IRECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6960/2024 18-12-2024 ISM  OVERSEAS Vs BELIjSameer INOT INOT MENTIONEDINOT
IDIAMOND ALUMINUM PVT LTD [Sidhar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED AS  SINGLE
IRECIEVED ITHROUGH MAIL  |PAGE 1|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6961/2024 18-12-2024 IPUNJAB NATIONAL BANK Vs [NITIN INOT INOT MENTIONEDINOT
IDILEEP KUMAR IGARG(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED AS  SINGLE
IRECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/176/2024 18-12-2024 IPUNJAB NATIONAL BANK Vs [NITIN INOT INOT MENTIONEDINOT

IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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ID FILING

ICS (COMM)/6962/2024 18-12-2024 IHERO MOTOCORP Vs UNITEDKUNAL INOT INOT MENTIONEDINOT
ILUBRICANTS Through itfKHANNA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
proprietor Jitin Talwar SINGLE PAGE ISRECIEVED AS  SINGLE

IRECIEVED [THROUGH MAIL PAGE IS

ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL

ICS (COMM)/6959/2024 18-12-2024 [Lordship Academy Pvt Ltd Vs [Dheeraj INOT INOT MENTIONEDINOT

IGulshan Gulati Pandey(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6965/2024 19-12-2024 INike Innovate CV Vs Ashok Kumar [Shravan INOT INOT MENTIONEDINOT
Bansal(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/178/2024 [19-12-2024 BHARAT CHAUDHARY Vs MOHD|SUNNY INOT INOT MENTIONEDINOT

IYUSUF PJAIN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED AS  SINGLE
IRECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/182/2024[21-12-2024 ISUNDARAM FINANCE LIMITED |Abhishek INOT INOT MENTIONEDINOT

Vs PRAKASH [Kaushik(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/181/2024 [21-12-2024 ISUNDARAM FINANCE LIMITED |Abhishek INOT INOT MENTIONEDINOT

Vs SAGAR KUMAR

[Kaushik(P),

Vs PINKY B Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED AS  SINGLE
IRECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/183/2024[21-12-2024 ISUNDARAM FINANCE LIMITED |Abhishek INOT INOT MENTIONEDINOT

IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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[Execution (Comm)/184/2024[21-12-2024 ISUNDARAM FINANCE LTD Vs |Abhishek INOT INOT MENTIONEDINOT
JANIL KUMAR aushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/180/2024[21-12-2024 ISUNDARAM FINANCE LIMITED |Abhishek INOT INOT MENTIONEDINOT
Vs MONU KUMAR Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6968/2024 21-12-2024 IM/S SUNEETA SALES|Pradeep INOT INOT MENTIONEDINOT
ICORPORATION Vs M/S ORRILSingh(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
[ENERGY SERVICES ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/179/2024 [21-12-2024 krishan nand gupta Vs mintudasMOHINI INOT INOT MENTIONEDINOT

kameshwer gupta JAIN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
[RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/185/2024 [21-12-2024 [UNION BANK OF INDIA Vs INOT INOT MENTIONEDINOT
BHAWNA ROSE IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
[RECIEVED [THROUGH MAIL  |PAGE I8
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6972/2024 23-12-2024 PDACK PIPES INDUSTRIES Vs |[VICHITRA INOT INOT MENTIONEDINOT
ISAWERI URJA PVT LTD [KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
[RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/190/2024[23-12-2024 [Pritam Das Vs Ashwani KantANURAG INOT INOT MENTIONEDINOT
[Khanna IPARASHAR(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

IChanakya Academy for Education|BANSAL(P),

[Execution (Comm)/189/2024[23-12-2024 [Harish Kumar Nagpal Vs AshwaniANURAG INOT INOT MENTIONEDNOT
[Kant Khanna IPARASHAR(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/191/2024 [23-12-2024 [Pushpa Devi Singhania Vs [SANJAY INOT INOT MENTIONEDINOT

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

land Training Pvt Ltd ISINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1961/2024 23-12-2024 IAbbasia Roobi Vs SBI Cards IMADHUR INOT INOT MENTIONEDINOT
IMITTAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/188/2024[23-12-2024 IMadhu Nagpal Vs Ashwani KanjANURAG INOT INOT MENTIONEDINOT

[Khanna IPARASHAR(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRRECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL PAGE I8
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/187/2024 [23-12-2024 [Sangeeta Nagpal Rajpal Vs AshwaniANURAG INOT INOT MENTIONEDINOT

[Kant Khanna IPARASHAR(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
[RECIEVED [THROUGH MAIL  |PAGE I8
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/172/2024 [17-12-2024 ISUNDARAM FINANCE LTD Vs [NITIN INOT INOT MENTIONEDINOT
ISUMIT KHATRI IMEHTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
[RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6968/2024 21-12-2024 IM/S SUNEETA SALES|Pradeep INOT INOT MENTIONEDINOT
ICORPORATION Vs M/S ORRILSingh(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
[ENERGY SERVICES SINGLE PAGE ISRECIEVED AS  SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL
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BHASIN

ICS (COMM)/6962/2024 18-12-2024 IHERO MOTOCORP Vs UNITEDKUNAL INOT INOT MENTIONEDINOT
ILUBRICANTS Through itfKHANNA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
proprietor Jitin Talwar SINGLE PAGE ISRECIEVED AS  SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6937/2024 05-12-2024 [The Supreme Industries Ltd Vs [Natwar Rai(P), [NOT INOT MENTIONEDINOT
[Samra engineers and projects Pvt Itd| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Anr ISINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
47 ISH. PANKAJ GUPTA,/SOUTH- 603 Commercial Suit CS COMM. 605/2024 02.12.2024 UNION BANK OF INDIA VS M/SRAKHI 9871158578 budhirajagrp@gmai02.12.2024
IDISTRICT JUDGEWEST TARA ENTERPRISES BUDHIRAJA l.com
(COMMERCIAL
ICOURT-01
603 Commercial Suit CS COMM. 607/2024 03.12.2024 INDIAN BANK VS M/S PRIMEJYOTI 8920624902 advjyotirajshree@g|02.12.2024
GOLD BAKERY RAJSHREE mail.com
603 Commercial Suit CS COMM. 612/2024 05.12.2024 M/S GONSAI LOIGISTICS PVTRAKESH 9868040826 sharmarakeshadv1 (04.12.2024
LTD. VS M/S AGS VISION PVT.KUMAR @gmail.com
LTD. SHARMA
603 Commercial Suit CS COMM. 624/2024 07.12.2024 UNION BANK OF INDIA VSRAJENDRA (9312046733 yadavrazen@gmail |06.12.2024
HARI OM YADAV .com
603 Commercial Suit CS COMM. 627/2024 09.12.2024 M/S GONSAI LOGISTICS PVTRAKESH 9868040826 sharmarakeshadv1 09.12.2024
LTD. VS M/S DELPHI LEATHERKUMAR @gmail.com
INDIA SHARMA
603 Commercial Suit CS COMM. 628/2024 09.12.2024 ANKIT SINGHAL VS ANKITMOHIT 7503605300 mohitkrO@gmail.co09.12.2024
KUMAR JAIN KUMAR m
603 Commercial Suit CS COMM. 637/2024 12.12.2024 M/S SHRI MANGLA VS M/SJASWANT 9873606667 jsalegals@gmail.co[12.12.2024
EXPERIO TECH PVT LTD SINGH m
603 Commercial Suit CS COMM. 641/2024 17.12.2024 AIRVAK BLOWERS PVT LTD.RAMAN 9811604197 lawyer.raman@gm [16.12.2024
VS TEJAS WATER SOLUTIONS MISHRA ail.com
603 Commercial Suit CS COMM. 652/2024 21.12.2024 PUMA SE VS SUBHASH GAUTAM 9999093893 eludication.legal@020.12.2024

utlook.com
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Commercial Suit CS COMM. 653/2024 21.12.2024 AKANSHA JAIN VS RADIUSSAUMYA 9873980084 vinayak.batla91@g[21.12.2024
SYNERGIES INTERNATIONALYADAV mail.com
PVT LTD
603 Commercial Suit CS COMM. 662/2024 21.12.2024 ANANDI DEVI VS NYSAARADHEY 9811041494 Radheyshyamadv [20.12.2024
RETAIL VENTURE PVT LTD SHYAM @gmail.com
603 Commercial Suit CS COMM. 655/2024 21.12.2024 AMIT SHARMA VS JET SERVEANUP KUMAR9811305185 anupkumarmishra [20.12.2024
AVIATION PVT LTD MISHRA @livein
603 Commercial Suit CS COMM. 669/2024 24.12.2024 VIRTUAL HR SOLUTIONS VSMANU SETHI 9971919431 anmlegalhelp@gm [21.12.2024
TATA PROJECTS LIMITED ail.com
603 Commercial Suit CS COMM. 670/2024 24.12.2024 PUNJAB NATIONAL BANK VSSABHYA JAIN 9953292167 sabhyajain08@gm [24.12.2024
NEETU SINGH ail.com
603 Commercial Case OMP (I) COMM. 14/2024 03.12.2024 PRATHAM INFRATECH PVTUF 9811064616 admin@jfassociate 29.11.2024
LTD. 'S CONOCEDORASSOCIATES s.in
HOSPITALITY PVT LTD
603 MISC. APPLICATION MISCDJADJ 4117/2024  02.12.2024 STATE BANK OF INDIA VSJUITENDER (9310232373 advjkmishra@outlo [30.11.2024
JOBANDEEP SINGH KUMAR ok.com
MISHRA
603 MISC. APPLICATION MISCDJADJ 4118/2024 02.12.2024 PANDIT VENTURES PVT LTDSIDDHANT 9911827445 siddhantksingh@o (30.11.2024
VS SWEETY SINGH KUMAR utlook.com
SINGH
603 MISC. APPLICATION MISCDJADJ 4131/2024 [11.12.2024 STATE BANK OF INDIA VSR.K.SINHA (9811732673 advocatesinha@re (11.12.2024
NEERAJ VOHRA diffmail.com
603 MISC. APPLICATION MISCDJADJ 4138/2024 [12.12.2024 RITA RIKH VS ARVIND KUMARROHIT 9555570447 rohit@rcba.in 12.12.2024
GAUTAM BANSAL
603 MISC. APPLICATION MISCDJADJ4181/2024  24.12.2024 IDBI BANK VS KAVITA DEVI SATISH 9811191050 satish@kifindia.co [24.12.2024
KUMAR m
603 Execution petition Ex comm.418/2024 18.12.2024 PUNJAB NATIONAL BANK VSVISHAL 9953180830 TIWARIVISHAL.AD|16.12.2024
PRATAP SINGH TIWARI V@GMAIL.COM
603 Execution petition Ex comm.409/2024 03.12.2024 KAMLESH DHALL VS INZEXNAKUL JAIN (9810150166 nakulljainadvocate 25.11.2024
GLOBAL LLP @gmail.com
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Commercial Suit CS (COMM)/666/2024 24-12-2024 ANKIT  SINGHAL Vs  JAISh. Dhruv9717060696 advdhruvgoyal@g [23-12-2024
PRAKASH JAIN Goyal mail.com
613 Commercial Suit CS (COMM)/671/2024 24-12-2024 IDBI BANK LIMITED Vs M/SMs. Nishi9899154299 nishi.eap@gmail.co20-12-2024
NATIONAL EXPORTS Chaudhary m
613 Commercial Suit CS (COMM)/665/2024 23-12-2024 ANIL SHARMA Vs MR PANKAJSh Vikas9717771646 krafttirupati@gmail.|[19-12-2024
KUMAR GUPTA Kumar com
Agarwal
613 Commercial Suit Execution 21-12-2024 Punjab  National Bank VsSh Saurav9899331166 sauravbhasin10@g|20-12-2024
(Comm.)/422/2024 SHAKIR HUSSAIN Bhasin mail.com
613 Commercial Suit CS (COMM)/660/2024 21-12-2024 ICICI BANK LTD. VsSh Pranjal9818198899 marwah.advocate [20-12-2024
MOHAMMAD FAHAD AFZAL  Marwah @gmail.com
613 Commercial Execution CS (COMM)/648/2024 19-12-2024 UNION BANK OF INDIA VsSh Keshavi9990869699 keshav.advi@gma |09-12-2024
Lalan Kumar Jha Kumar il.com
613 Commercial Execution CS (COMM)/649/2024 19-12-2024 Aarti Chopra Vs PRIYANKA Sh Sunil Dutt 9313345075 advocatesunildutt1 [12-12-2024
@gmail.com
613 Commercial Execution Execution 13-12-2024 BANK OF MAHARASHTRA VsSh Harish9891783436 harish.legal123@g [05-12-2024
(Comm.)/416/2024 Sudesh Prop of M/s NikitaKumar mail.com
Trading Co
613 Commercial Execution CS (COMM)/638/2024 13-12-2024 Crosby Project Pvt Ltd Vs V PMs. Parul G9999511120 care@crosby.co.in |07-11-2024
Logistics Thru Prop Vijay PalMahajan
Singh and Cargosavvy Logistics
Pvt Ltd thru Dir Puran Singh
613 Commercial Execution CS (COMM)/644/2024 13-12-2024 STATE BANK OF INDIA VsMs.  Sweety9811786067 msssoodadvocate [20-11-2024
BIJAY PANDIT Sood @gmail.com
613 Commercial Execution CS (COMM)/630/2024 10-12-2024 UNDER ARNOUR INC VsSh Gautam9999306881 eludication.legal@o/09-12-2024
BIMLA Bhasin utlook.com
613 Misc Application CS (COMM)/626/2024 09-12-2024 M/s Omsons Marketing Pvt LtdSh. Sachin9811962836 adv.irshad1@yaho [02-12-2024
Vs M/s Vrindavan Apparels PvtMalik 0.com
Ltd
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NUMBER

Commercial Suit CS (COMM)/629/2024 09-12-2024 State Bank of India Vs MRSSSh Adaita9999132159 akroutadvocate@g [06-12-2024
KAVITA JAIN Kumar Rout mail.com
613 Commercial Suit CS (COMM)/615/2024 05-12-2024 M/s Gonsai Logistics Pvt Ltd VsSh Rakesh/9868040826 sharmarakeshadv1 |04-12-2024
M/s Array Fashions Pvt Ltd Kumar @gmail.com
Sharma
613 Commercial Suit CS (COMM)/616/2024 05-12-2024 M/s Gonsai Logistics Pvt Ltd VsSh Rakesh9868040826 sharmarakeshadv1|04-12-2024
M/s Zeeta International Kumar @gmail.com
Sharma
613 Commercial Suit Execution 18-12-2024 M/S AJAY PAINTS Vs M/SSh Devendra9999640354 devkr656@gmail.c [16-12-2024
(Comm.)/419/2024 TOOBA CONSTRUCTION Kumar om
613 Commercial Suit CS (COMM)/608/2024 04-12-2024 BANK OF BARODA Vs TAARANSh V.P. Singh 8296399680 info@chamberz.co 25-11-2024
CHOUDHARY m
613 Commercial Suit CS (COMM)/609/2024 04-12-2024 EFFIZENT SEELE PRIVATESh. Ranjan8505898181 advranjan.rai@gmal04-12-2024
LIMITED Vs ABHISHEKKumar Rai il.com
MISHRA
613 Misc Application Execution 03-12-2024 MTNL Vs Vichitra ConstructionSh  Prashant9811996757 prashant6757@gm [02-12-2024
(Comm.)/408/2024 Private Limited Sharma ail.com
4o SH. AMIT BANSAL,/SOUTH- 614 COMMERCIAL SUIT CS (COMM)/606/2024 03-12-2024 Amod Kumar Yadav Vs PinakaMR. ABHAY|9958760086 ADVOCATEABHA 27.11.2024
DISTRICT ~ JUDGE,WEST Construction Pvt Ltd PANDEY YPANDEY @GMAI
ICOMMERCIAL L.COM
ICOURT-03
614 COMMERCIAL SUIT CS (COMM)/614/2024 05-12-2024 INDIAN  BANK ERSTWHILEMS. JYOTI8920624902 ADVJYOTIRAJSH (02.12.2024
ALLAHABAD BANK Vs M/SRAJSHREE REE@GMAIL.CO
BAGGA FASHION M
614 COMMERCIAL SUIT CS (COMM)/618/2024 06-12-2024 Om Parkash Vs S K Electricals MR. S.B.8588817406 GAHLOT.YASH@ (04.12.2024
SHARMA GMAIL.COM
614 COMMERCIAL SUIT CS (COMM)/620/2024 06-12-2024 INDIAN OVERSEAS BANK VsMS. RUPAM9910721965 ADV.RUPAMKUM (04.12.2024
M/S SOMA SALES KUMARI ARI@GMAIL.COM
614 COMMERCIAL SUIT CS (COMM)/625/2024 07-12-2024 Mogli Labs (India) Pvt Ltd VsSMR. TARUN9871495838 CSTARUNVERMA (05.12.2024
NAHID FATIMA Prop EthnicVERMA @GMAIL.COM
India
614 EXECUTION Execution 09-12-2024 M/s Prakash Pipes Limited VsMR. SAHIL9873262006 ADMIN@RAGUEL (06.12.2024
(Comm.)/412/2024 Krishna Prasad Shukla ProprietorGUPTA LAW.COM
of Ms Krishna Hardware
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COMMERCIAL SUIT CS (COMM)/631/2024 10-12-2024 Puma Se Vs Ashok Kumar MR. GAUTAM9999306881 ELUDICATION.LE |08.12.2024
BHASIN GAL@OUTLOOK.
COM
614 COMMERCIAL SUIT CS (COMM)/632/2024 10-12-2024 M/s Gonsai Logistics Pvt LtdMR. RAKESH9868040826 SHARMARAKESH |07.12.2024
Through its Director Sh RajivKR SHARMA ADV1@GMAIL.CO
Kumar Rai Vs M/s Leather Hub M
MThrouah its Partners/Authorised
614 COMMERCIAL SUIT CS (COMM)/633/2024 10-12-2024 Mamta Gupta Vs Royal Blue CityMR.  MOHIT|8700259757 ADVKUMARANDK (07.12.2024
Developers Pvt Ltd KUMAR UMAR@GMAIL.C
oM
614 EXECUTION Execution 12-12-2024 RAMA  SHARMA Vs MSMS. NEHA8368306904 NEHAGIRI744@G 01.12.2024
(Comm.)/414/2024 BRILLIANT ELEVATOR INDIAGIRI MAIL.COM
CO PVTLTD
614 COMMERCIAL SUIT CS (COMM)/636/2024 12-12-2024 UPGRID SOLUTIONS PRIVATEMR. RUPESH9643008880 CONTACT@AAAL (11.12.2024
LIMITED Vs KANCHAN PATEL |GUPTA EGAL.PRO
614 COMMERCIAL SUIT CS (COMM)/642/2024 18-12-2024 Puma Se Vs Ashok Kumar MR GAUTAM9999093893 ELUDICATION.LE |16.12.2024
BHASIN GAL@OUTLOOK.
COM
614 COMMERCIAL SUIT CS (COMM)/645/2024 18-12-2024 M/S ASHDEE HEALTH CAREMR BK9811260968 BHARTI.BALKRIS [17.12.2024
OPC PVT LTD Vs M/S R GBHARTI HAN@GMAIL.CO
PHRAMACEUTICALS AND M
DISTRIBUTORS
614 COMMERCIAL SUIT CS (COMM)/646/2024 18-12-2024 BANK  OF BARODA VsMR. SUMAN@B368031251 ADVOCATESKCH (17.12.2024
ANUBHAV CHAUDHARY KR. AUDHARI@GMAIL
CHAUDHARI .COM
614 COMMERCIAL SUIT CS (COMM)/650/2024 20-12-2024 Prabhawati Through her SPAMR. PIYUSH987399289 PIYUSHJAINADVO[16.12.2024
Deepak Shah Vs Jasmeet Kaur JAIN CATES@GMAIL.C
oM
614 COMMERCIAL SUIT CS (COMM)/656/2024 21-12-2024 ICICI BANK LTD Vs ANILMR .PRANJAL9818198899 MARWAH.ADVOC [19.12.2024
KUMAR MARWAH ATE@GMAIL.COM
614 COMMERCIAL SUIT CS (COMM)/657/2024 21-12-2024 Airvak Blowers Pvt Ltd VsMR. RAMAN9811604197 LAWYER.RAMAN [16.12.2024
Qualicom Solution pvt Ltd MISHRA @GMAIL.COM
614 COMMERCIAL SUIT CS (COMM)/658/2024 21-12-2024 M/s Omsons Marketing Pvt LtdMR. IRSHAD9811962836 ADV.IRSAD1@YA 15.12.2024
Vs M/s Berch Holdings Pvt Ltd |AHMAD HOO.COM
614 COMMERCIAL SUIT CS (COMM)/659/2024 21-12-2024 Rajesh Kalra Vs Udai Kumar MR. RAJESH?9811331125 RBHATIA.ADVOC (17.12.2024
BHATIA ATE@QYAHOO.CO.
IN




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

BHASIN

utlook.com

COMMERCIAL SUIT CS (COMM)/661/2024 21-12-2024 J D CARGO MOVERS AARTIMS.SHASHI 9971155677 STEADFASTCJ@ |18.12.2024
NANGIA, PROPRIETOR Vs RSBALA GMAIL.COM
SEVEN LIFESTYLE PRIVATE
LIMITED AND ORS
614 EXECUTION Execution 23-12-2024 M/s Malbros Holdings Pvt Ltd VsMR.MANSHI (9910772005 ICHADHAANDASS 20.12.2024
(Comm.)/423/2024 Deepak Sharma CHADHA OCIATE@REDIFF.
COM
614 COMMERCIAL SUIT CS (COMM)/664/2024 23-12-2024 Rahul Kohli Vs VEGA AVIATIONMR.RAKESH (9811539888 RAKESHPATIYAL [18.12.2024
PRODUCTS PVT LTD PATIYAL 1975@GMAIL.CO
M
614 COMMERCIAL SUIT CS (COMM)/667/2024 24-12-2024 Bank of Baroda Vs Pritam Singh MR.HUNNY 9650501903 ADVHUNNYSHAR 22.12.2024
SHARMA MA.28@GMAIL.C
OM
614 COMMERCIAL SUIT CS (COMM)/635/2024 12-12-2024 M/s New Berco Electronics Vs.MR. AJAY|9910440914 AJJUSHARMA@G (09.12.2024
M/s Adharv Enterprises SHARMA MAIL.COM
50 ISH. RAKESH|SOUTH- 509 EXECUTION (COMM) 410/2024 04-12-2024 INEXT LOGISTICS ANDSH. ASHISH8750998800 mediaattorney@gm(02.12.2024
PANDIT, DISTRICTWEST SUPPLY CHAIN PVT LTD VsBANSAL ail.com
JUDGE, BHANU HEALTHCARE PVT
ICOMMERCIAL LTD
ICOURT-04
509 CS (COMM) 610/2024 05-12-2024 UNION BANK OF INDIA VsRAKHI 9871158578 budhirajagrp@gmail03.12.2024
AMBIKA BEHL Prop of AMBIKABUDHIRAJA I.com
HANDLLOM
509 CS(COMM) 611/2024 05-12-2024 M/s Gonsai Logistics Pvt LtdSH. RAKESH9868040826 sharmarakeshadv1|03.12.2024
Through its Director Sh PankajKUMAR @gmail.com
Mehndiratta Vs M/s DashmeshSHARMA
Sonail Healthcare Pvt Ltd
Through its Director Sh Devinder
I AA
509 CS(COMM) 613/2024 05-12-2024 INDIAN OVERSEAS BANK VsRUPAM 9910721966 04.12.2024
Bhoore singh KUMARI
509 CS (COMM) 617/2024 06-12-2024 Asics Corporation Vs Mr Singal |GAUTAM 9999306881 eludication.legal@o|04.12.2024
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621/2024 07-12-2024 M/S OM SONS MARKETINGSH IRSHAD9811962836 02.12.2024
PVT LTD. Vs M/s Gold LineAHMAD
Developers Pvt. Ltd.
509 CS (COMM) 622/2024 07-12-2024 Bioelite Lifesciences Pvt. Ltd. VsISHU GOEL &7060935215 idsingh.work@gmail03.12.2024
Enzene Biosciences Ltd. DIVYA  PAL l.com
SINGH
509 CS (COMM) 623/2024 07-12-2024 MOGLI LABS (INDIA) PVT LTDSSH TARUN9871495838 cstarunverma@gm (04.12.2024
Vs Shree Siddhanath Cotex PvtVERMA ail.com
Ltd.
509 EXECUTION (COMM) 411/2024 09.12.2024 RAJKUMAR SHARMAMANJEET 9810326486 georgianslawoffice (05.12.2024
DECEASED THR LRs SINGH @gmail.com
Vs CHAUHAN
M/ESSERS SHIV
ICONSTRUCTION COMPANY
509 EXECUTION (COMM) 412/2024 09-12-2024 M/s Prakash Pipes Limited VsSAHIL GUPTA9873262006 admin@raguellaw. (06.12.2024
Krishna Prasad Shukla Proprietor| com
of Ms Krishna Hardware
509 EXECUTION (COMM) 413/2024 10-12-2024 R S COMPONENT ANDRAHUL 9899218215 rahulssmalhotra@g|07.12.2024
CONTROLS INDIA LTD. Vs M/SMALHOTRA mail.com
CUBICAL LABORATORIES
PRIVATE LIMITED
509 CS(COMM) CS (COMM)/634/2024 11-12-2024 UPGRID SOLUTION PRIVATERUPESH 9643008880 contact@aaalegal. [09.12.2024
LIMITED Vs Nirmala Gupta GUPTA pro
509 EXECUTION (COMM) 417/2024 13-12-2024 Rince Thomas Vs BhushanJ M KALIA 9810325510 jmkaliaandcompan 09.12.2024
Diliprao Satpute y@gmail.com
509 OMP (1)(COMM.) 15/2024 16-12-2024 ANAND RATHI GLOBALARVIND 9818140844 arvind.jadon@arvin{12.12.2024
FINANCE LIMITED Vs AMARKUMAR dandarvind.com
GREENGRASS HEALTHCARE JADON
AND DIAGNOSTICS PRIVATE
LIMITED
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OMP (1)(COMM.) 16/2024 17-12-2024 INDUS TOWERS LIMITED VsSH. MEHUL8306098849 disputes@chandhi ({14.12.2024
ANILRANA PARTI, MS ok.com
SHIVANGI
BAJPAI
509 CS.(COMM) 639/2024 17-12-2024 CANARA BANK ERSTWHILECHITRA 9212888057 chitramalhotralegal {11.12.2024
SYNDICATE BANK VsMALHOTRA @gmail.com
RAMANDEEP SINGH PROP
RAJA INDUSRTRIES
509 CS(COMM) 643/2024 18-12-2024 SURAJ SINGH Vs SCARBAKANIKHLESH (9911363574 nikhleshvashishth [13.12.2024
ASSOCIATION PVT LTD ASHISHTH @gmail.com
509 CS(COMM) 647/2024 19-12-2024 Union Bank Of India Vs RDSH. KESHAV|9999626126 keshav.advi@gma|07.12.2024
Contractor KUMAR il.com
509 CS(COMM) 651/2024 20-12-2024 SUBHASH CHANDER Vs DelhiSH. RAMESH8588840703 rameshchandel116 [19.12.2024
Development Authority of India |KUMAR 8@gmail.com
CHANDEL
509 CS (COMM) 654/2024 21.12.2024 RAMAKANT  PRATEEK VSPARAS 9810600656 parasaggarwaladv [19.12.2024
BHARAT GUPTA AGGARWAL @gmail.com
509 EXECUTION (COMM) 420/2024 21.12.2024 PUNJAB NATIONAL BANK VSPRIYA
M/S SHREE GANESHNAGAR
TRADERS
509 EXECUTION (COMM) 421/2024 21.12.2024 PUNJAB NATIONAL BANK VSSAURAV 9899331166 sauravbhasin10@g[20.12.2024
AMIT RANJAN BHASIN mail.com
509 EXECUTION (COMM) 424/2024 23.12.2024 BANK OF MAHARASHTRA VS JSUBHASH 9810840045 skjhaassociates@y[05.12.2024
K TRADERS AND ANOTHER  KUMAR JAH ahoo.com
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CS (COMM) 663/2024 23.12.2024 INDIAN  BANK ERSTWHILEJYOTI 8920624902 advjyotirajshree@g(02.12.2024
ALLAHABAD BANK VS M/S R RRAJSHREE mail.com
COMPONENT
509 COUNTER CLAIM 43/2024 24.12.2024 MOHIT VS MEENU ASIJA ARVIND 98106 76 750  |arvind_kumar253@23.12.2024
KUMAR yahoo.com
JADON
509 CS (COMM) 668/2024 24.12.2024 BANK OF BARODA VS PRITAMSH  HUNNY/9650501903 advhunnysharma.222.12.2024
SINGH SHARMA 8@gmail.com
TOTAL 1642
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